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0.A. No. 148/2024/EZ G’I et i e g»
IN THE MATTER OF : : IHHIIMHIH il J Hﬂﬂlﬂlﬂﬁlﬂlﬂllﬂﬂlﬂlllﬂlﬂllﬂ
P ’ﬂk
E}\J SHRI MANOJ YADAV ;j N,
8 VERSUS y)g
’. 0 Vo 5'\“ f
- ‘:”&f»" S iv’ ‘ i
k BIHAR FOUNDRY AND CASTING LTD. & ORS.  ..RESPONDENTS(S s //
@
g
N COUNTER AFFIDAVIT / REPLY FOR AND ON BEHALF OF THE
S :
l/] RESPONDENT NO.7 & 8
g
MOST RESPECTFULLY SHOWETH:
I, RAJEEV RANJAN SHUKLA Son of Late R. N. Shukla aged
about 51 Years, employed / appointed as the Regional Director,
in Central Ground Water Board, MER, Patna, functioning /
officiating as Regional Director at Patna, do hereby solemnly
“affirm and declare as under:-
. 3 o<

:<£‘: - <f };E;
) ‘2 DThat I am well conversant with the facts and circumstances

4

,6f the case, and as such, I am duly authorized and

competent to swear this affidavit on behalf of Central
" Ground Water Authority, New Delhi (R-7) & Central Ground
Water Bo,arql NFER,\ Patna (R-8), hereinafter referred to as

'7_ gl \X@ in the above matter.
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That I have read and understood the original application
and have been advised to traverse by way of this Counter

Affidavit as reply thereto.

That have and except those which are matter of record and
those which are specifically admitted hereto the contents of
the OA that have not been specifically admitted hereunder

or are a matter of record be deemed denied.

That the deponent craves liberty to raise additional
submission or file supplementary affidavits in case need

arises during the course of arguments.

PARA-WISE REPLY

1. That the averments made under Paras 1 to 8 are relating to

matter of record and hence, do not warrant any reply from
this answering respondent(s)in the present Original
Application. Hence, need no comments from answering

Respondent(s).

2. That with regards to the paras 9 to 48 of the original

application, it does not pertain to answering respondent(s)

hence,-dees not warrant any reply.

A

@;\ Kg\\\qf\

(2)
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3. That the averments made under Para 49 and 50 of the
Original Appl.ication it is denied as wrong, false and devoid
of any merit save for what are matters of record. As per
MoJS Guidelines dated 24.09.2020 published in the
Gazette of India vide Notification number S.O. 3289 (E)
there was provision of collecting Ground Water abstraction
charges from the date of Gazette notification. (Annexure R-
1 (Colly). It is humbly submitted that M/S Bihar Foundry
And Casting Limited had applied application for NOC to
Abstract Ground Water through online in an appropriate
manner vide Application No. 21-4/590/JH/IND/2019

dated 01.10.2019 with all required mandatory documents.

A copy of the Online Application bearing application
no. 21-4/590/JH/IND/2019 with all requisite
documents are annexed herewith and marked as

Annexure R-2 (Colly).

4. That after scrutiny of the application with all annexure

-~z applied by Project Proponent and after satisfaction of the
N\

same by the competent authority a NOC for Ground Water

abstraction issued on behalf of M/S Bihar Foundry And

% 4 Q\A
o] ,é';‘l '\
22 @) @\"/
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Casting Limited Vide NOC - No.

CGWA/NOC/IND/ORIG/2021/10628 dated 02.02.2021 for

35 m3/day (12775.00 m3/year) having validity from

02.01.2021 to 01/01/2024.

A copy of the No Objection Certificate (NOC)

no.CGWA/NOC/IND/ORIG/2021/10628 dated
02/02/2021 is annexed herewith and marked as

- Annexure, R-3.

5. Subsequently the firm submitted the first Renewal Application
vide Application No. 21-4/590/JH/IND/2023 dated

02.09.2023 with all required mandatory documents.

A copy of the renewal Online Application bearing
application no.21-4/590/JH/IND /2023 with all requisite
documents are annexed herewith and marked as

4 (Colly).

Yy
X A

2
~G/ ;x%ff;rfdnnexures applied by Project proponent, by the competent

e e 15

authority and after satisfaction of the same a Renewal NOC

\A
@ (L s
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for Ground Water Abstraction issued on behalf of M/S Bihar
Foundry and  Casting Limited Vide NOC. No.
CGWA/NOC/IND/REN/1/2023/8413 dated 18.10.2023 for
35 m3/day (12775.00 m3/year) having validity from
02.01.2024 to 01/01/2027.
A copy of the No Objection Certificate (NOC)
no.CGWA/NOC/IND/REN/1/2023/8413 dated
18/10/2023is annexed herewith and marked as Annexure,
R-5. |

7. That the averments made under Paras 51 to 67 of the original
application, it does not pertain to answering respondent.

Hence, need no comments from this answering Respondent(s).

PRAYER
In the light of aforesaid facts and circumstances, it is thus
respectfully prayed that:
1. That the answering respondent No. 7 & 8 does not have
much role in the present matter, and hence, name of

T answering respondent(s) may please be deleted from the

‘ A'\*-;-_:,grray of respondents.
Pass such other order as may be deemed fit and proper

. 1in the interest of justice.

G

(5)
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VERIFICATION:

Verified at Patna, on this the 1t day of November, 2024
that the contents of the above Affidavit are true and correct to
my knowledge. No part of it is false and nothing material has

been concealed there from.

Qoﬂ-u\l Ro\»:j e S\ ke

DEPONENT

Identified by me

(\’5‘“‘}(6
-.'\“
A e v;‘%i\" e
& QQ O <o
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CONSOLIDATED MolS
GUIDELINES TO REGULATE
- AND CONTROL GROUND
WATER EXTRACTION IN INDIA

[MoJS Notification dated 24.09.2020 with
Amendment Notification dated 29.03.2023]

Central Ground Water Authority
18/11, Jamnagar House, New Delhi

Disclaimer: Consolidated Guidelines are compilation of MoJS Guidelines dated 24.09.2020
published in the Gazette of India vide Notification number S.0. 3289 (E) or its Amendment
Notification dated 29.03.2023 published in the Gazette of India vide Notification number S.0.
1509 (E), and are for ready reference only. Guidelines dated 24.09.2020 are in Black colour font
and amendments (insertions/substitutions) dated 29.03.2023 typed in Blue colour font.
Discrepancy observed in this document if any, may be inadvertent and such case the provisions
in original documents i.e. Notified Guidelines dated 24.09.2020 (including annexure therein)
and Notified Amendment dated 29.03.2023 including (annexures therein) shall prevail.
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Government of India

MINISTRY OF JAL SHAKTI
(Department Of Water Resources, River Development And Ganga Rejuvenation)
(CENTRAL GROUND WATER AUTHORITY)
NOTIFICATION

S.0. 3289(E).—WHEREAS, on the directions of Hon’ble Supreme Court vide its order dated
the10th December, 1996 passed in Civil writ Petition No 4677 of 1985, MC Mehta Vs Union of India, the
Central Government constituted the Central Ground Water Authority (hereafter referred to as the
‘Authority’) vide notification number S.0O. 38 (E), dated the 14 January, 1997 to exercise powers under
Section 5 of the Environment (Protection) act, 1986 (29 of 1986) for the purposes of regulation and control
of Ground Water management and development and to exercise certain powers and perform certain
functions relating thereto;

AND WHEREAS, the Authority has been regulating ground water development and management
by way of issuing ‘No Objection Certificates’ for ground water extraction to industries or infrastructure
projects or Mining Projects etc., and framed guidelines in this connection from time to time in twenty two
States and two Union territories, where ground water development is not being regulated by the State
Government Union Territory administration concerned;

AND WHEREAS, some of the State Governments or, Union territories enacted legislations and
issued regulatory directions or orders for regulating ground water development and management;

AND WHEREAS, the Hon’ble National Green Tribunal, New Delhi vide order dated the 15% April
2015 in OA Nos. 204/205/206 of 2014 has issued directions to the Authority to ensure that any person
operating tube-well, or any means to extract ground water shall obtain permission from the Authority and
shall operate the same subject to the law in force, even if such unit is existing unit or the unit is yet to be

established;

AND WHEREAS, the said Hon’ble Tribunal vide its order dated the 09 July, 2015 in OA Nos. 34
and 37 of 2014 directed all industrial units which are members of the Common Effluent Treatment Plants
(CETPs) to approach the Authority through State Pollution Control Board for obtaining ‘No Objection
Certificate’ in accordance with the law;

AND WHEREAS, the aforesaid Hon’ble Tribunal vide order dated the 13" July, 2017 in
OA No 200~ of 2014 directed that every industry should be directed to pay for extraction of such water, that
too, subject to the conditions stated in the order permitting such extraction;

AND WHEREAS, the said Hon’ble Tribunal vide its order dated the 28™ August, 2018 in
O.A. Nos. 176 of 2015 and 59 of 2012 respectively directed the Ministry of Water Resources, River
Development and Ganga Rejuvenation to forthwith review the existing mechanism so as to ensure effective
steps for conserving the groundwater resources;

AND WHEREAS, in pursuance of the directions of the Hon'ble National Green Tribunal and
powers conferred by sub-section (3) of section 3 and section 5 of the Environment (Protection) Act, 1986
the Authority, with a view to protect the ground water resources had circulated the draft guidelines for grant
of ‘No Objection Certificate’ on the 11™ October, 2017 inviting comments and suggestions from all the
stakeholders;

AND WHEREAS, all objections and suggestions received in response to the said draft guideline
have been duly considered by the Central Government, the Authority notified the guidelines to regulate
groundwater over-exploitation and to conserve the groundwater resources in the country vide notification
number S.0. 6140 (E), dated the 12 December, 2018;

AND WHEREAS, the aforesaid Hon’ble Tribunal vide order dated the 03" January 2019 in the
OA No. 176 of 2015 directed that the above mentioned notification dated the 12" December, 2018 may not
be given effect to as it is unsustainable if tested on ‘Precautionary Principle, Sustainable development as
well as Inter-generational Equity Principles’ and if implemented, will result in fast depletion of
groundwater and damage to water bodies and will be destructive of the fundamental right to life under
Atticle 21 of the Constitution of India;

AND WHEREAS, the said Hon’ble Tribunal vide order dated the 11* September, 2019 constituted
a committee to deliberate on steps for preventing depletion of groundwater, robust monitoring mechanism
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against unauthorized extractions and fulfillment of ‘No Objection Certificate’ conditions, environment
comtpensation etc and to submit a report;

AND WHEREAS, the aforesaid committee submitted the report along-with draft guidelines to
regulate groundwater extraction and groundwater conservation in Hon’ble Tribunal on the
16" March, 2020; :

AND WHEREAS, the above said Hon’ble Tribunal vide order dated the 20® July, 2020 directed to
comply with certain points for sustainable groundwater management while issuing ‘“No Objection
Certificates’ to commercial establishments by the Authority;

Now therefore, in pursuance of the directions of Hon’ble National Green Tribunal and the powers
conferred by sub-section (3) of Section 3 read with Section 5 of the Environment (Protection) Act, 1986 (29
of 1986), the Department of Water Resources, River Development & Ganga Rejuvenation, hereby notifies
the guidelines to regulate and control groundwater extraction in the country in supersession to this
Ministry notification vide S.0. 6140 (E), dated the 12" December, 2018 as per the Schedule below:

SCHEDULE
Guidelines to regulate and control ground water extraction in India
(with immediate effect)
INDEX
IIE,'M Page No.
Preamble and Background
1.0 Exemptions from seeking No Objection Certificate.........cocevveeeveevvrenenn. et 35
1.1 Registration of Drilling RIZS........covviiviniiiiiiiiiiiscsse s reseeennnn 35
2.0  Drinking & Domestic use for Residential apartments/ Group Housing Societies/ Government water
supply agENCies in UIbAN AIEAS ........cccreriererrirueerineieteeee ettt oo neeesseseseeeesse s 35
3.0 AGriculture SECHOL.......ciuiiiiieiiiriccrieieee ettt es et en e eeneseeneneas 36
4.0 CommerCIAl USE ......couvirmiuiriieiiriinieeriernrireeeieereessis st ettt ssaestseeesesessesesesensssnns 36
4.1 IndUStrial USE......covevrevirirernirrerertnieennnieieeiete s sresste s aess s st reseeesseseesesessesenssseseesen 36
4.2 MiIning PrOJECES.........iiiieiriercrcririctstne ettt es e sttt e e nsne s e 38
4.3 InfrastruCture PIOJECES ...c.evvveuerererirrrrerrereeeseteeereteeteseseessese st eeseeeeseseesesessesessessersnn 38
5.0 Ground water abstraction/ restoration CHArges............cveueeieeemereerreeeeeeeeeeereseesesereseresons 39
5.1 Rates of Ground water abstraction /restoration charges ............cccvceeveereeerrereernnnn. 40
6.0 Bulk Water Supply ........cceuencee. et ettt b r st re s b st b s ner e e eeeneraesesasaen 42
7.0 Abstraction of Saline ground Water ..........oowereeeeeeeerieieeieeceie e eeee et eserererere e 42
8.0 Protection 0f Wetland AT€aS..........uvecereiuieieieeeceeieereceeeeet e eeeeseesessereseesseassns 43
9.0 General compliance conditions in No Objection Certificate ...........ccocevvreeeevveeereeennnn. 43
10.0 Monitoring of compliance of No Objection Certificate Conditions ..........eveveeeveeennnnn.. 43
11.0 Renewal of No Objection Certificate ..........coovvviuiieeiieeeriieeeeeeeeeeeeeeeeeeeeeee e e 44
12.0 Extension of NO Objection Certificate ...............ewerereeeereeererensessressseseesssssssse oo 44
13.0 Delegation of powers against illegal groundwater withdrawal.............coevovemevvevevennn. 44
14.0 Ground Water Level MOMItOTING .......oveveuevererereeeeiriiiiieiereteeseeeseseenesesessesesessssssnssssssssen 45
15.0 Environmental COMPENSAtION. ... ureererrrrereererererieeeretesieteeeseseeeeeeeeessessesssessssessessssseessos 45
15.1 Rates of Environmental Compensation .................ccoereveeeereeereerersssreneesesnns 45
15.2 Deterrent Factors to compensate losses and environmental damage (for packaged drinking
waterunits, mining, industries and infrastructural dewatering projects)............coeereunn.... 46
16.0 Provision of Penalty and Charges for correction/modifications in NOCS........vvoveeno... 46

17.0 Other important Conditions (Applicable to all)............coceceuveeeeveeeeeeeeeeeeserereesen 48
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ANNEXURES

Annexure I: Estimation of water requirements for drinking and domestic use.

Annexure II: Guidelines for construction of piezometers and monitoring of groundwater levels and
quality.

Annexure I1I: Measures to be adopted to ensure prevention from pollution in the plant premises of
polluting industries/ projects.

Annexure IV: Outline of hydro-geological report for obtaining No Objection Certificate for
industries.

Annexure V: ~ Format of the Report on ground water conditions (for mining projects).

Amnexure VI: Indicative list of location specific Infrastructure projects.

Annexure VII: Supreme Court Order in Civil Writ petition 36 of 2009 regarding measures for
prevention of fatal accidents of small children due to their falling into abandoned bore
wells and tube wells.

Annexure VIII: List of States/ Union territories where ground water extraction is being regulated by
Central Ground Water Authority (CGWA)

Annexure IX: Glossary of technical terms used
Annexure X : Water audits by the industries

Guidelines to regulate and control groundwater extraction in India

Ereamble and Background:

On the directions of Hon’ble Supreme Court vide its order dated 10th December, 1996 passed in Civil writ
Petition No 4677 of 1985, MC Mehta Vs Union of India, the Central Government had constituted the
Central Ground Water Board as Authority vide notification number S.0. 38 (E), dated the 14™ January,
1997 to exercise powers under sub section (3) of section 3 of the Environment (Protection) act, 1986 (29 of
1986) for the purposes of regulation and control of Ground Water Management and Development and to
exercise certain powers and perform certain functions as per the said Act.

The Authority has been regulating ground water development and management by way of issuing ‘No
Objection Certificates’ for ground water extraction to industries or infrastructure projects or Mining
Projects etc., and framed guidelines in this connection from time to time applicable in twenty two States
and two Union territories, where ground water development is not being regulated by the State Government
and Union territory administration concerned.

To have sustainable management of water resources in the country groundwater abstraction guidelines have
been prepared to regulate groundwater extraction and conserve the scarce groundwater resources in the
country.

These guidelines will come into force with immediate effect from the date of Gazette Notification and will
supersede all earlier guidelines issued by the Central Ground Water Authority (CGWA).

These guidelines will have pan India applicability. Ground water abstraction in States/ Uts (which are not
regulating ground water abstraction) shall continue to be regulated by Central Ground Water Authority.

Further, wherever States/ Uts have come out with their own groundwater abstraction guidelines, which are
inconsistent with the CGWA guidelines, the provisions of CGWA guidelines will prevail. However, in case
the guidelines followed by such States/ Uts contain some more stringent provisions than CGWA
guidelines, such provisions may also be given effect to by the States/ Uts Authorities in addition to those
contained in the CGWA guidelines. States may be at liberty to suggest additional conditions/ criteria based
on the local hydro-geological situations which shall be reviewed by CGWA/Ministry of Jal Shakti,
Government of India before acceptance.

All new/existing industries, industries seeking expansion, infrastructure projects and mining projects
abstracting ground water, unless specifically exempted under Para 1.0 below, will be required to seek No
Objection Certificate from Central Ground Water Authority or, the concerned State/ UT Ground Water
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Authority as the case may be. The entire process of grant of No Objection Certificate shall be online
through a web based application system.

Water management plans shall be prepared by all the State Ground Water Authorities/ Organizations for all
Over-exploited, Critical and Semi-critical assessment units starting with Over-exploited units. Water
martagement plans shall be reviewed and updated periodically. Water management plans, data on water
availability and scarcity and policy framed in this regard shall be placed on the websites of Central Ground
Water Authority/ State Ground Water Authority.

Exemptions from seeking No Objection Certificate:

Following categories of consumers shall be exempted from seeking No Objection Certificate for
ground water extraction:

(1) Individual domestic consumers in both rural and urban areas for drinking water and domestic
uses.

(ii) Rural drinking water supply schemes.

(iii) Armed Forces Establishments and Central Armed Police Forces establishments in both
ruraland urban areas.

(iv) Agricultural activities.
(v) Micro and small Enterprises drawing ground water less than 10 cum/day.

(vi) All industries/ mining projects/ infrastructure projects drawing ground water only for drinking/

domestic purposes up to 5 Cum /day in all assessment units.

(vii) Residential Apartments and Group Housing Societies:
(a) For drinking water and domestic uses, drawing ground water upto 20 m’/day subject to the
conditions mentioned in Para 2.0 of the guidelines.

(b) Dwelling units for Economically Weaker Sections (EWS) under Government schemes.

1.1 Registration of Drilling Rigs -

State / UT Governments shall be responsible for registering drilling rigs operating within their jurisdiction
and for maintaining the database of wells drilled by them. Appropriate link shall be provided in CGWA
portal for making the data available to CGWA.

2.0 Drinking & Domestic use for Residential apartments/ Group Housing Societies/ Government
water supply agencies in urban areas

For grant of No Objection Certificate for ground water extraction, the project proponent has to furnish the
details as per the guidelines issued by the CGWA in proper format as available in CGWA website. No
Objection Certificate for new /existing wells shall be granted only in such cases where the local
Government water supply agency is unable to supply requisite amount of water in the area.

Installation of digital water flow meter (conforming to BIS/ IS standards) in all abstraction structure(s) shall
be mandatory for all Residential Apartments and Group Housing Societies. All Residential Apartments and
Group Housing Societies having swimming pools drawing ground water shall be mandatorily required to
seek No Objection Certificate.

No Objection Certificate shall be granted subject to the following specific conditions:

i) . Installation of Sewage Treatment Plants shall be mandatory for all residential apartments/ Group
Housing Societies where ground water requirement is more than 20 m*/day. The water from Sewage
Treatment Plants shall be utilized for toilet flushing, car washing, gardening etc.

1))  The No Objection Certificate shall be valid for a period of five years from the date of issue or till
such time local Government water supply is provided to the project area, whichever is earlier. In case
the project proponent receives water supply from the concerned local Government Water Supply
Agency during the validity of the No Objection Certificate, intimation regarding availability of public
water supply shall be sent by the project proponent to CGWA and No Objection Certificate will be
cancelled by the Authority. In other cases, the project proponent will apply for renewal of No
Objection Certificate, ninety days before the expiry of No Objection Certificate.

iii)  Proponents shall be liable to pay ground water abstraction charges for the quantum of ground water
proposed to be extracted, as per rates mentioned in Table 5.1.

Documents to be submitted with the application

a)  Details of water requirement computed as per National Building Code, 2016 (Annexure I), taking
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into account recycling/ reuse of treated water for flushing etc.

b) Affidavit on non-judicial stamp paper of Rs. 10/- by the applicant, confirming non/ inadequate
availability of public water supply in case of users requiring ground water up to 10 m*/ day for
drinking/ domestic use.

¢) Certificate of non-availability of water from local government water supply agency in cases requiring

. ground water in excess of 10 m’/ day for drinking/ domestic use. Government water supply agencies

applying for No Objection Certificate shall submit copy of government approval of the scheme/
project proposed to be implemented.

d) In case of saline ground water extraction, ground water quality data of existing bore well/ tube well/
dug well from any National Accreditation Board for Testing and Calibration Laboratories (NABL)
accredited laboratory or Govt. approved laboratory.

Note: In case of new projects, water quality data/report of nearby existing wells from above-mentioned
laboratories may be submitted for saline ground water extraction.

e)  Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal
for rain water harvesting/ recharge in the project premises as per the prevailing Model Building Bye
Laws issued by Ministry of Housing & Urban Affairs, Government of India.

f)  For all New projects, a self declaration/ affidavit (duly notarized) indicating date of completion of
project shall be required.

3.0  Agriculture Sector

Agriculture sector is the backbone of the Indian economy. As per Minor Irrigation Census 2013-14, 87.86%
of wells are owned by marginal, small and semi-medium farmers having land holding up to 4 hectares (ha).
Around 9.18 % of wells are owned by medium farmers having land holding 4 — 10 ha and 2.96% of the
wells are owned by big farmers having land holding more than 10 ha.

Considering the number of ground water abstraction structures, regulation of ground water in agriculture
sector through a ‘command and control’ strategy will prove to be an arduous task. Therefore, a
participatory approach for sustainable ground water management would be more productive.

States/Uts are advised to review their free/subsidized electricity policy to farmers, bring suitable water
pricing policy and may work further towards crop rotation/diversification/other initiatives to reduce over-
dependence on groundwater.

Agriculture sector shall be exempted from obtaining No Objection Certificate for ground water extraction. .
4.0 Commercial Use

No new major industries shall be granted No Objection Certificate in over-exploited assessment areas
except as per the policy guidelines.

Awvailability of ground water resources shall be given due regard while considering applications for grant of
No Objection Certificate for commercial use.

Commercial entities extracting ground water shall be required to submit online water audit report including
an audit of water use as mentioned in the relevant sections. CGWA/ State Ground Water Authority
(SGWA) shall publish all such audit reports online.

CGWA/ SGWAs shall engage independent agencies to verify the compliance of No Objection Certificate
conditions periodically.

4.1 Industrial Use

In Over-exploited assessment units, No Objection Certificate shall not be granted for ground water
abstraction to any new industry except those falling in the category of Micro, Small and Medium
Enterprises (MSME). However, No Objection Certificate for drinking/ domestic use for work force, green
belt use by these new industries shall be permitted. Expansion of existing industries involving increase in
quantum of ground water abstraction in over-exploited assessment units shall not be permitted. No
Objection Certificate shall not be granted to new packaged water industries in Overexploited areas, even if
they belong to MSME category.

No Objection Certificate for ground water extraction by industries shall be granted subject to the following
specific conditions:

i) No Objection Certificate shall be granted only in such cases where local government water supply
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agencies are not able to supply the desired quantity of water.

ii)  All industries shall be required to adopt latest water efficient technologies so as to reduce dependence
on ground water resources.

iii) ~All industries abstracting ground water in excess of 100 m*/day shall be required to undertake
biennial (once in two years) water audit through certified auditors of agencies as approved by CGWA
and submit audit reports within three months of completion of the same to CGWA. Compliance of
the earlier given reports may be checked by certified water auditors after one year and the report in
this regard may be shared with CGWA.

All such industries shall be required to reduce their ground water use by at least 20% over the next
three years through appropriate means.

iv) In industrial areas (as designated or, notified by Central/State Government), Central Ground Water
- Board (CGWB) shall construct need-based piezometers as per local hydro-geological conditions and
further monitor water levels.

In other than industrial areas as mentioned above, construction of observation well(s)/(piezometer)(s)
within the premises and installation of appropriate water level monitoring mechanism as mentioned
in Section 14 shall be mandatory for industries/Infrastructure drawing/ proposing to draw more than
100 m* /day of ground water for Hard rock aquifer type and more than 500 m® /day of ground water
for Alluvium aquifer type. Monitoring of water levels in these areas shall be done by the project
proponents. Minimum distance between the abstraction structure and piezometer will be 15 m if the
aquifer tapped is hard rock and 50 m if the aquifer is alluvium. Depth and aquifer zone tapped in the
piezometer shall be the same as that of the pumping well/wells. Detailed guidelines for design and
construction of piezometers are given in Annexure II. Monthly water level data shall be submitted to
the CGWA through the web portal.

v)  The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project
premises. Industries which are likely to pollute ground water (chemical, pharmaceutical, dyes,
pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives
etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

vi)  Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye,
Chemical/ Petrochemical, Coal washeries, other hazardous units etc. (as per CPCB list) need to
undertake necessary well head protection measures to ensure prevention of ground water pollution
(Annexure III).

viii) All industries drawing ground water in safe, semi-critical and critical assessment units shall be
required to pay ground water abstraction charges as applicable as per Tables 5.2 A and 5.3 A.

ix) All existing industries drawing ground water in over-exploited assessment units shall be liable to pay
ground water restoration charges as applicable as per Tables 5.2 B and 5.3 B.

Documents to be submitted with the application

(@)  An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water supply from
local government agencies in cases where ground water requirement is up to 10 m*/day.

(b)  Certificate regarding non/ partial availability of fresh water/ treated waste water supply from the local
government water supply agency in cases where requirement of ground water is more than 10
3
m’/day.

(¢} Incase of saline ground water extraction, ground water quality data of existing bore well/ tube well/ dug
well from any NABL accredited laboratory or Government approved laboratory.

Note: In case of new projects, water quality data / report of nearby existing wells from above-mentioned
laboratories may be submitted for saline ground water extraction.

(d) For all new projects, document as proof of new establishment / commencement of operation i.e.
Consent to Establish/ Environmental Clearance/ any other document from a statutory agency.

(e)  Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal
for rain water harvesting/ recharge in the project premises as per the prevailing Model Building Bye
Laws issued by Ministry of Housing & Urban Affairs, Government of India.

()  Impact Assessment report: All projects extracting/proposing to extract ground water in excess of
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100 m’ /day in Over-exploited, Critical and Semi-critical areas and in excess of 500 m’*/day in areas
underlain by non-alluvium and 2000 m*/day in areas underlain by alluvium in Safe assessment units
shall have to mandatorily submit impact assessment report and ground water modeling study of
existing/ proposed ground water withdrawal on the ground water regime covering 5 KM radius area
around the project site prepared by accredited consultants. Pro-forma for the report is given in
Annexure IV.

4.2 Mining Projects

All existing as well as new mining projects will be required to obtain No Objection Certificate for ground
water abstraction. Since mining projects are location specific, there will be no ban on grant of No Objection
Certificate for abstraction of ground water for such projects in over-exploited assessment units.

No Objection Certificate for mining projects shall be granted subject to the following specific conditions:

i) It shall be mandatory for all the mining industries to ensure that water available from de-watering
operations is properly ‘treated and should be gainfully utilized for supply for irrigation, dust
suppression, mining process, recharge in downstream and for maintaining e-flows in the river
system.

ii)  Construction of observation well(s) (piezometers) along the periphery in the premises, for monthly
ground water level monitoring, shall be mandatory for mines drawing/ proposing to draw more than
100 m’ /day of ground water. Depth and aquifer zone tapped in the piezometer shall be
commensurate with aquifer used for irrigation/drinking water in the buffer area. Detailed guidelines
for design and construction of piezometers are given in Annexure I1.

iif) In addition, the proponent shall monitor ground water levels by establishing observation wells
(piezometers) in the core and buffer zones as specified in the No Objection Certificate.

iv)  In case of coal and other base metal mining the project proponent shall use the advance dewatering
technology (by construction of series of dewatering abstraction structures) to avoid contamination of
surface water.

In addition to this, all mining units shall also monitor the water quality of mine seepage and mine
discharge through NABL accredited/ Govt. approved laboratories and the same shall be submitted at
the time of self compliance.

vi)  All mining projects drawing ground water in safe, semi-critical and critical assessment units shall be
- required to pay ground water abstraction charges as applicable as per Tables 5.4 A.

vii) All mining projects drawing ground water in over-exploited assessment units shall be liable to pay
ground water restoration charges as per Table 5.4 B.

Documents to be submitted with the application
(a) Mining plan approved by the concerned Govt. agency/ department.

(b) Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal
for rain water harvesting/ recharge in the project premises as per the prevailing Model Building Bye
Laws issued by Ministry of Housing & Urban Affairs, Government of India or as feasible in the mine
premises and as approved by CGWA/State agencies.

(¢) Comprehensive report prepared by accredited consultant on ground water conditions in both core and
buffer zones of the mine, depth wise and year wise mine seepage calculations, impact assessment of
"mining and dewatering on ground water regime and its socio-economic impact, details of recycling,
reuse and recharge, reduction of pumping with use of technology for mining and water management to
minimize and mitigate the adverse impact on ground water, based on local conditions. Format for
report is given in Annexure V.

(d) For all New projects, document as proof of new project / commencement of operation i.e. Consent to
Establish/ Environmental Clearance / any other document from a statutory agency.

4.3 Infrastructure projects:

Since infrastructure projects are location specific, grant of No Objection Certificate to such projects located
in over-exploited assessment units shall not be banned. New infrastructure projects/ residential buildings
may require dewatering during construction activity and/ or use ground water for construction. In both
cases, applicants shall seek No Objection Certificate from CGWA before commencement of work,
However, in over-exploited assessment units, use of ground water for construction activity shall be
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permitted only if no treated sewage water is available within 10 km radius of the site. New as well as
existing Infrastructure projects shall also be required to seek No Objection Certificate for abstraction of
ground water.

No ‘No Objection Certificate’ shall be granted for extraction of groundwater for Water Parks, Theme Parks
and Amusement Parks in over-exploited assessment units,

Commercial infrastructure projects requiring ground water for drinking /domestic use shall also be covered
under this category. Further, the Indicative list of location specific Infrastructure projects is given in
Annexure V1.

The No Objection Certificate for ground water abstraction will be granted subject to the following specific
conditions:

i)  In case of infrastructure projects that require dewatering, proponent shall be required to carry out

' regular monitoring of dewatering discharge rate (using a digital water flow meter) and submit the

data through the web portal to CGWA/SGWA as applicable. Monitoring records and results should

be retained by the proponent for two years, for inspection or reporting as required by CGWA/
SGWA.

ii) - Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground
water requirement is more than 20 m’/day. The water from STP shall be utlllzed for toilet flushing,
car washing, gardening etc.

ili) For infrastructure dewatering/ construction activity, No Objection Certificate shall be valid for
specific period as per the detailed proposal submitted by the project proponent.

iv)  All infrastructure projects drawing ground water in safe, semi-critical and critical assessment units
shall be required to pay ground water abstraction charges as applicable as per Table 5.3 A.

v)  All infrastructure projects (new/ existing) drawing ground water in over-exploited assessment units
shall be liable to pay ground water restoration charges as per Table 5.3 B.

vi)  All stadiums, cricket grounds, and other sports grounds/courts, golf courses etc shall construct/install
appropriate mechanism for artificial recharge of ground water / rain water harvesting.

Documents to be submitted with the application

(@) In cases where dewatering is involved, submission of impact assessment report along with
groundwater modelling in 5 km radius prepared by an accredited consultant on the ground water
situation in the area giving detailed plan of pumping, proposed usage of pumped water and
comprehensive impact assessment of the same on the ground water regime shall be mandatory. The
report should highlight environmental risks and proposed management strategies to overcome any
significant environmental issues such as ground water level decline, land subsidence etc.

(b)  An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water from any
* other source in case water is required for construction in safe and semi critical areas.

() Certificate from a government agency regarding non availability of treated sewage water for
construction within 10 km radius of the site in critical and over-exploited areas.

(d) Certificate of non-availability of water from local government water supply agency in respect of all
categories of assessments units for commercial use.

(e)  Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal
for rain water harvesting/ recharge in the project premises as per the prevailing Model Building Bye
Laws issued by Ministry of Housing & Urban Affairs, Government of India.

( Details of water requirement computed as per National Building Code, 2016 (Annexure I), taking
into account recycling/ reuse of treated water for flushing etc. (in case of completed infrastructure
projects for commercial use).

(g)  Completion certificate from the concerned agency for infrastructure projects requiring water for
commercial use.

(h)  For all New projects, building plan approval or any other relevant document as proof of new project
from a statutory agency.

5.0 Ground water abstraction/ restoration charges

All residential apartments/ group housing societies/ Government water supply agencies in urban areas shall
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be required to pay ground water abstraction charges.

All industries/mining/ infrastructure projects drawing ground water in safe, semi-critical and critical
assessment units will have to pay ground water abstraction charges based on quantum of ground water
extraction and category of assessment unit as per details given in this guideline.

All existing mining/ infrastructure projects and existing industries including MSME drawing ground water
in over-exploited assessment units will have to pay ground water restoration charges based on quantum of
ground water extraction. Further, new MSME, new infrastructure and new Mining projects in over
exploited areas shall also be required to pay ground water restoration charges.

Existing industries, infrastructure units and mining projects which have installed/constructed artificial
recharge structures in compliance of the conditions prescribed in the groundwater guidelines prevailing at
the time of grant of No Objection Certificate or its renewal shall be eligible for a rebate of 50% (fifty
percent) in the ground water abstraction charges/ground water restoration charges, subject to their
satisfactory performance and verification.

The'revenue generated from the proposed water abstraction/ restoration charges shall be kept in a separate
fund for implementation of site specific suitable demand/ supply side interventions.

5.1 Rates of Ground water abstraction /restoration charges

I.  Drinking and domestic use for residential apartments/ group housing societies/ Government
water supply agencies in Urban areas

All residential apartments/ Group Housing Societies requiring water only for drinking/domestic use
requiring No Objection Certificate would pay ground water abstraction charges as per rates given below in
Table 5.1.

Table 5.1 Ground Water Abstraction charges for Drinking & Domestic use.

Quantum of Groundwater withdrawal Rate of ground water abstraction charges
(m’/day) (Rs. per m°) '
0-25 No charge
>25-<200 1.00
200 and above 2.00

Government water supply agencies and Government infrastructure projects shall pay Ground water
abstraction Charges @ Rs. 0.50 per m’.

II. Packaged Drinking Water units

Rates of ground water abstraction charges for packaged drinking water units in safe, semi-critical and
critical assessment units are given in Table 5.2 A and those for ground water restoration charges in over-
exploited assessment units are given in Table 5.2 B.

Table 5.2 A: Rates of ground water abstraction charges for packaged drinking water units
(Rs per m*)

S.No. Category Quantum of ground water withdrawal
of area Up to 51 to <200 200 to <1000 1000 to 5000
v 50m’/day m’/day m’/day <5000 m’/day
m’/day and above
Ground
water use
1. Safe 1.00 3.00 5.00 8.00 10.00
2. Semi-critical 2.00 5.00 10.00 15.00 20.00
3. Critical 4.00 10.00 20.00 40.00 60.00

Table 5.2 B: Rates of ground water restoration charges for packaged drinking water wunits
(Rs per m®)
/
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S.No. Category Quantum of ground water withdrawal
of area Up to 50 51 to <200 200 to <1000 1000 to 5000
m*/day m’/day m®/day <5000 m’*/day
3 and above
m’/day
Ground
water use
L. Over-exploited 8.00 20.00 40.00 80.00 120.00
(existing
industries only)

III. Other Industries & infrastructure projects

Rates of ground water abstraction charges for other industries and infrastructure projects in safe, semi-
critical and critical assessment units are given in Table 5.3 A and those for ground water restoration charges -
in oyer-exploited assessment units are given in Table 5.3 B.

Table 5.3 A: Rates of Ground Water abstraction charges for other industries & infrastructure

projects (Rs per m®)
S.No. Category Quantum of ground water withdrawal
of area <3200 200 to <1000 1000 to 5000 m*/day and
3
v m’/day m’/day <5000 above
m’/day
Ground water
use .,
1. Safe 1.00 2.00 3.00 5.00
2. Semi-critical 2.00 3.00 5.00 8.00
3. Critical 4.00 6.00 8.00 10.00
Table 5.3 B: Rates of ground water restoration charges for other industries & infrastructure projects
(Rs per m®)
S.No. Category Quantum of ground water withdrawal
of area <200 200 to <1000 1000 to 5000 m*/day and
3 3
. m’/day m’/day <5000 above
m’/day
Ground water
use .,
1. Over-exploited (existing 6.00 10.00 16.00 20.00
industries / new
Industries as per the
present Guidelines)

IV. Mining projects

Rates of ground water abstraction charges for mining, which are drawing ground water in safe, semi-critical
and critical assessment units are given in Table 5.4 A and those for ground water restoration charges in case
of projects drawing ground water in over-exploited assessment units are given in Table 5.4 B.

Table 5.4 A: Rates of ground water abstraction charges for mining (Rs. per m°®)

S.No.

Category

Quantum of ground water withdrawal
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of area <200 200 to <1000 1000 to 5000 m’/day and
m’/day m’/day <5000 above
Ground water m’/day
use
1. | Safe 1.00 2.00 2.50 3.00
2. | Semi-critical 2.00 2.50 3.00 4.00
3. | Critical 3.00 4.00 5.00 6.00

Table 5.4 B: Rates of ground water restoration charges for mining (Rs. per m®)

S.No. Category Quantum of ground water withdrawal
of area <200 200 to <1000 1000 to 5000 m*/day and
‘ m’/day m”/day <§000 above
Ground water m'/day
use >
1 Over-exploited 4.00 5.00 6.00 7.00
6.0 Bulk Water Supply

All private tankers abstracting ground water and use it for supply as bulk water suppliers will now
mandatorily seek No Objection Certificate for ground water abstraction. The bulk water suppliers through
tankers drawing ground water in safe, semi-critical and critical assessment units shall pay groundwater
abstraction charges as per the Table-6.1 A. The bulk water suppliers drawing ground water in over-
exploited assessment units shall pay the groundwater restoration charges as per the Table-6.1 B, All
tankers will have to install GPS based system for their monitoring of movement/area of operation.

All those users abstracting ground water and using it for supply as bulk water supplies through private
tankers shall mandatorily seek No Objection Certificate for ground water abstraction as per Guidelines for
Bulk water suppliers as issued and updated by CGWA from time to time,

Table-6.1A: Groundwater abstraction charges for Bulk/Tanker water supplies

Category Rate per m3 (in Rs.)
Safe 10
Semi Critical 20
Critical 25
Table-6.1B: Groundwater abstraction charges for Bulk/Tanker water supplies
Category Rate per m3 (in Rs.)
Over Exploited 35

7.0 Abstraction of Saline ground water

Abstraction of saline ground water in areas having either saline ground water at all depths or pockets of
saline ground water in an otherwise fresh water area for use by industries/ dewatering by infrastructure/
mining projects including those located in over-exploited areas would be encouraged. Such industries shall
be exempted from paying ground water abstraction charges.

The list of such assessment units having saline ground water at all depths as per the latest assessment of
dynamic ground water resources will be made available by the CGWA in their website. However, due care
shall be taken in respect of disposal of effluents by the units so as to protect the water bodies and the
aquifers from pollution.

Abstraction of saline ground water shall be according to the Guidelines for Saline Ground Water
Abstraction as issued and updated by CGWA from time to time.
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8.0 Protection of Wetland Areas

The wet land areas in the country are very crucial as they are direct reflection of the presence of ground
water in such areas. The protectlon of the wetland areas is being separately handled by the Wetland
Authorities. Since ground water is very crucial for the survival of the wetland area, any excessive ground
water development within the zone of wetland area would affect the volume of water in that wetland.

Projects falling within 500 m from the periphery of demarcated wetland areas shall mandatorily submit a
detailed proposal indicating that any ground water abstraction by the project proponent does not affect the
protected wetland areas. Furthermore, before seeking permission from CGWA, the projects shall take
consent/approval from the appropriate Wetland Authority/ State Authority or any other appropriate local
government authority to establish their projects in the area.

9.0 General compliance conditions in No Objection Certificate

i. - Installation of tamper proof digital water flow meter/ Pre Paid Meter (s) (conforming to BIS/ IS
standards) having telemetry system in the abstraction structure(s) shall be mandatory for all users
seeking No Objection Certificate and intimation regarding their installation shall be communicated
to the CGWA within 30 days of grant of No Objection Certificate through the web-portal.

In case the ground water extraction is from multiple bore/tube wells within the same premises, tamper-
proof digital water flow meter(s)/Pre Paid Meter (s) with telemetry can be installed at common outlet
point(s).

ii. « Proponents shall mandatorily get water flow meter calibrated on from an authorized agency once in
a year.

iii.  Proponents shall install roof top rain water harvesting & recharge systems in the project area.

iv.  Proponents shall pay Ground Water Abstraction/ Restoration Charges based on quantum of ground
- water extraction as applicable as per the rates given in Section 5.

v.  Purpose-built observation wells (piezometers) for ground water level monitoring shall be installed as
per Section 14. Water level data shall be made available to CGWA through web portal. Detailed
guidelines for construction of piezometers are given in Annexure-II.

vi. . Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year
Water samples from bore wells/ tube wells / dug wells shall be collected during April/May every
year and analysed in NABL accredited laboratories for basic parameters (cations and anions), heavy
metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA
through the web portal.

vii.  If the existing well becomes defunct due to mechanical failure within the validity period of No
Objection Certificate, the user can construct a replacement well under intimation to CGWA on web
portal. The defunct well shall be properly sealed (Refer Annexure VII). The user will be required to
submit documentary proof in this regard. However, if the existing abstraction structures fails to yield
water and he proponent desires to drill another tubewell in the same premises, prior permission of
the Authority shall be required. If the replacement well is to be drilled in some different place, the
proponent shall obtain fresh No Objection Certificate.

viii. - Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled /
treated waste water.

ix.  In case of change of ownership, new owner of the premises will have to apply for incorporation of
necessary changes in the No Objection Certificate with documentary proof within 60 days of taking
over possession of the premises.

10.0 Monitoring of compliance of No Objection Certificate Conditions

To monitor the compliance of No Objection Certificate conditions, Central Ground Water Authority and
State/ UT Ground Water Authorities shall take the following steps:

Suitable MIS will be developed for compliance monitoring.

b. District Collectors/Deputy Commissioners (DCs) /District Magistrates (DMs) are authorized to take

' enforcement measures like sealing of unauthorized ground water abstraction structures,

disconnection of electricity, launching of prosecution against those violating the No Objection
Certificate conditions and taking action for imposition of Environmental Compensation.
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c. Technical officers of CGWB/ CGWA and State groundwater organizations are authorized to take
actions with respect to monitoring and periodic inspections with the approval of competent
authority.

d. In case of violation of any of the No Objection Certificate conditions, the proponents shall be liable
to pay the penalties as per Section 16.

11.0 Renewal of No Objection Certificate

No objection certificate shall be renewed periodically, subject to the compliance of the conditions
mentioned therein:

1 The applicant shall apply for renewal of No Objection Certificate at least ninety days prior to
expiry of its validity. ‘
ii. Application for renewal of No Objection Certificate shall be accompanied by the Compliance
Report.
iii. Before granting renewal, Central Ground Water Authority or State/ Ut Authority shall satisfy itself
that the conditions of No Objection Certificate have been complied with.
iv. In case of change in category of the assessment unit, renewals would be granted with conditions as
laid down for new category.
V. No Objection Certificate will be renewed for the terms specified for various uses as follows:
Category Use Term of renewal
Critical, Infrastructure projects for drinking & domestic 5 years
Semi-critical use and urban Water Supply Agencies
And Industries 3 years
Safe Mines 2 years
Over exploited All users in ‘Over-exploited areas’ 2 years

vi.

vii.

If the application for renewal is submitted in time and the CGWA/ the respective State/ Ut Authority
is unable to process the application in time, No Objection Certificate shall be deemed to be extended
till the date of renewal of No Objection Certificate.

If the proponent fails to apply for renewal within 3 months from the date of expiry of No Objection
Certificate, the proponent shall be liable to pay Environmental Compensation for the period starting
from the date of expiry of No Objection Certificate till No Objection Certificate is renewed by the
competent authority.

12.0 Extension of No Objection Certificate

1If the proponent is unable to construct the well(s) during the validity period of No Objection Certificate for
genuine reasons, the proponent will have to apply for extension of No Objection Certificate. Application
for extension should be supported by documents justifying the reasons for delay. Other conditions for grant
of extension of No Objection Certificate will be the same as that for fresh No Objection Certificate.

Extension of No Objectién Certificate will be granted for a maximum period of two years. No further
extension will be granted after the expiry of the extended period. In that case, the applicant will have to
apply afresh for grant of No Objection Certificate.

13.0 Delegation of powers against illegal groundwater withdrawal

Central Ground Water Authority has appointed the District Magistrate/ District Collector/ Sub Divisional
Magistrates of each Revenue District/Sub division as Authorized Officers, who have been delegated the
power to seal illegal wells, disconnect electricity supply to the energised well, launch prosecution against
offenders etc. including grievance redressal related to ground water in their respective jurisdictions.

In order to further decentralise and strengthen the monitoring and compliance mechanism as per the
guidelines, officials of concerned Departments of Revenue and Industries of the States/Uts shall be
appointed as Authorised Officers in consultation with the State/Ut Governments.

A copy of the No Objection Certificate issued by the CGWA in the No Objection Certificate Application
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Portal (NOCAP) will be forwarded to the respective District Magistrate/ District Collector. In case of any
violation of the directions of Central Ground Water Authority and non-fulfilment of the conditions laid
down in the No Objection Certificate, the Authorised Officers will file appropriate Petition/Original
Application etc under sections 15 to 21 of the Environment (Protection) Act, 1986 in appropriate Courts.

14.0 Ground Water Level Monitoring

In other than industrial areas as mentioned hereafter, all the project proponents (drawing ground water more
than 100 m® /day of ground water for Hard rock aquifer type and more than 500 m® /day of ground water
for Alluvium aquifer type have to mandatorily construct Piezometers (observation wells) within their
premises for monitoring of the ground water levels. Further, in industrial areas (as designated or notified by
Central/State Government), Central Ground Water Board (CGWB) shall construct need-based piezometers
as per local hydro-geological conditions and further monitor water levels. Such a mechanism of
compliance conditions has been made to ensure regular monitoring of ground water level in the project
area. In this regard the necessary criteria for monitoring of water levels through piezometers by the project
proponents is given in Table 14.1.

Table 14.1 No. of Piezometers with Digital Water Level Recorder (DWLR) and telemetry to
be constructed & Type of Water Level Monitoring Mechanism

S. Quantum of Ground water withdrawal No. of piezometer(s) (with DWLR and telemetry

(cumy/day) required)
1. ‘ 0-100
2. >100 1

(Hard rock aquifer type in other than
industrial arcas)

3. >500 1

(Alluvium aquifer type in other than
industrial areas)

The piezometer shall be suitably located to ensure that zone of aquifer tapped in the piezometer is the same
as that of the pumping well.

15.0 Environmental Compensation

Extraction of ground water for commercial use by industries, infrastructure units and mining projects
without a valid No Objection Certificate from appropriate authority shall be considered illegal and such
entities shall be liable to pay Environmental Compensation for the quantum of ground water so extracted.
The norms prescribed by Central Pollution Control Board (CPCB) shall be utilized for calculating the
Environmental compensation as mentioned below:

ECgw = Ground water consumption per day x Environmental Compensation rate (ECRgw) x No. of days x
Deterrence factor

where ground water consumption is in m3/day and ECRgy in Rs./ cum
Rates of Environmental Compensation:

Rates of Environmental Compensation (ECRgw) for various types of users in different categories of
assessment units are given in Table 15.1 to 15.3.

Table 15.1 : ECRgw for Packaged Drinking Water units

S.No. |Area Category Water Consumption (cum/day)
<200/ 200 to <1000 1000 to <5000 5000 & above
Environmental Compensation Rate (ECRgw) in Rs./m3
Safe 12 18 24 30
2 |Semi critical 24 36 48 60
3 Critical 36 48 66 90

4  |Over- exploited 48 72 96 120
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Note :-Minimum ECgw shall not be less than Rs 1,00,000/-

Table 15.2: ECRgw for Mining/ infrastructure dewatering projects

S.No. Area Category Water Consumption (cum/day)
<200 200 to 1000 to 5000 & above
<1000 <5000
Environmental Compensation Rate (ECRgw) in Rs./m3
T | Safe 15 21 30 40
2 |Semi critical 30 45 60 75
3 | Critical 45 60 85 115
4 | Over- exploited 60 90 120 150
Note :-Minimum ECg, shall not be less thanRs 1,00,000/-
Table 15.3: ECRgw for Industrial units
S.No. Area Water Consumption (cum/day)
Category <200 200 to 1000 to 5000 & above
<1000 <5000
Environmental Compensation Rate (ECRgw) in Rs./m3
1 Safe 20 30 40 50
"2 Semi critical 40 60 80 100
3 Critical 60 80 110 150
4 Over- exploited - 80 120 160 200

Note :-Minimum ECg, shall not be less thanRs 1,00,000/-

Deterrent Factors to compensate losses and environmental damage (for packaged drinking water

units, mining, industries and infrastructural dewatering projects)

The following deterrent factors based on the duration of illegal ground water extraction shall be levied to

compensate for the losses and environmental damages as detailed in Table 15.4.

Table 15.4: Deterrent factor based on quantum of ground water withdrawal and number of years of

illegal withdrawal
S.No. Water Consumption Deterrence Factor
<2 years 2-5 years >5 years
1 <1000 KLD 1.00 1.00 1.25
2 1000-5000 KLD 1.00 1.00 1.50
3 >5000 KLD 1.00 1.25 2.00

Note: KLD — Kilolitre per day

16.0 Pr

Penalty shall be imposed on the proponents for non-compliance of No Objection Certificate conditions
issued by the appropriate authority. Rates of penalty proposed for non-compliance of various conditions of
No Objection Certificate are given in Table 16.1.The rates of the penalty shall be reviewed periodically

ision of Penal

with the approval of competent authority in Ministry of Jal Shakti.



47

S

47
Table 16.1: Penalty provision for non Compliance of No Objection Certificate conditions
S. No. Items Charges in Rs.
I Non installation/faulty Digital water Flow meter with telemetry system. 200000
2 Non disclosure/ construction of additional groundwater abstraction structures
a) Functional / Non-functional Structures.
b) Defunct/Abandoned 200000
Note: Given rates are for unit non-functional/defunct/abandoned structures. 100000
This shall be multiplied with total such structures to arrive at consolidated
penalty.
3 Reporting of fresh water zones as Brackish / Saline zones in application. 200000
4 Non Installation of Piezometer. 200000
5 Non Installation/faulty DWLR/Telemetry system 100000
Non Construction/Inadequate capacity of Recharge / Water conservation
6 structures. 500000
7 Non maintenance of water conservation structures/ recharge structure 200000
Injection of treated/untreated water into the aquifer system.
Note: In addition to penalty, the proponent shall bear the cost of aquifer 1000000
8 remediation as per the provisions of Environment (Protection) Act, 1986.
9 Non Submission of Water level/Water quality Data. 50000
Non-maintenance of log book of daily withdrawal/non submission of
10 Groundwater abstraction data. 50000
11 Non submission of photograph of recharge structure(s). 50000
12 Non Submission of Self Compliance report. 100000
Construction  of  groundwater  abstraction  structures by un 100000
13 authorized/unregistered Drilling Rigs (per structures).
14 Non registration of water supply tankers. 500000
15 Submission of false information/ undertaking. 100000

Application fee for fresh/ renewal of NOC shall be charged as per the rates prescribed by CGWA from time to
time and intimated through the official web portal. Fee shall also be payable for correction/ modification in.
the existing issued No Objection Certificate letter.

Table 16.2: Charges for correction/Modification in the existing issued No ObjectionCertificate

S. No. Items Charges in Rs.
1 Change-inrecharge-quantum-(Now Deleted) 10000
2 Change in User ID 5000

.3 Change in firm Name 5000
4 Extension of No Objection Certificate 5000
5 Issuance of duplicate No Objection Certificate 5000 |
6 Issuance of cdrrigendum to No Objection Certificate 5000
7 Any other items/corrections etc 5000
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17.0 Other important Conditions (Applicable to all):

i. Sale of ground water by a person/ agency not having valid no objection certificate from
CGWA/StateGround Water Authority is not permitted.

ii. In infrastructure projects, paved/parking area must be covered with interlocking/perforated tiles or
other suitable measures to ensure groundwater infiltration/harvesting.

iii. In case of Infrastructure projects, the firm/entity shall ensure implementation of dual water supply
system in the projects. Compliance of the same shall be submitted through the web portal.

iv. Non-compliance of conditions mentioned in the No Objection Certificate may be taken as sufficient
reason for cancellation of no objection certificate accorded/ non-renewal of No Objection
Certificate.

v.» No application shall be entertained without supporting documents as specified in relevant sections.
vi.  Abstraction structure(s) should be located inside the premises of project property.

vii.  Self compliance of conditions laid down in the no objection certificate shall be reported by the users
online in the web portal of Central Ground Water Authority/state Ground Water Authority.

viii.  Processing fee prescribed, if any, from time to time shall be charged for various services.
Note:
1. Guidelines are subject to modification from time to time.

2. In case of any discrepancy between Hindi and English versions of this document including the
annexures, the English version shall prevail.

Annexure I
Estimation of r Requirements for drinking an mesti
a) Residential Buildings:
' Accommodations Population
1 Bedroom dwelling unit 4

2 Bedroom dwelling unit

5
3 Bedroom dwelling unit 6
7

4 Bedroom dwelling unit and above

Notes:

1) The above figures consider a domestic household including support personnel, wherever
applicable.

2) For plotted development, the population may be arrived at after due consideration of the
expected number and type of domestic household units.

3) Dwelling unit under EWS category shall have population requirement of 4 and studio
apartment shall have population requirement of 2.

As a general rule the following rates per capita per day may be considered for domestic and non-domestic
needs:

a) For communities with populations up to 20,000:
1) | Water supply through stand post: 40 Iphd (Min)

2) | Water supply through house service: | 70 to 100 Iphd
connection
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b)

For communities with:

100 to 135 1phd

population 20,000 to 100,00 together with

full flushing system

For communities with population:
above 100,000 together with

full flushing system

150 to 200 Iphd

Note—The value of water supply given as 150 to 200 litre per head per day may be reduced to 135 litre per
head per day for houses for Medium Income Group (MIG) and Low Income Groups (LIG) and
Economically Weaker Section of Society (EWS), depending upon prevailing conditions and availability of

water.

Out of the 150 to 200 litre per head per day, 45 litre per head per day may be taken for flushing
requirements and the remaining quantity for other domestic purposes.

A. Water Requirements for Buildings Other than Residences

Sl Type of Building Domestic litres Flushing Total Consumption
No. perhead/ day | Litres per head/ day | Litres per head/ day
1. | Factories including canteen where 30 15 45
bath rooms are required to be
provided
2. | Factories including canteen where 20 10 30
no bath rooms are required to be
provided
3. | Hospital (excluding laundry and
kitchen):
a) Number of beds not
exceeding 100 230 110 340
b) II\I(I)J(;nber of beds exceeding 300 150 450
¢) Out Patient Department 10 5 15
(OPD)
4. | Nurses’ homes and medical 90 45 135
- | quarters
5. | Hostels 90 45 135
6 Hotels (up to 3 star) excluding 120 60 180
laundry, kitchen, staff and water
baodies
7. | Hotels (4 star and above) 260 60 320
excluding laundry, kitchen, staff
and water bodies
Offices (including canteen) 25 20 45
Restaurants and food court
including water requirement for
kitchen:
a) Restaurants 55 per seat 15 per seat 70 per seat
b) Food Court 25 per seat 10 per seat 35 per seat
10. | Clubhouse 25 20 45
11.. | Stadiums 4 6 10
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12. | Cinemas, concert halls and 5 per seat 10 per seat 15 per seat
theatres and multiplex

13. | Schools/Educational institutions:
| a) Without boarding facilities

b) With boarding facilities 25 20 45
90 45 135

14. Shopping and retail (mall)

a) Staff 25 20 45

b) Visitors 5 10 15
15. Traffic Terminal stations

a) Airports 40 30 70

b) Railway stations (Junction) 30 70

with bathing facility 40

¢) Railway stations (Junction) 15 45

without bathing facility 30

d) Railway stations (Intermediate) 20 45

with bathing facility - 25

e) Railway stations (Intermediate) 10 25

without bathing facility 15

f) Interstate bus terminals 25 20 45

g) Intrastate Bus Terminals/Metro 10 5 15

Stations

Notes:
1. For calculating water demand for visitors, consumption of 15 litre per head per day may be taken.

2. The water demand includes requirement of patients, attendants, visitors and staff. Additional water
demand for kitchen, laundry and clinical water shall be computed as per actual requirements.

3 The number of persons shall be determined by average number of passengers handled by stations, with
due considerations given to the staff and vendors who are using these facilities.

4. Consideration should be given for seasonal average peak requirements.

5. The hospitals may be categorized as Category A (25 to 50 beds), Category B(51 to 100 beds), Category
C (101 to 300 beds), Category D (301 to 500) and Category E (501 to 750 beds).

Annexure II
Guidelines for construction of Piezometers and monitoring of Ground Water Levels and Quality

Piezometer is a borewell/tubewell used only for measuring the water level by lowering a tape/sounder or
automatic / digital water level measuring equipment. It is also used to take water sample for water quality
testing whenever needed. General guidelines for installation of piezometers are as follows:

» The piezometer is to be installed / constructed at the minimum distance of 15 m if the aquifer tapped
is hard rock and 50 m if the aquifer is alluvium from the pumping well through which ground water
is being withdrawn. The diameter of the piezometer should be about four inches to six inches.

¢ The depth of the piezometer should be the same as that of the pumping well from which ground
water is being abstracted. If, more than one pumping wells are constructed tapping aquifers at
different depths, more than one piezometers shall be required to be constructed tapping different
aquifers as in the pumping wells.
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* The measurement of water level in piezometer should be taken, only after the pumping from the
* surrounding tubewells has been stopped for about four to six hours.

» The ground water quality has to be monitored once in a year during pre-monsoon (April/ May)
period by industries and mines drawing ground water. Samples of ground water should be analyzed
from NABL accredited laboratory.

¢ A permanent display board should be installed at Piezometer/ Tubewell site for providing the
location, piezometer/ tubewell number, depth and zone tapped of piezometer/tubewell for standard
referencing and identification.

* Any other site specific requirement regarding safety and access for measurement may be taken care
off.

Annexure III

It has been observed that ground water in and around polluting industries like Tannery, Slaughter Houses,
‘Dye, Chemical, Coalwashery, other hazardous units, etc., is polluted. In order to prevent further
deterioration of ground water quality, it is essential to take all necessary measures for well head protection. -
All industries/ projects falling under this category are hereby directed to follow the under mentioned
procedure both for existing and new category.

1. No tube well/ bore well / dug well should be constructed in the vicinity of the processing unit. Tube
well/ bore well should be constructed at the place which is hygienically maintained.

2. Only Mild Steel pipe should be used for assembly/ casing and PVC (Poly Vinyl Chloride) or similar
pipes should not be used. The tube well/ bore well having PVC or similar pipes should be abandoned
and filled back.

3. Around the tube well/ bore well, RCC (Reinforced Concrete Cement) grouting of 3 meters (length) x 3
meters (width) x 2 meters (depth) must be provided. The pipe of the tube well/ bore well must be
raised 1 meter above ground level (1 magl). The tube well/ bore well must be surrounded by RCC wall
of 0.5 meter height and 1.5 meter depth to prevent any surface contamination to enter the constructed

, tube well/ bore well. Plan/Sectional diagram is enclosed for reference (Appendix 1 and 2).

3. The tube well/ bore well must be fitted with NRV (Non Return Valve) in order to ensure that the
’ constructed tube well/ bore well is exclusively used for abstraction of ground water only.

4. At no point of time there should be any injection of any water or fluid into the constructed tube well/
bore well/ Piezometer.

5. The industries/ projects under this category should not implement any recharge measures within the
plant premises. :

6. Any tube well/ bore well located/ constructed in the vicinity of STP (Sewage Treatment Plant) or ETP
(Effluent Treatment Plant) should be abandoned and filled back.

7. The piezometer to be constructed for monitoring purpose should follow the same procedure as that for
tube well/ bore well for such industries/ projects.



30

552

52

Appendix 1

Plan/ Sectional diagram showing well head protection
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1.

2.

Appendix 2

Plan/ Sectional diagram showing well head protection
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Annexure-IV
I'l

Brief about the proposed project giving location details, coordinates, google/ toposheet maps, etc.
demarcating the project area.

Ground water situation in and around the project area including water level and quality data and maps
along with quality issues, if any. In case of mines, ground water conditions in both core and buffer zone
should be described.

Details of the tubewells/ borewells proposed to be constructed. This includes the drilling depth,
diameter, tentative lithological log, details of pump to be lowered, H.P. of pump, tentative discharge of
tubewells/ borewells, etc. Locations to be marked on the site plan/ map. Location of proposed
piezometers.
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4. Details of Geophysical studies carried out in and around the project area. Ground water resources
computation of the block in which the project falls.

5. Approved Mine plan in case of mines and detailed dewatering plan in case of mine/ infrastructure
dewatering projects.

6. Proposed usage of pumped water in case of mining/ infrastructure dewatering projects.

7. Comprehensive assessment of the impact on the ground water regime in and around the project area
highlighting the risks and proposed management strategies proposed to overcome any significant
environmental issues.

8. Proposed measures for disposal of waste water by industries drawing saline water.

9. Measures to be adopted for water conservation which include recycling, reuse, treatment, etc. This
includes the water balance chart being adopted by the firm along with details of water conservation
methods to be adopted.

- Brief write up along with capacity and flow chart of Sewage Treatment Plants / Effluent
Treatment Plants / Combined Effluent Treatment Plants existing/ proposed within the project.

- Details of water conservation measures to be adopted to reduce/ save the ground water.
- Total water balance chart showing the usage of water for various processes.

10. Any other details pertaining to the project.

Annexure V

Format of the Report on ground water conditions (for mining projects)

Introduction
Project description
Background
Objectives and scope
Regional setting
Location
Landuse
Climate
Topography and drainage
Geology —Regional and Local
General Hydrogeology (aquifer types, aquifer depth, zone tapped etc.)
Groundwater éondition (In core and buffer zones)
Spatial and temporal variations in water levels Groundwater quality (Shallow and deep aquifer)
Impact of groundwater extraction on local groundwater
Hydrograph of water level/piezometer in monitoring wells
Trend analysis of historical water levels Flow net analysis (groundwater flow direction)
Year wise/ bench wise mine dewatering computation as per approved mine plan

Conclusions
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Annexure VI

Indicative list of location specific Infrastructure projects

Special Economic Zone

Metro Station/Railway Station & Bus Depot

IAirport, Seaport, Logistics, Cargo & Warehouse

Highway Infrastructure

[Fire station

Hospitals & Nursing Homes

Educational Institutions including schools, colleges, universities, coaching institutes, Training Centres/
Skill development centres

Note:- The requirement of NOC for Groundwater use may include the water requirement for drinking water/domestic
uses also.

Annexure -VII

upreme Court Order in Civil Wri ition of 2 resarding measures for prevention

of fatal accidents of small children due to their falling inte abandoned bore wells and tube
wells

In Re: Measures for prevention of fatal accidents of small children due to their falling into
abandoned bore wells and tube wells

‘Unibdn of India and Ors. Respondents(s)
ORDER

With this Court issuing requisite guidelines vide order dated 11th February, 2010, subject to slight
modifications, nothing survives in the present writ petition.

That modification is as follows:

(i)  The owner of the land/ premises, before taking any steps for constructing bore well/ tube well must
inform in writing to the concerned authorities in the area, i.e., District Collector/ District Magistrate/
Sarpanch of the Gram Panchayat/ any other Statutory Authority/ concerned officers of the
Department of Ground Water/ Public Health/ Municipal Corporation, as the case may be, about the
construction of bore well/ tube well.

(i) Registration of all the drilling agencies, namely, Government/ Semi Government, Private etc. should
be mandatory with the district administration/ Statutory Authority wherever applicable.

(iii)  Erection of signboard at the time of construction near the well with the following details:-
(a) Complete address of the drilling agency at the time of construction/ rehabilitation of well.
* (b) Complete address of the user agency/owner of the well.
(iv) Erection of barbed wire fencing or any other suitable barrier around the well during construction.

(v)  Construction of cement/ concrete platform measuring 0.50x0.50x0.60 meter (0.30 meter above
ground level and 0.30 meter below ground level) around the well casing.

(vi) Capping of well assembly by welding steel plate or by providing a strong cap to be fixed to the
casing pipe with bolts & nuts.

(vii) In case of pump repair, the tube well should not be left uncovered.
(viii) Filling of mud pits and channels after completion of works.

(ix) Filling up abandoned bore wells by clay/sand/boulders/pebbles/drill cuttings etc. from bottom to
ground level.

(x)  On completion of the drilling operations at a particular location, the ground conditions are to be
restored as before the start of drilling.
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(xi) District Collector should be empowered to verify that the above guidelines are being followed and
proper monitoring check about the status of bore holes/ tube wells are being taken care through the
concerned state/ Central Government agencies.

(xii) - District/ Block/ Village wise status of bore wells/tube wells drilled viz. No. of wells in use, No. of
abandoned bore wells/ tube wells found open, No. of abandoned bore wells/ tube wells properly
filled up to ground level and balance number of abandoned bore wells/ tube wells to be filled up to
ground level is to be maintained at District Level.

In rural areas, the monitoring of the above is to be done through Village Sarpanch and the Executive
from the Agriculture Department.

In case of urban areas, the monitoring of. the above is to be done through Junior Engineer and the
- Executive from the concerned Department of Ground Water/Public Health/ Municipal Corporation
etc.

(xiii) If a bore well/ tube well is ‘Abandoned’ at any stage, a certificate from the concerned department of

Ground Water/ Public Health/ Municipal Corporation/ Private Contractor etc. must be obtained by

. the aforesaid agencies that the ‘Abandoned’ bore well/tube well is properly filled upto the ground

level. Random inspection of the abandoned wells is also to be done by the Executive of the

concerned agency/ department. Information on all such data on the above are to b maintained in the
District Collector/ Block Development Office of the State.

We are informed that the last paragraph of the earlier order dated 11th February, 2010, concerning publicity
has been duly complied with.

Subject to the above, the writ petition is disposed of.

[S.H. KAPADIA]

...................................... J.
[K.S. RADHAKRISHNANA]

...................................... J.
[SWATANTER KUMAR]

New Delhi,
August 6,2010
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ANNEXURE VITI

List of States/Union territories where ground water extraction is being regulated by Central Ground Water

Authority

1.  Andamanand Nicobar Islands

2, Assam

3. Arunachal Pradesh

4. Bihar

5. Chhattisgarh

6. Dadraand Nagar Haveli and Daman and Diu
7. ' Gujarat

9. Jharkhand

10. - MadhyaPradesh
11.  Mabharashtra
12. Manipur

13. Meghalaya

14. Mizoram

15.  Nagaland

16. Odisha

18.  Rajasthan

19. * Sikkim

20.  Tripura

24—UttarPradesh

22. . Uttarakhand

b0 Pradesh (onlsmini iects
24— Telansarafonkymini .

Note: The above list is dynamic in nature and any addition/ deletion in this regard shall be communicated to the states/UTs,

project proponents including industries by CGWA through its official web portal.

Glossary of technical terms used

Annexure IX

1. Safe area: Area categorized as SAFE from the ground water resources point of view, based on the
latest ground water resources assessment carried out jointly by CGWB and State ground water

organizations. Details available on the websites of NOCAP and CGWB.

2. Semi-critical area: Area categorized as SEMI-CRITICAL from the ground water resources point of

view, based on the latest ground water resources assessment carried out jointly by CGWB and State
ground water organizations. Details available on the websites of NOCAP and CGWB.

3. Critical area: Area categorized as CRITICAL from the ground water resources point of view, based

on the latest ground water resources assessment catried out jointly by CGWB and State ground water
organisations. Details available on the websites of NOCAP and CGWB.

4. Over-exploited area: Area categorized as OVER-EXPLOITED from the ground water resources point
of view, based on the latest ground water resources assessment carried out jointly by CGWB and State
ground water organisations. Details available on the websites of NOCAP and CGWB.
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10.
11.

12.

13.
14.
15.
16.

17

-

18.
19.
20.

21.

22,
23.
24.
25.
26.
27,
28.
29.

30.
31

Aquifer: Geological formation capable of storing and transmitting ground water.

Deeper Aquifer: In areas having multiple aquifer system, the aquifer(s) occurring below fhe
uppermost aquifer.

Well: Any structure used for the extraction of groundwater, including open wells, dug wells, bore
wells, dug-cum-bore wells, tube wells, filter points, collector wells, infiltration galleries, recharge
wells, or any of their combinations or variations.

Government Agency: May be Central or State Government body.
Supplier: Government/ Government approved Water Supply Agency.
Mine: Area where mining activity is taking place, or area abandoned after mining.

Illegal Ground Water abstraction Structure: Any energized abstraction structure viz. dugwell,
tubewell, borewell which is being used to withdraw ground water without valid No Objection
Certificate from Central Ground Water Authority.

Rainwater Harvesting: The technique or system of collection and storage of rainwater, at micro
watershed scale, including roof-top harvesting, for future use or for recharge of groundwater,

Mining Project: Project which involves mining activity either open cast or underground or both.
Ground Water Draft: Quantum of ground water withdrawal.
Saline Water: Water having salinity in excess of 2500 psiemens/cm at 25°C.

Water Table Intersection: Intersection of the water table on excavation of the overlying material due
to mining or other activities.

Drinking and domestic use: Water required for daily household activities including hygienic
purposes, such as cooking food, bathing, cleaning / washing, sanitation etc. Besides drinking &
domestic use of households this category will cover drinking requirement of industries not requiring
water for industrial process; drinking, washing, cleaning use etc. in case of hospitals, hotels, malls &
multiplexes, institutions, offices, banquet halls, fire stations, metro stations, railway stations, airports,
sea ports, stadia ctc.

Recycle/Reuse: Using treated waste water for various purposes/ putting water to multiple uses.
Government Department: Either Central Government or State Government.

A'Municipality: Municipality, a Municipal Corporation or similar body of local urban governance by
any other name. :

Groundwater: Water, which exists below the surface in the zone of saturation and can be extracted
through wells or any other means or emerges as springs and base flows in streams and rivers;

Bgl : Below Ground Level.
BCM : Billion cubic metres.

Groundwater Abstraction structure: Structure used to withdraw groundwater like bore well / tube
well / dug well/dug cum bore well/tunnel well.

Observation well or Piezometer: A bore well/tube well used only for measuring the water
level/piezometric head and to take water sample periodically but not used for groundwater abstraction.

Water Audit: A method of quantifying water use in simple or complex systems, with a view to
reducing water usage and often saving money on otherwise unnecessary water use.

Ground water pollution: If concentration of any parameter in ground water exceeds the maximum
permissible limit for drinking water prescribed by the Bureau of Indian Standards.

*Cooperative Group Housing Societies/ Builder flats: A Housing Society is a society formed by
house owners within a residential complex. The housing society formed must be formally registered
with registrar of co-operatives.

KLD —Kilo Litre per day
ECgw - Environmental compensation for drawing illegal ground water.

ECgwr - Environmental compensation rates for drawing illegal ground water.
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W Jifs by the industries (S —CII)
Water audit is a systematic process of objectively obtaining a water balance by measuring flow of water
from the site of water withdrawal or treatment, through the distribution system, and into areas where it is
used and finally discharged. Conducting a water audit involves calculating water. balance, water use and
identifying ways for saving water.

Water audit involves preliminary water survey and detailed water audit. Preliminary water survey is
conducted to collect background information regarding plant activities, water consumption and water
discharge pattern and water billing, rates and water cess. After the analysis of the secondary data collected
from the industry, detailed water audit is conducted, which involves the following steps:

On site training and discussion with facility manager and personnel

Water system analysis

Quantification of baseline water map

Monitoring and measurements using pressure and flow meters and various other devices
Quantification of inefficiencies and leaks

Quantification of water quality loads and discharges

Quantification of variability in flows and quality parameters

Strategies for water treatment and reuse or direct use

A detailed water balance is finally developed. Water quality requirement at various user areas is mapped,
which helps in developing ‘recycle’ and ‘reuse’ opportunities.

The detailed water audit report contains the following:

Water consumption and wastewater generation pattern
Specific water use and conservation

Complete water balance of the facility

Water saving opportunities

Method of implementing the proposals

Full description and figures

Investment required

Industries can undertake following measures for water conservation:

Setting up of norms for water budgeting
Modernization of industrial process to reduce water consumption
Recycling water with a re-circulating cooling system

Ozonation cooling water approach which can result in five fold reduction in blow down when
compared to traditional chemical treatment

Reduction in reuse of de-ionized water by eliminating some plenum flushes, converting from a
continuous flow to an intermittent flow system and improving control on the use

Use of waste water for gardening

Proper processing of effluents to adhere to the norms of disposal.

VERMA
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11/18/24, 9:53 AM NOCAPIN

* Government of India
Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga
Rejuvenation
Central Ground Water Authority (CGWA)

Application for Issue of NOC to Abstract Ground Water (NOCAP)

Welcome: AOMidEastR

~ Previous Login Date Time: 15/11/2024 19:39:08 PM , IP Address: 117.245.2.143 Logout
Appiization for Permission o &b £ Srowmsd Water far Indusitial Use
\ Application 1st Final Evaluation Self Piezometer/Telemetry Payment
ﬁumber 21 Renewal Inspection :i Detail Details
4/590/JH/IND/2019 l(Approved)
Passhook
o :./Application Code 4 - N i
Investor Request ID :
PAN Number :
T GST Numb;r:
: 5 F;I;ease ;;;ure that t;1e~ é;;iec( is MSIQIE and the application iss for gr d NotDefined
A extraction upto 100 LKD :
: 1. General Information:
H :“\”I.\;;;»Quality: > Fresh Water
Application Type Category/ Type of Application: * Foundary Operation
(|) ’Namerof Industry * o o ) ’ M}S‘”ISIHAR FOUNDRY AN; gtASTINGS LIMITEI; Ferro Alloys Unit b o
Is Renew Applied: * Yes ' '
V Is Renewd: * Yes
(1i) Location Details of the Industrial Unit- (Attach Approved Site Plan with Location Map) (5) *
f fAddress Line 1: * PLOT1405 (P}
E :Address Line 2: MARAR INDUSTRIALAREA
' Address Line 3: PSRAGARH T —
 State: * JHARKHAND
| + Distrit: * | RAMGARH
ubDitiet o o ) A
: Village/Town: *
Lot
: Longitude * A ’ 85.506128 Show Latitude & Longitude
Area Type: * S N r N:;-N;;iﬁed B T )
Area Type Category: * emi Criti;;ﬂ o
; Whether industry is MSME: * Not Define
Whether the project falls in Wetland Area: * NotDefie
(iii) C;)mmuni;:ati;)n ;t\ddre4s; ' r r ) r r r o
. A . o e S e .. SPS— -
Address Line 1: * .‘ MANAGING DIRECTOR
. AddressLlne 2: M/S BIHARFOUNDRYAND vCASTINGS LTD
Address Line 3: MAIN ROAD, RANCHI-834001

ips://cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/ IndustrialNewViewApp.aspx 1/6
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11/18/24, 9:53 AM NOCAPIN
7 Stater* %JHARKHAND
 : District: * RANCHI
Cswosi NAVIKUM
TKPincode:* * 834001

! { Phone Number with Area Code:

 Mobile Number: *

91-7004614975

Fax Number:

E-Mail: *

bfclgfanoc@gmail.com

 (iv) Salient Features of the Industrial Activity: *

| 1 Ferro Alloys Silico/ Manganese

{v) Land Use Details of the Existing / Proposed I ial Unit Pr Ownership of the Land :
Land Use Details Existing (sq meter) Proposed (sq meter) Grand Tol
! Green Belt Area 10121.00 0.00 10121.00
Open Land 5411.00 0.00 5411.00
Road/ Paved Area 257.10 0.00 257.10
Rooftop arda of building/ sheds 23682.09 23682.09
| Total 3947119 0.00 39471.19
(vi) Drainage in the Area (River/ Nala etc) -~ Damodar River. Perennial in nature
{vii) Source of Availability of Surface Water for Industrial Use Not available
,: (Submit Water Availability / Non Availability Certificate): * ()
{viii) Average Annual Rainfall in the Area (in mm): * 251.00
(ix) Townships / Villages (Within 2km Radius of the Industrial Unit): ~ Mandu, Marar, Ramgarh
{x) Whether Ground Water Utilization for: ExistingIndustry
Date of Commencement : 31/10/2011
Date of Expansion :
: ¢ | (xi) Whether Ground Water Utilization for: * rinking and Domestic Use
‘ onstruction Activity Use
ommercial Use
ewatering Use
K]
2.Details of Water Requirement (Fresh and Recycled Water Usage):
(Please Enclose Water Flow Chart of Activities and Requirement of Water at each Stage) (5)
{i) Total Water Requirement (a+b+c+d) (m%/day)
Existing ; Propos
.| Water Requirement Details (Fresh Water) {(m°/day)
a) Ground Water Requirement (m?/day): * 35.00 0.00
| +1 b). Surface Water Available {Canal, River, Ponds etc.) (m¥day): * 0.00 0.00
c). Water Supply from Any Agency (m*/day): * 0.00 0.00
:: Total Fresh Water Requirement : (a+h+c) (m3lday)
| d). Recycled Water Usage (m3/day): 5.00 0.00
*: Total Water Requirement (a+b+c+d) (m3/day):

(i} Breakup'of Water Requirement and Usage:

Activity

(m3/day};Proposed Requirement (m3/day):iTotal Requirement (m3/day]

0. of Operational Days in a Yeal :

https://cgwa-nocin.gov.in/InternaIUser/ForRestriCtedUser/IndustriaI/New/IndustrialNewViewApp.aspx
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11/18/24, 9:563 AM NOCAPIN
"1 Industrial Activity 34.00
| Residential / Domestic 1.00
| i Greenbelt Development /Environment Maintenance i 5.00
i Other Use 0.00 0.00
Grand Total 40.00 0.00
o (iif) Breakup of Recycled Water Usage:
(mP/day) : (Days)
' a) Total Waste Water Generated : 6.00 1365
). Quantity of Treated Water Available : 5.00
i). Reuse in Industrial Activity : 0.00 ! 365
ii) Reuse in Greenbelt Development : 5.00 ) | 365
ili) Other Uses : | 0.00 ‘0
*{ c). Total Treated Water Utilised :
Net Ground Water Requirement: 35,00 (m¥/day)
3 (a). Ground Abstraction Str I:]
: Number of Existing Structures: *
Type of : Depth to Water Level : Horse Whether fitted
Year of Depth | Diameter Discharge Operational Operational Mode of Lift Whethei
SNo..  Structure (Meters below Ground . Power of with Water
Construction | (Meter) {mm) {m3/Hour) Hours/Day Days/Year Name Registert
Name Level) Pump Meter
i Borewell 2012 160.00 150 17.51 3.18 ‘4 365 Submersible 1.50 Yes No
Pump
: 2 | Borewell 2013 160.00 - : 150 17.63 3.08 ‘4 65 | Submersible | 1.50 Yes No
Pump
3 (b). Groundwater Abstraction Structure- Proposed
Number of Proposed Structures: * 1
Type of Depth to Water Level ¢ Horse Whether fitted
Year of Depth : Diameter Discharge Oper I Operational Mode of Lift Whethe!
SNo. Structure (Meters below Ground Power of with Water o
Construction | (Meter) {mm) (m3/Hour) Hours/Day Days/Year Name Register¢
Name Level) Pump Meter
1 Borewell 2020 260.00 175 18.58 3.55 4 365 Submersible 1.50 Yes No
Pump
: i
4. Groundwater Availability (Please Enclose a Comprehensive Report on Groundwater Condition in and Around the Area) Applicable to Industries C ing Greater Than 500 mslday.
- : Details: .
GW Requirement 35 KLD, as per guideline of CGWA, reéport required for withdrawal above 500 KLD
. 5. Details of Rrainwater Harvesting and Artificial Recharge Measures Proposed / Implemented. If Ground Water Recharge outside the
. Industrial Unit Premises, then provide NOC from the Concerned Authority / Agency if Already implemented, details may be furnished. (Attach Rai Harvesting /Artificial Recharge
: Details:
; RWH Report Attached
| 6. Consent to Operate / Estibilish / Approval Letter from Statutory Bodles viz Ministry of Environment & Forests(MoEF) or State Pollution Control Board(SPCB) or State Level Expert Ap
" or State Level Envi Impact A 1t Authority(SLEIAA):- (3)
Letter Number: B42
: a). Attached Consent/ Approval of Government Agency(Previous: Referral Letter )
k)

https://cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 3/6
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tate Pollution Control Board Sr.No. Attachment Name File Name Dows

CTO BFCL-GFA-CTO.PDF

(v]
(=]
2

7. Have You Applied Earlier for Groundwater Clearance from CGWA / State Government Agency:

If Yes, so Details thereof with Status:

Processing Fee:

i
Bharat Kosh Transaction Ref. No: 3009190005784

Bharat Kosh Transaction Date: 30/09/2019

{IRDUSTRIAL UBE- BOD Condition

NOC Condition-l have read and understood, | agreed.

IRODUSTRIAL UBE- So¥f Declaration

- i
| hereby certify that the data and information furnished above are true to the best of my knowledge and belief and | am aware that if any part of the data / information submitted is found to be false or

application will be rejected outright.

I hereby dectare that all the mandatory documents prescribed in the application form have been uploaded and no blank fimelevant documents have been uploaded. | am also aware that any false/ wi

of document will lead to rejection of my application without any notice.

Itis to certify that no case related to ground water withdrawal/ contamination is pending against the industry/ project/ unit as on date. Any such case filed against the company/ project/ unit in respect

contamination during the pendency of this application shall be immediately brought to the notice of CGWA.

| hereby undertake that in case any environmental compensation/ penalty is imposed on the firm by any statutory authority, | shall comply with the decision of such authority.

1. Application proforma is subject to modification from time fo time.

2, Application should be submitted to

Re'gional Director Central Ground Water Board Mid Eastern Region,
6th &amp;amp; th Floor,

Lok Nayak Jai Prakash Bhawan,

Frazer Road Dak Banglow,

 PATNA, BIHAR - 800011

: 3. Incomplete application will be summarily rejected.

4. Processing Fee: s. 1000.00/- (Rupees One Thousand Only)

| Filled By EO:

Pracessing Fee Submitted :
: Bharatkosh Details:

Yes Bharat Kosh Transaction Ref. No:- 3009190(

Bharat Kosh Transaction Dated: 30/09/20°

5. Hard copy of application required:

6. Ground Water Charges / Quality round Water Quality Approved Fresh Water
A ) Ground Water Charge Required: Yes ’
Ground Water Charge Recieve: Yes (Ground water abstraction charges)
Ground Water Charge Amount: 76650.00
Ground Water Area;;‘\;lot;rhl\t; r ) » ”
Ground Water Charge Type: % Fresh Water | Saline} Br;ckish . Saline-Rann of Kachch o
Ground Water Charge
SN Amount Recieved Due Date Recieved Amount

https://cgwa-nogin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 4/6
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48

1 76650.00 02/02/2022

Ground Water Arrear

Recieved

SN Amount Due Date H Recieved Amount
i No Record Exists.
: : (7} Environment Compensation Required: No
i SN Date From Date To Daily Quantum {(m3/day)(KLD) Operational Days Total Quantum Area Type Category Reason Name Rate
No Record Exists.
- . (8) Penalty for non Compliance of NOC conditions Required:
Penaity ;
: Remark PenaltyReceived Penalty Amount Corre
SN
| R Lost User ID by The Firm No 0.00 5000.00
¢/ Submitted Application will not be Processed till it the Print Out of the Signed Complete Application is Submitted to Regional Office.
 Attached Files
: A). Affidavit regarding Non-availability of water supply from local government agencies Ne Attachment Found !
B). Source Water Availability/Non-availability Certificate(Previous: Source of Availability of Surface Water) : (Refer: 1 (vii))
Sr.No. Attachment Name File Name Download File View File S
1 Letter of Non Supply BFCL Water Supply.pdf : Download View 01 Oct 2019
M . t
: C). Ground Water Quality Report(Previous: Non-Polluting Effluent) :
Sr.No. Attachment Name File Name Download File View File
1 GW Quality Report . BFCL GFA Water Quality Report.pdf Download View 01 Oct 2(
D). Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting / Artificial Recharge Measures) : (Refer: 5)
Sr.No. Attachment Name File Name Download File View File.
BFCL GFA RWH Proposal BFCL GFA RWH Proposal.pdf Download View 01 Qct 2
| E). Impact AssementReport for OCS areas by accredited consultants No Attachment Found !
i F). Consent to Establish in case of Over Exploited Category Na Attachment Found !
: G). MSME certificate in case of MSME No Attachment Found ¢
H). Affidavit in case of drinking/domestic/green belt (OE areas) for industries other than MSME No Attachment Found !
i [} Approvai'from Wetland Authority (in case of project area falling in Wetland zone) No Attachment Found {
J). Bharat Kosh Reciept (Processing Fee) :
Sr.No. Attachment Name File Name Downnload File View File
Bharat Kosh Payment Receipt BFCL GFA BK Receipt.pdf Download View 01 Qct 2
: : K). Bharatkosh reciept/Copy of Demand Draft {Abstraction Charges) No Attachment Found !
; L). Bharatkost iept/Copy of D d Draft (Restoration Charges) No Attachment Found |
M). Application with Signature and Seal: No Attachment Found !
- N). Site Plan with Location Map (Previous: Site Plan) : (Refer: 1 (i) No Attachment Found !
https://cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx 5/6
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0). Certified Revenue Sketch : (Refer: 1 (ii)) No Attachment Found !
P). Documents of Ownership / Lease : (Refer: 1 (v)) No Attachment Found !
Q). Water Balance Flow Chart (Previous: Enclose Flow Chart of Activity and Requirement of Water): (Refer: 2)
: No Attachment Found !
R). Hydrogeological Report(Previous: Groundwater Availability Report) : (Refer: 4) -
Sr.No. Attachment Name File Name Download File View File
1 BFCL GFA GWR STMT BFCL GFA GW Report Stmt.pdf Download View 01 Oct 2(
| 8). Authorization Letter (Pr Authorizatlon):
Sr.No. Attachment Name File Name Download File View File
1 Letter of Authorization BFCL Board Resolution.pdf Download View 01 Oct 201¢€
T). Extra Attachment :
Sr.No. Attachment Name File Name Download File View File
1 Environmental Clearance of BFCL GFA BFCL GFAEC.PDF Bownload View 01 Oct
;¢ rU). dl ial Appli No Attachmient Found !
V). Panalty : No Attachment Found {
V). Additional Documents :
Sr.No. Attachment Name File Name Submitted On Submitted By View File
1 Request letter for new User ID request letter (3).pdf 31/01/2022 View
ii2 Transaction receipt of rs 5000 for new user ID TransactionReceipt (8).pdf 31/01/2022 View
i i
e 3 PAN no. for new user ID BFCL PAN.pdf 31/01/2022 View
(a4 Existing NOC NOC .pdf 31/01/2022 View
Application Submitted By: ‘ bfclgfa
. | Application Submitted On: 0111072019
. . Application Created On: 30/09/2019
. Application Modified By PP On: i 011072019

Associated User.

Print || Close l

https://cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/Industrial/New/IndustrialNewViewApp.aspx
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F No. J-11011/384/2010-IA-11 (I)
Government of India
Mm:stry of Environment and Forests
(I.A. Division) FE
Paryavaran Bhawan
CcGO Complex, Lodhi R ad
N .

E-mail: ms. :

1 October, 2011

The Dxrector

“M/s Bihar Foundary and Castlng Limited
Main Road Ranchi— 834 001

Ph 0651 2202699 f :
E- maJl consafesmenc @gmai com/ bfc qfa@qmal .com

oy Pl ant hy nstal ing SAF (9 MVAx’l 40 orn
anganese at Plot No. 1405, ngarh industrial /£

tin Jharkhand by Mis B:ha, Pcunciary ‘an
nv;ronmental Ciearance ' i '

cof Ferro Smcon/f-‘
v;!\/xlfage Ramgarh DtSv
Limited- rega dm

Sir,

your Ietter no. nil dated 10 04
EIAEMP reports and subsequent commumcatnon dated 30.06
ciearance under the prowsxons of EIA Notifi cation, 2006.

Th__ Mm:stry of Envsronment and Forests has examme y ap’pl on. 'noted

Bihar Foundary and Casting erlted ‘have proposed for expansion of Ferro Alloy
v installing 8AF (9 M\/Ax1 40 TPD) to manufacture Ferro Silic .

Coivoat Plot No. 1405, Ramg:

The proposed e pa

developed in 3

... expansion. No R&

- located within 10

Exisﬁ_ng '

 28TPD
i (Silico / Manganese)

Rl | _30TPD
(7.5 MVA) ( Silico / Manganese)

Ferro Alloy ,
- ,..(Q:MVAx})i i

o Fume extractxon system' ol lowed by bag fnter to contr he emij
- submerged arc furnace and crushmg house will be installed: The em:s



2.

© through stack of adequate height as per the CPCB / SPCE
requirement will be 35m°/day, which will ‘be sourced from: bore
~generation of wastewater from-the process. Domestic effluent will:

e ‘m’i“c‘:ﬂ’.,tan

followed by soak pit. Rain water harvesting system to recharge the grbund water and

_ reduce the fresh water consumption will be installed. Presently sl
- crushing where the crushed slag is segregated throtgh scre
metallic. The silica waste is sold for road works for filling and
the process. L el o

5. The Ferro A‘lk’dy; Plants ‘are listed at' S.No. 3(a) in Primary -V
tegory der the schedule of EIA Notification, 2006 and ay ofai

onsidered by the Expert Appraisal. Com
9" - 20" May, 2011. The Committee so
roject. On receipt of additional” i

d the project in its 26" meeting held during 21% - 22
imended the proposal for.environmental clearance subject t

ions along with other environmental conditions. Public hearing

7(0) Il (b) of EIA Notification, 2006 as the project is locat

7. Based. .on: the ',:a,n_fafrmaticgf::submttt d by you
consultant, M/s Consafe Scie

Specific and General conditio

_SPECIFIC CONDITIONS :

ind sent for

~iii. Continuous monitorir ies f the séacks,gﬁézsufﬁcient air gbi_ltxtiorl;‘co:ntrdl ,
equipments viz. fume extraction system with bag fiters, 1D fan and stack of adequate

, ‘*heig?i’tae' submerged arc furnace shali be provided to
mg/Nm. e e : .

L-emissions below 50

i. Regular monitoring of influent and effluent surface, sub-surface and ground water
shall be ensured and treated wastewater shall meet the norms prescribed by the
State Pollution Control Board or described under the Environment (Protection) Act;

1986 whichever are more stringent. Leachate study for the effluent generated and -

analysis should also be regularly carried out and répé)rt submitted he Ministry's

Regional Office at Bhubaneswar, SPCB and CPCB,




g '3‘

. Vi The total water reqmrement shall not exceed 35;n3fciay Permission o draw the water;_ : ,
e from the Competent Authority. shall be obtained ‘Zero’ effiient dlscharge shall be -
‘ stnc:tly fol{owed and no wastewaler shouid be discharged ouiszde the premlses

il Efforts shali be
- reservoir shoulc
balance water req

" de:;to make use cf rain water harvested :'f ’needed capacnty of the - :

i :".W:Slag produced in Ferro. Manganese (Fe-Mn) productlon shall be ysed in-manufacture
= of Silico Manganese (Si-Mn). ‘All the other ferro alloy slag shail be used in the
preparatson of: bu!ldmg materials. .

prepare , and a copy submitted to the Ministry’s Reglcna Ofﬂce at Bhubaneswar ;
:;,SPCB and CP C,B wnthm three monthe of issue of env;mnment c!eerance letter, -

XKi:
Selection of plant
~-gthe DEOQ.

the envrronmental ﬁc’iearance <0 ditions" and ‘(
: comp%xance/vxolatxon env;ronmental norms to the Boa
and/or stekehoiders or shareholders.

i’ The pro;ect auth
: Jharkhand State F

,NQ;further exg
- ;‘pri’or approva




o At least four ambtent air quahty monitering stations sho
downward d;rectlon as well as where maxxmum gro d ley

‘ :;am,ble‘nt,air
including its
months.

tandards prescribes 'f, :
 December, 1993 or as amended form tlme to tin

:standards {85 dBA) by provadmg noise control measure

oods silencers, enclosures etc. on all sources of noise generation
noise levels:should conform to the standards prescnbed under
viz. 75 dBA (daytime) and 70.dBA (nighttime). -

; Occupanona! health surveillance of the workers
ined as per the Fac*ones

The project proponent shall also comply with all the environmenta
- measures and safeguards recommended in the EIA/EMP re
company ~must .undertake socio-economic devefopment
rrounding villages - like - community development p
rogrammes,,dnnkmg water supply and health care etc

the Mxmstry
: n smplementaisan scheciue
tzpu' rei {
Bhubaneswar The’ funds 80 pmmci d shall not be dlverted fi

cpsn'ehi fo concerned
i Body and the ioca!

ite and shall update the same pertod:caily It shall simultaneously be sent to
gional Office of the MOEF at Bhubaneswar. the respective Zonal Office of
and the CECB. The criteria pollutant levels namely; PM10, SO NOx
(ambient: levels as well as stack emissionsy o critic
indicated for the projects shall be monitored
_location near the main gate of the company in the




_5..

i '.The pmJect proponent sha also submat six. monthly reports on the status of 'the, o
- compliance of the sttpul ted -environmental conditions including results of
- monitored data (both in bard copies as well as by e-mail) ta the Regional Offi ice of
= Zonal Office of CPCB and the SPCB. Th'e Regional Office
hu '1eswar/ CPCB 1 SPCB shall. monifor the stspufated?‘

' -condltrons

The env;ronmentai statement*for ea“ch ﬁnanma! ‘yearending 3170

, :as is mandated to be submitted by the project proponent to the concerned State:

_Pollution Control Board as prescribed under the Environment (Protection) Rules,
1088, as amended subsequently, shall also be put on the website of the company
a!onng’th the status-of compliance of environmental conditions and shall

. sent to the respective Regidnal Office of the MOEF at Bhubaneswar by

xv »zThe Project Proponent shall inform the public th
environmental clearance by the fv%mrstry and copzes of the clearance Iett

vailable with the SPCB and ‘may also be seen at Websaie of the Mmzst
nvironmer ‘and Forests at hﬁ;:z iemsfor nic.in.
even days from,»t :

XV _Prolect authont;es shall;mform the Regronal Ofﬁce a |
iwoodate of financial closure and final approval of the _ro;e
; ’authontnes and the date of commencing the land devefopme

he Ministry may revoke or suspend the clearance, if !mp!ement: ition .
itions is not satisfactory

\ to stip iate addmenai ‘condition
"The Compan in a hme bound manner shall fmpiemen’c these cond it

~and Transbounda}y Movement) Rules, 2008 ard the Pubf!ci‘(“ns‘
. “.along with their amendments and rules. ]

j - 3
Sctent;st -Fﬁ-"

Copy to W

1 1"]The Secretary Department of Forest, Govt of Jharkhand Nepal Housev: Ranchi.
2.

The -Chief Conservator of Forests, Ministry of Envxronment & Fore s Re'
Office, (EZ) A
The:

3, \Chandrashekharpur Bhubzneswar-715023.

=ntral-Pollution Confrol Board Panve h'Bha\fé . CBD cum Offce SEL
i Nagar New Delhl ~110032.




6

4 The Cha;rman Jharkhand State Poflutlon Control Board
(Ground Floor) HEC Campus, Dhurwa, Ranchi 83400"‘
rd Frie/Momtormg Fl!elRecord Flle
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el af=nfors So1 SR arférse
Ranchi Industrial Area Development Authority
Providing Opportunity for Rapid Industrialisation

- RIADA Bhawan, Main Road, RANCHI - 834 001

Phone: 2330407, 2330063, 2330817 Gram: RIADA : Fax: 0091-0651-2330407
Website: www.ranchiindustry.com e www.riada.in

Pate i,

..................................

e
8 VoBo SR,
faepTRT UgTiIeTY |

Aqr H, :

FTATTAP 7L
RAGTET U Tgesdr fa9nT,
TG UHEE, TG |

fawa— srmg ol a4 stargfd avorr & way ¥
YT~ STYehT UHIds 1180 f&¥I6 02.09.2009
qEey, '

SR favge vd g 9x B anee W owEm & B e sienfE sy 9
Welngld arsrrat w1 frarat aus YHSS % GRT A1 T4 | S AT B e qiidienn
@ R SMUB TS B 1273 TG SR yd o GuerEr eRTar a4 ¥ few e, wen L
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Governmentxof Jharkhand

% - ,Recelpt of Onlme Payment of Sta mfp Duty';
T f - NONJUDICIAL |
g Receipt Number : ddaercZaOSabgd 72d78 :

;‘%; Receipt Date : 21-Dec-2020 06:18:11 pm

fo5 BUl

Receipt Amount : 10/-
-~ Amount In Words : Ten Rupees ’Only
Do_éument Type : Affidavit
; ‘District Name : Ranchi .
I Stamp Duty Paid By : BFCL UNIT GAU'I‘AM FERRO ALLOYS
25. )se: stamp duty paid : AFFIDAVIT
First Party Name : CENTRAL GROUND WATER AUTHORITY'?

Second Party Name : BFCL UNIT GAUTAM FERRO ALLOYS =
'GRN Number : 2003411229 L

. hansed unde

-: This stan »»:p’é\”per;caﬁ be v:érified in the jharnibandhan s

hly fo ro

W@rwmm@ﬁmwmmww%mﬁﬁﬁmmmhy fiwa
FT IJYAT BET FT Wmﬁ@rwgﬁmﬁwmmwwmam%@mm
s srfafas, 18 9&%62&7@?&3@?%@ S

‘ Fm ("-autam Fem

NOTARY PUBLIC
RANCHI



 AFFIDAVIT

Tobe sUbrﬁitted with NOC applications)

| Gaurav Budhia, S/o Sri Hari Krishna Budhia, working as Director (De»signatvio'h;)}]n M/s BFCL- GAU TAM
s i’

RRO ALLOYS, Mauza -MARAR , P $ -RAMGARH , District ~RA MGARH, Registered Office at Main Roz

anchi-834001 {Jharkhand {address of compan /firm/ project) do solemnly affirm _an_d state as under:

bove, mentioned Company /Fi rm/ ect

firis & not getting any water .supply from - Municipal

annhayatf zﬁla?ms / State Industrial De /elopment Corporation/ State Publi

pate Smgaﬁ:m Department.

‘/a% : e v T

getting. Z o (quantum of water in/KLD} water supp!y from Mu nicipal Corporat on/Gram

- 7ilaParishad/ State Industria Development Co oration/. State Public Health En neering:

t/ State lrrigation Department.

OR . _ : .
sntum -of water in KLD) water supply from Municipal
df State Industrial Development Corp ration/ State Public
tigation Departme However the supply is irregular.

&Ei ba used anly In penciss.

3 hereby 'd}é,clé»ife that in future fany water supply is available to tbé firm, it wvilbl, be braughi to notice”

G

to the competent authori

4
Q

3. | hereby d<=ci_a[e that the information furnished to the autho;it\) is true to the best of my knowledge
and if any information or partt thereof is found to be false or incomplete or misleading, the Authority is
: . entitled to take action in accordance W|th faw in force. L L e

| hereby undertake to say that | shal abide by the directions orders of any Court/ Tribunal on

_—

ustainable deve ment and management of ground water resources in and around my Compan

- /Firm/ Project

5. lsolemnly state that th e'cfonte nts of this affidavit are tr Jé to the vb_.e.;t of my kr ow edge,and beﬁ

that it conceals nc}thmg and that no partof it is false.
i Fo: Gautam Ferro Mﬁ‘fs
> Uit of Biha ;-gu;;:iry & Castmg-s; i.td
e Pirector
lace: Ranchi DEPONENT

\ with Date, Place and Seal)

: \JOTARY
ace and Sea!)

LLahT i .
y _f:}mmwm@ | , e
g MNQH! o :ﬂgmture attested o
"””’“ - dsnm"rwtian afLawva




- {ENVIRGNMENTAL LABORATORY D!ViSlQN) :
=2 APPROVED BY JHARKHAND STATE POLLUTION CONTROL BOARD GOVT OF JHARKHAND

Water Test Report

Name & M/s Bihar Foundary & Castings Report ID : G/RG/190324/DW/01
address Limited (Unit : Gautam Ferro Sample Code : G/RG/190324/DW/01
Alloys) Sampling date : 24-03-2019
Add. Mauza- Marar, P.S - - | Date of Issue : 30 -03-2019
Ramgarh
Dist. — Ramgarh , Jharkband
Sample Details : Drinking water Type of Industries 1 Ferro Alloys Plant
Sample Quantity : 1 litre Sampling Location : Water Harvesting Plant
Test start date 1 25/03/2019 Area '
Test Complete date:  29/03/2019 Sample collected by ; Aril & T
: Sampling Profocol  : IS meth
Test Report
sk, Tested Parameters Unit Result i Permissible
No. ’ limit
, IS 10500:2012
1 pH o 8 3025 (part-11) 6.5 to 8.5
2 Temperature °C 3025 (part -09) _—
3 Total Dissolved Solid mg/l 18 3025 (part-16) 500 to 2000
4 Total Hardness (as mg/l 18 3025(Part-21) 200 to 600
CaCOy) e
5 Total Atkalinity (as mg I8 3025(Part-23) 200 to 600
CaCQsy) ~
6 Caleium (as Ca) 102.60 1S 3025(Part-40) 758-200
7 _ Magnesium__ 45.95 APHA 3500-MgB 30-100
8 Chloride (as Ch 92.47 1S 3025(Part-32) 250 to 1000
9 29.29 1S 3025(Part-24) 20010 400
10 0.038 IS 3025(Part-53) o
11 (.85 APHA 4300 FD 1.0-1.5
SPADNS Method .
12 120 IS 3025(Part-34) a5
13, 0.28 IS 3023(Part-34) ' 0.5
14 I Chromium{as mg/l ND 18 3025(Part-52) 0.05
Cr) :

ek Eid of Test reporg® %

Remarks: - According to tested parameter, result found within the prescribed limit of Drinking water
Specification IS 10500:2012
ND - Not Derected .

"1 esf \,aluus are rt,pm ted baspd on rhu $t mapia recely ad

x mﬁmm the written approval bor M P
9.}92% ay Y

A\ Tested by Lab In- charge
o\ 30/ 3 / of |
| b T Lab in-Charge

Gems Projects Pvt.

R

Section Indell
{Chemieal)

1236/2 Lajpat Nagar Near Lala Lajpat Ral School, Pundag, Argora, Ranchi, Jharkhand~ 834004
o ( ‘ Mobile - +91-9431115961, +81-8934307900
kgl gems.projects@yahoo.in, md@gemsgroup.in, mfo@gemsgmap in, gemslab17@gmail.com | Website'«www.gemsgmup.m



THINK Innovative Solutions, Ranchi

oSr7

BFCL- GFA, Marar

L

RAINWATER HARVESTING (RWH) CALCULATION FOR M/s Gautam Ferro Alloys of BFCL:

Type of Structure Area Rainfall Runoff |Rainwater Generation
inSq. M. in Meters | Coefficient | in Cu. M. per Annum
: (A) (R) (c) (AxRxC)
Rooftop 23682.71 1.251 0.85 25183.01
Green 10120.82 1.251 0.25 3165.29
Paved 256.00 1.251 0.15 48.04
Open 5411.66 1.251 0.15 1015.50
TOTAL 39471.19 29411.83

TABLE 1: RWH CALCULATION FOR M/s BFCL- Gautam Ferro Alloys

* Ref: Manual of Artificial Recharge of Ground Water, (CGWB,2007)

The layout and cross section of recharge pit (5 Nos) having size: 4.33 m x 2.58 m x 3 m with one bore

well of 115 mm diameter and upto 80 meters depth {(upto second level fracture zone) is shown overleaf.

\ e — o :
R N i o 1 /x .....
o 40
A i Al
& : o Mo 23 et :
et 36.98 M.DEEP 115 MM ,
: 1A BORE WELL 2860 :
© 4% DIA PVC CONNECTING PIPE
b #
: } '8 O
- : N
RECHARGE PIT LAYOUT
% 145 RCC COVER SLAB o o
PO S A1 e / Lo R BRICK WORK
“ 0 BB gass BRICK WORK /f “%"g\\ev‘-v
O \} S 4
! © l4* DIAPVC PIPE- Y i i
4 BRICK s
’ i WORKTY e gayy PCCD.I02
) ) P8 aea s ., e : SOLING 0.0675
2 76ABRICK WORK-~ A V8 N
| GEO MEMBRANE § o
LN i A
SAND B3 T
+ 3y PCCO102
o O S NG 0.075
PERFORATED BORE WELL 365 (8 : :
CT: RW RUC AS PER R}
CR';E‘;*‘QAE%%EOT\;& " DESIGNED & DRAWN BY:
' & M/s THINK INNOVATIVE SOLUTIONS
»>Gateway w Innovation>>
A PROJECT MANAGEMENT FIRM
: i . “ www.thinkgroupindia.com
E: Ay Shown in Drawing. Rev: 0.0 Cofitact at- 91-9905 1 68646, 91-79799 50323

FIGURE 1: LAYOUT AND CROSS SECTION OF PROPOSED RWH STRUCTURE
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FIGURE 2: MASTER LAYOUT PLAN OF BFCL GFA WITH LOCATION F RWH STRUCTURES- 5 Nos of Recharge Pits
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579  ummrees - 477"

1 AND STATE POLLUTION € ONT ROL 130 mn

fOW\T‘?H p AL”)MINIS'I RmTIO\f BUILD?NG HE( ’“‘OMPL}”X ])IJLRWA MNQHY 8:40(
'I’*I(‘phons ()6’\‘1 -2400850 (F ax)f’7 OOS‘\I”)400852/?1()184//?’100)79/)4001;‘) ‘

..... | 0 6/] / f /
Ranclii Dated 20 0‘1» 0::

Consent to aperate (CTQ) um!cr section 23 /26 of the Water {Prevention & Cantrol of Pollution) Ac)t,f;‘-g}f"fc# and
zmam w(mm 21 of the inr '(P:even(mn a& Control of Pollutiony Act, 1981 o '

Application{s) dated 2()1 5:08200f (;AL TAMFERROALL OYS (UNIT OF BFCT LY Occupior Namc
HARI KKI‘?HNA BUDHIA for consent under section 25 (1) (025 (1) (o)/ 6.0f the Water( Piucnuon &

- Control of Pollmxou) Act; 19‘7? an(i uncm section 21( 1\ c,f the Alr (Pr eventzm &( ‘ontrol of | Pollution)
’\C‘{ 1981 §

L ’»;{_‘, 2 Bocumoents Religa »U;ﬁmn':

v '¢ 1 Hm( antent of En
isshed by Mmmrv {

sonmental Clesrance (BC) Ref. No..J 1101 1/384/20 10/-14 11 1), Dated- 31.10.2011
;‘lvuunmem& Forest, Govtiof mm New Dc,H:u ” : e »

The content of Consent-to-Hab du lish {CTEY, vmc Ret
77 Daled 20.05.2009 for 30 I’Pl) SZ Ref D-Q}U(\"

2000 Tor 26 TPD, Wef
D,

mntcmm non%n* feg meft,fCI"O) vide Ref. No. 13-635.. Da s "12 H A ”

S !m‘;a}r\ et of lnw ct‘on Rmmt(l’i) vide Ref No. 2512, Tisted. tjl ’”()I

%

onsent Iy ;y.mtcd uider se Letion 25 /26 0f tm Water ( vauntmn &

,,;x under section 21 of the Afr (Prevention & Control of Pollution) Act, 1981 "v
- Mauza N‘“ARAR PQ RAMGAR}I 5 Distriet RAMGAI\U as folh)v,s

Yk

<

W Site-Area 0 o1 Invesuner
e Lo ot (Rs)
Plot Nos: Afesa
¢ 1465.6PY CEO26 C 350 Crore ) Femro -dlvys S Date of issue
1 ;mn«mn v CALTE _ Sitico/ Mammncsu by o e
S 96 TPD 30022020
(A) General Conditions
4 lhaﬂ thev au‘ww mmilcomp‘y with all conditions of BC, Ret No J-1 16117 %\'

_ <-‘f2(}l(} LA Dam
4] f Ref No_ T-551,:Dated- 24.02.2000, Ref.-2577, Dated-20. U,\ 009 & Refi-D-1510(N)
ated 7}/(“5]2)} 4, previeus CTO, Ref No B. 65‘»/&& 01203/ 201) a3 .:_'sx.z'mnixcpoxt tothis
{with supporting dogumcms :

u

L . v e
[hat, the oceupier shall maintain the ambient air quality within the standard given below:
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Perameter - - Standarg

-Reg ”i";"."?ib‘@f,SU’$Q¢'7d=@d-' 1100 pgiNm -
Particulate Mattar - S

T I e Sulphur Dioxide .~ 80 Hg/Nm? -

Oxides of Nitrogen | 80 ug/Nm®

(3} UThat the: occupier shall maintain the emission quality within the s:tanid'ard and the quantity, as follows:

SN : S L Paramster : Standard

L S Particulate Matter v'_'ﬁ,SO'mg{f\{_mf‘ -

Sulphur Dioxide

Oxides of Nitrogen

y Qu antity of Emission

fay .'rhaut; the oceupler shail keep process effluent in ¢lose-cireuit and the quality of effluent from other
‘ seutees i conformity with thestandard (s) and the diseharge quantity as befow: o

Jsn el |+ Parameter o Standard

e R s e it e,

. A ST §

l 30 myll. ey
. O” &or E’QSO - T IT‘I:Q/' {f“_ § -

P R | Total Sus;j&ﬂded Solids | 100 g/l

" Q.Ua‘iajvtityv*ofD?s‘ohaz'g e

) That, the oceupier shall dispose of solid wastcs as follows:

It

L SN  Waste Type - R Mode of Disposal : RO :

1 Hazardous Carbonaceous Wastes | In Co-processing in high -
' e e . lemperature furndee orkifns.
2 i 'H-azar*dous Non-Carbohaceous In TBDF
Wastes. 3 ’

N

O3

Non-Carbonaceous Non- As a substitute of Soil or Mineral
Hazardous solid wastes/ Mine :
Over Burden ‘

L
Bk



ity

(6) That, the oceupier shall keep D G Set(s) witliin acoustic euelostie ) and'shall keep the héij
of exbaust pipels) s per Central Pollution Control Boardnonn. R §

{7 '}"hélt,-{tigc: otcupicr shall create and maintain new water-body(jeg)/ re Hove deposit(s) of exigting
water body (ies)/ nearby Stream(s) and pond() and well {8} and shall mamtainthe wholesomeness oF

water

() That, the OC:CUp-i.C‘.‘-_l;ShaH' mstall and miaintain Cential Gréind Water Bonud/ Stare Ground Water

! Direstorate approved system of rain water harves tjing«_cx.znm~gm_u;1d- Water rech §
(9) That; the oceupier shal; Blow and maintain greenery inthe periphery s other availabla spaces and
shatl eon%jnu_t:»emjsm.cing_'z"t‘_s plant dengity and blodiversi ¥y L .
{10) That, e accupier shall submit environmensg] stateniént witl SVELY ven by 30th September:
{11) That, the occupier shall submit repori(s) dy ty monitored and issued by -any registered labora tory in
compliance of subspara £2):(3), (4) and {9y of paragraph 3 of'this CTO auralty. 2
(12) That; the occupier shall comply with all applicable provisions of the Wator (Preventi
fo’@lhlﬁ()&_}) Act, 1974; the Water (.Pfeven_tion& _.:()Ilfi_‘(;)i o_f;B_Hufmon) Cess Ast, 197 th e
Ar’x:(f?x-eve-x}tfon.__& Conlirel of Pollu@zon) Act, 1981; and :tlie‘&wirmm]_erﬂ (P-m_&em:i:of).)A,ot;,, 1986 angl: 7+
Rales there under. < » : T :

Bi . Specific Conditions: =
. (1) ‘Fhat: the oceupier shal) obtain raw materials from valid goures only. -

(2) That, the dceupier shall install & opsrite online Stack emission monitoring, systemiwith
conzectivity to Jharkliand Seate Pollution Control Board server, R I

%

Wironment

Cloatance. : ;

(3} That, the vecu pier shall comply an the noncom shied conditions of N
x4 ¥ 4 h

A SRR

o usekeeping.

() That, the oceupier shali do regular cleaning drig welling of the ground and shall miaintain gaog -

(5) That, the occupier shall install aud operate fixed ypewater sprinklers 4t aj1 dusty places ingide the

plant.
e LB That, the occupicrshall upgrade; operate and mainiaiy alt pollution contol device such as e
S Criraction system and bag filieys, ‘

(7y That, the Gceupior shall uttlize solig waste property,
(8) That, the occupier shail submi Six moil'f;hiy*complianca'ztepoi*t d"'i’ié,j.ond,ia}on-s: mehtioned i
Environmenza) Clearance and compliance Feport of CTO conditions regalary, o

() That, the occupier shall submit applications for renews) of consent wnder Section 25/ 26 of the
Water (Preizeniibn.&_ Control of Pollution) At 1974 and undey seetion 21 ofthe Ajr (Prevention &
C(mtz'alpt_‘_PoHut‘i‘on)'Aqt, 1981 again 120 days prior i the date of expiry of thig consentie. '
3LI12.2000 with documents showing compliance of all of the above condisi Ois.

¢
<3

4. The Order shall be valid subject 1o compliance of all oflier legal requiremenis applicable to the unip

This is issued with the approval of the Competent authority o f\;;,{m ‘
' ’ (Sanjay Kumar Sum
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Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

' Pro;ect Name:

Bfcl- Gautam Ferro Alloys

NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Address: Plot1405 (p), Marar Industrial Area, Ps Ramgarh

Town: Mandu (ct) Block: Mandu ]
District: Ramgarh State: Jharkhand-

Pin Code: -

Communication Address:

Managing Director, M/s Bihar Foundry And Castlhgs ‘Lwtd, Main Road, Ranchi-
834001, Namkum, Ranchi, Jharkhand - 834001 . -

Address of CGWB Regional Office :

Central Ground Water Board Mid Eastern, Reglon 6th &amp;amp; 7th Floor Lok

Nayak Jai Prakash Bhawan, Frazer Road.Dak Banglow, Patna, Bihar - 800011

1. {NOC No.: CGWA/NOC/IND/ORIG/2021/10628 e
2. ‘Application No.: 21-4/590/JH/IND/2019 3. Category: Semi Critical
» (GWRE 2017)
4. Project Status: Existing Project 5. NOC Type: New
6. Valid from: 02/01/2021 * 7. Valid up to: 01/01/2024
8. Ground Water Abstraction Permitted:
' Fresh Water ~ Saline Water,, " ) Dewatering Total
m/day " mdlyear m¥day = milyear m?/day m?/year mi/day |  mdyear
35.00 12775.00 e
9. Details of ground water abstraction IDewatering structures
Total Existing No.:2 Total Proposed No.:1
DW 53 DCB BW TW . MP - MPu DW  DCB BW | TW | MP MPu
Abstraction Structure® o 2 0 0 0 0 0 1 0 0 0
*DW- Dug Well; DCB-Dug-cum-Borg’ Well BW-Bore Well; TW-Tube Well; MP-Mine Pit;MPu- Mme Pumps
10.:Ground Water Abstractlon/Restoratlon Charges paid (Rs.): 76650.00
11. :Number of Plezometers(Observatlon wells) to be No. of Piezometers Monitoring Mechanism
constructed/ monltored & Monitoring mechanism.
£ Manual | DWLR* DWLR With Telemetry
*DWLR - Digital W"éter Level Recorder 1 1 0 0

(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

18/11, SR E139, AFRIE 9S, 8 fewll - 110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743

Website: cgwa-noc.gov.in

et wurg - sies w9

SAVE WATER -

SAVE LIFE
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Validity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:

1) Installation of digital water flow meter (conforming to BIS/ IS standards) having telemetry system in the abstraction structure(s) shall be mandatory for all users seeking
No Objection Certificate and intimation regarding their installation shall be communicated to the CGWA within 30 days of grant of No Objection Certificate through the web-
portal.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year.

3) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandatory as per Section 14 of Guidelines . Water level data
shall be made available to CGWA through web portal. Detailed guidelines for construction of piezometers are given in Annexure-Il.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore wells/ tube wells / dug wells shall be
collected during April/May every year and analysed in NABL accredited laboratories for basic parameters (cations and anions), heavy metals, pesticides/ organic
compounds etc. Water quality data shall be made available to CGWA through the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level monitoring four (4) times a
year (January, May, August and November) in core as well as buffer zones of the mine.

6) Incase of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.

7) The f irm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of thls NOC

8) The f rm shall submit the water audit report in case of water requirement is in excess of 100 m3/day through certified auditors within three months of completlon of the
same to CGWA. :

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after explry of NO shall be illegal & liable for
legal action as per provisions of Environment (Protection) Act, 1986. : -

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to construction of tube Il gi'qund water abstraction structure /

recharge or conservation structure/discharge of effluents or any such matter as applicable.

General conditions:

1 1) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose wnthout pnor approval of the Central Ground Water Authority
(CGWA 5

12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstr'ac,tion: (more than that permitted in NOC for specific period).

13) Proponents shall install roof top rain water harvesting in the premise as per the existing building byé | .laws~|n: "e premise.

14) The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm shall be responsible for any.
consequences arising thereupon.

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant premises. The runoff
generated from the rooftop shall be stored and put to beneficial use by the firm. .

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be mei:'from recycled [ treated waste water.

17) Wherever the NOC is for abstraction of saline water and the existing wells, (s) is'rare yielding fresh water, the same shall be sealed and new tubeweli(s) tapping saline
water zone shall be constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, fany ,shall be reported to the concerned Regional Director, Central Ground Water Board.

19) In case of violation of any NOC conditions, the applicant shall be able to pay the penalties as per Section 16 of Guidelines.

20} This NOC does not absolve the proponents of their obl;ga n/ requlrement to obtain other statutory and administrative clearances from appropriate authorities.

21) The issue of this NOC does not imply that other statutory I~adm|n|strat|ve clearances shall be granted to the project by the concerned authorities. Such authorities
would consider the project on merits and take decisions independently of the NOC.

22) In case of change of ownership, new ownei.’.pf»_ttjé indgustry will have to apply for incorporation of necessary changes in the No Objection Certificate with documentary
proof within 60 days of taking over possession,of U premises.

23) This NOC is being issued without ah)}'pg\er ice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any other related matters.

(Non-compliance of the conditilon‘s ,mehtioned above is likely to result in the cancellation of NOC and legal action against the proponent.)
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11/18/24, 10:00 AM .

NOCAPIN

. £
Government of india
Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga
Rejuvenation
Central Ground Water Authority (CGWA)

Application for Issue of NOC to Abstract Ground Water (NOCAP)

Welcome: AOMidEastR
Previous Login Date Time: 15/11/2024 1 9:39:08 PM , IP Address: 117.245.2.143

Renewal « Aprifoation far Peyny

T Alsract Growsd Wader Yor rdyustriat L

&,

~ : Application Eirst Application inal Evaluation

NOC Letter

Payment
: Number : 21-

' 4/590H/IND/2018

Details

. Applied For Passbook

Renewal : 1st

Application Code :

¢ ¢ . PAN Number :

: GST Numbgér :

“ ' 1. General Information:

{ Water Quality Type: *

Application Type Category/ Type of Application: * oundary Operation

i (i) Name of Industry: * M/S BIHAR FOUNDRY AND CASTINGS LIMITED Ferro Alloys Unit

. {1 Is Renew Applied: ~ No

Is Renewd: *

NotDefined

) {it) Location Details of the Industrial Unit

: { | Address Line 1: * PLOT1405 (P)

: Address Line 2: MARAR INDUSTRIAL AREA

! Address Line 3:

PS RAMGARH

| State: | JHARKHAND

| Distriot: *

- 1 Sub-District:; *

i Village/Town: *

Area Type: *

5 Area Type Category: *

Not Applicable

| - Address Line 1: *

Address Line 2: M/S BIHAR FOUNDRY AND CASTINGS LTD
i . Address Ling 3: MAIN ROAD, RANCHI-834001
{ . State: *

' ¢ District: *

Sub-District:

tps://cgwa-nocin.gov.in/ InternalUser/ForRestrictedUser/Ind ustrial/Renew/Industrial RenewViewApp.aspx 1/8
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NOCAPIN

Pincode: *

! Phone Number with Area Code:

{ Mobile Number: *

i 91-7004614975

: Fax Number:

L EMal +

bfclgfanoc@gmail.com

(iv) Detalls of Existing NOC Issued by CGWA

© . - NOC Letter No:

CGWA/NOC/IND/ORIG/2021/10628

. | Date of Issuance:

02/02/2021

" Validity Start Date:

02/01/2021

| . Validity End"'Date:

01/01/2024

| i Reason for not applying for renewal before expiry of NOC validity:

NA

IR Purpose of Renewal Application:

| Existing Ground Water

| i 2, Details of Water Requirement (Fresh/Saline/Brackish and Recycled Water Usage):

| 1 (i) Total Water Requirement (atb+c+d) (mslday)
i X3
* Existing |  Additional | Total
. Water Requirement Details (Fresh Water) (m%/day)
i 1 |1 a) Ground Water Requirement {m¥day): * 35.00 0.00 35.00
Ground Water Number Of Operation Days
0
Ground Water Years Total
0.00
] | b). Surface Water Available (Canal, River, Ponds etc.) (m¥day): * Q.00 0.00 0.00
i . ¢). Water Supply from Any Agency (m*/day): * 0.00 0.00 0.00
;! Total Fresh Water Requirement : (a+b+c) (m3/day) 35.00 0.00 35.00
R i1 d). Recycled Water Usage (m3lday): 5.00 0.00 5.00
otal Water Requirement {a+b+c+d) (m3lday): 40.00 0.00 40.00
Existing Requirement Additional Requirement Total Requirement No, of Operational Daysina
(m3/day) (m3/day) (m3/day) Year
Industrial Activity 3400 285 124
Domestic i 365
Greenbelt Development /Environment 5.00 0.00 5.00 365
Maintenance
 Other Use :0.00 0
: Grand Total 40.00
Existing Additional
No. Of Days (m%year) (m3/day) No. Of Days

: Effluent / Sewerage generated and treated in ETP / STP:

Avallability treated Effiuent / Sewerage for usage:

65

365

* Effluent / Sewerage discharge after treatment;

365

‘tps://cgwa-nocin.gov.in/IntemalUser/ForRestrictedUser/lndustriaI/Renew/IndustrialRenewViewApp.aspx

2/8
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NOCAPIN

Available treated effluent usage: Total quantity same as 2 i (d) and 2 iii {b) above

Tot

Existing Use Additional Availability
Reuse / Recycle Usage Activity
{m®/day) (m®/day) Avaialbi
! Industrial Activity 1000
: Domestic ' 0.00
: Greenbelt development 5.00
Other Use 0.00
" Total 5.00
3 (a). Groundwater Abstraction Structure- Existing
i+ - Number of Existing Structures: *
i Type of Depth to Water Level i . Horse Whether fitted
Sl Year of Depth : Diameter Discharge Operational Operational i Mode of Lift Whethei
::8No..  Structure {Meters below Ground : Power of with Water
Construction | (Meter) {mm) (m3/Hour) Hours/Day Days/Year Name Register(
Name Level) i Pump Meter
(i Borewell 2012 160.00 150 42.57 5.52 4 365 ¢ Submersible 1.50 Yes No
: Pump
2 Borewell 2013 160.00 150 42.57 4.71 4 365 %Submersible 1.50 Yes No
Pump
H o K
: ¢ ' 3 (b). Ground Abst Str Additional
- Number of Additional Structures: * 1
: Type of Depth to Water Level : Horse Whether fitted
: Year of Depth | Diameter Discharge Operational Operational | Mode of Lift Whethei
P72 {iSNo. Structure (Meters below Groun Power of with Water
i Construction | (Meter) {mm) (m3/Hour) Hours/Day Days/Year Name Register(
Name Level) Pump Meter
1 Borewell 2020 260.00 175 42,57 3.55 4 ;: 365 Submersible .50 Yes
! Pump

‘4 (a). Compliance to the Conditions prescribed in the NOC

Compliance Conditions
Conditions given in NOC 0 Status of compliance
: Applicable
R Area Specific Plantation Yes Adequate plantation has been done in project area. Details of plarit
are attached as Annexure 1.
2 Domestic Water School Sanitation ‘ Yes
i3 Groundwater quality monitoring - Pre monsoon and Post monsoon : Yes Groundwater quality monitoring-Pre monsoon and Post monsoon ¢
: M H
L enclosed as Anexure 2.
4 Maintenance of recharge structures ' Yes
5 Number of Pizometers as per NOC and Water Level Record {Yes We have installed 1 nos.of Piezometers in bore well for ground wat
level data is available to CGWA through web portal.Photographs of
Annexure 3.
6 Number of Tubewells Borewales as per NOC : Yes we have 2 nos. of Borewells as per CGWA NOC. Photographs of B
Annexure 4.
7 Pizometer fitted with AWLRs with telemetrry as per NOC : Yes Photographs of Piezometer fitted with AWLRSs with telemetrry as pe
Annexure 3.
8 Quantum of Groundwater as per NOC : Yes The abstraction of ground water has not exceeded 35 m3 per day(-
year).CGWA Noc enclosed as Annexure 5.
9 Recharge through ponds Yes
10 Recycle and reuse of water Yes Recycle and reuse of water used for Greenbelt development.
1 RWH and AR structures implemented " Yes Rain water harvesting pit is available within plant premises.Further
Xl

i plan is enclosed as Annexure 6,

ttpé://cgwa-nocin.gov.in/ InternalUser/ForRestricted User/lndustrial/RenewlIndustrialRenewViewApp.aspx

3/8
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11/18/24, 10:00 AM NOCAPIN
= 12 Submission of Compliance report to the Region Yes We have Submitting CGWA Compliance report periodically. CGWA

enclosed as Annexure 7.

13 Water conservation measures : Yes 1.The STP will be installed after expansion to recycle and reuse the
other than drinking/ domestic. 2.Rain water harvesting pit is avéilaf
further a

14 - : Water Security Plan of villages Yes 1. Installation of borewell with water tank in nearby villages. 2. Wat:
tankers in nearby villages. 3. Rain water harvesting structure const

15 Well monitored around the plant premises i Yes Well monitored around the plant premises regularly.For monitoring
Nos. of Piezometer for Ground level water monitoring. Photograph
Annexure 3.

16 Wells fitted with water meter and its Record Yes We have installed dlgltal water flow meter with telemetry system in
Near Time office. 2. Near Coal Crusher. Photographs enclosed as/

Sr.No. Condmons glven in NOC . Status of compliance

(BN GroundwaterAvalIablhty (Please Enclose a Comprehenswe Report / Note on Groundwater GW Requirement 35 KLD, as per guideline of CGWA, report required for wnthdrawal above 5
Condition in and Around the Area) Applicable to Industries Consuming Greater Than 500
i m3/day : ($)

2 Details of Rrainwater Harvesting and Artificial Recharge Measures Proposed / Implemented. | RWH Report Attached
If Ground Water Recharge outside the Industrial Unit Premises, then provide NOC from the
Concern Authority /

( 5. Groundwater Availability Report (Please Encl a Comprehensive Report / Note on Groundwater Condition / Groundwater Quality in and Around 5km of the Areas) Applicable only it

| Programme of the Project. (§)

| | Details:

: 6. Details of Rrainwater Harvesting and Artificial Reéharge Measures for Groundwater Recharge in the Area. ($)

! Details:

. © { Rain water Harvesting System available inside the plant premises, The average Rainfall in the area has been considered as 1251.2 mm for rain water potential calculation, it is considered as 1250mr
‘ (i) Total built up area including factory shed(Rain water potential)= 23682 m3.

- : (ii) Area covered in paved road(Rain water potential)= 161m3.

(iit) Open space inside factory campus(Rain water potential)= 1353m3.

. Total rain water potential of the factory premises 23682+161+1353= 25196m3.Annexure 5.

| Processing Fee:

IR Bharat Kosh Transaction Ref. No:

Bharat Kosh Transaction Date:

HDBUSTRIAL USE HOT Condition
T

i+ NOC Condition-l have read and understood, | agreed.

T NDUSTRIAL USE. Seif Declaration

| hereby certify that the data and information furnished above are true to the best of my knowledge and belief and | am aware that if any part of the data / information submitted is found to be false or

application will be rejected outright.

i hereby declare that all the mandatory documents prescribed in the application form have been uploaded and no blank firrelevant documents have been uploaded. | am also aware that any false/ wr

- of document will lead to rejection of my application without any notice,

It is to certify that no case related to ground water withdrawal/ contamination is pending against the industry/ project/ unit as on date. Any such case filed against the company/ project/ unit in respect

contamlnatlon during the pendency of this application shall be immediately brought to the notice of CGWA.

I hereby undertake that in case any environmental compensation/ penalty is imposed on the firm by any statutory authority, I shall comply with the decision of such authority.

1. Application proforma is subject to modification from time to time.

tps://iegwa-nocin.gov.in/InternalUser/ForRestricted User/Industrial/Renew/Ind ustrialRenewViewApp.aspx 4/8
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¢

: 2, Application should be submitted to

: 6th &amp;amp; 7th Floor,

: Lok Nayak Jai Prakash Bhawan,
’ Frazer Road Dak Banglow,

: . . PATNA, BIHAR - 800011

: ; : Regional Director Central Ground Water Board Mid Eastern Region,

: + 3. Incomplete application will be summarily rejected.

4. Processing Fee:

. | Filled By Eo:

Rs. 5000.00/- (Rupees Five Thousand Only)

Processing Fee Submitted :

Yes

haratkosh Details:

harat Kosh Transaction Ref. No:-

Bharat Kosh Transaction Dated:

; DD Details:

DD Noi

DD Dated:

| Bank Name:

; In Favour Of:

¢ 1 5. Hard copy of application required:

6. Ground Water Charges / Quality
r

Ground Water Quality Approved

Ground Water Charge Required:

| Ground Water Charge

Recieve:

| Yes (Ground water abstraction charges)

Ground Water Charge Amount:

Ground Water Arear Amount:

0.00

i No Record Exists.

Area Type Category

Reason Name

Ground Water Charge Type: Fresh Water "’ Saline/ Brackish % Saline-Rann of Kachch
H Ground Water Charge
SN Amount Recieved Due Date Recieved Amount
! 1 38325.00 Yes 02/09/2024 38325.00
Ground Water Arrear
AL — — o T T IR NP beea— ;,;,M o SN———
SN Amount Recieved Due Date j Recieved Amount
No Record Exists.
i (7) Environment Compensation Required:
Date From i DateTo ’ Daily Quantum (m3/day)(KLD) Operational Days Total Quantum

(8} Penalty for non Compliance of NOC conditions Required:

Attached Files

1). Reason for Not Applying for Renewal before Expiring NOC : (Refer: 1 {iv))

No Attachment Found !

ttps://cgwa-nocin.gov.in/lnternalUser/ForRestrictedUser/lndustriaI/Renew/lndustrialRenewViewApp.aspx
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+ 2). Existing NOC : (Refer: 1 (iv))
Sr.No, Attachment Name File Name Download File |  View File
BFCL Ferro Alloys Unit CGWA NOC BFCL FA CGWA NOC.pdf Download View

. 3). Groundwater Avallability Report : (Refer: 5)

No Attachiment Found !

i 4). Details of Rainwater Harvesting / Artificial Recharge Measures : (Refer: 6)

Sr.No. Attachment Name File Name . Download Fill View File
¢ RWH Scheme for BFCL-Ferro Alloys Unit RWH Scheme for BFCL-Ferro Alloys Unit.pdf Download i View
5), Authorization: No Attachment Found'}
6). Extra Attachment ;
Sr.No. Attachment Name File Name Download File View File
Request letter for name change Request letter for name change.pdf Download | View 12A
¢ | | Impact AssementReport for OCS areas by accredited consultants: No Attachment Found t
7). Compliance Report: (Refer: 4(a))
¢ vSr.No. Conditions given in NOC Attachments
1 Area Specific Plantation Sr.No. Attachment Name File Name Download File View File
i1 Annexure 1 greenbeit Annexure 1 greenbelt.pdf Download i View
2 Domestic Water School Sanitation Download
Sr.No. Attachment Name File Name ' View File
File
No Records Exist.

s st e e e I e oo e s S .
[EREE] Groundwater quality monitoring - Pre monsoon and SrNo. ; Attachment Name File Name ownload File:  View Fi
: Post monsaon 1 Annexure 2 Ground water report i Annexure 2 Ground water repart.pdf ownload View

i1 4 Maintenance of reéharge structures Download

; Sr.No. Attachment Name File Name View File

File
No Records Exist.

5 Number of Pizometers as per NOC and Water Level Sr.No. : Attachment Name File Name | Download File View File

I Record N - . -
R 1 Annexure 3 Piezometer FA i Annexure 3 Piezometer FA.pdf ; Download View
Number of Tubewells Borewales as per NOG ! ;
Sr.No. Attachment Name File Name ; Download Fil
1 Annexure 4. Ground water abstraction Annexure 4 Ground water abstraction f Download
: structure structure.pdf :
7 Pizometer fitted with AWLRs with telemetrry as per Sr.No. Attachment Name File Name Downlcad File | View File
NoC 1 Annexure 3 Piezometer FA Annexure 3 Piezometer FA.pdf Download ¢ View
b b ; : T
8 Quantum of Groundwater as per NOC SrNo. | Attachment Name File Name Download File | View File
1 Annexure 5 CGWA NOC nnexure § CGWA NOC.pdf Downioad View
9 Recharge through ponds f Download
. ! Sr.No. Attachment Name File Name View File
File
No Records Exist.
10 Recycle and reuse of water Download
Sr.No. Attachment Name File Name ' View File
File
; i No Records Exist.
RWH and AR structures implemented i :
. 'Sr.No.| Attachment Name File Name { Download File v
. |
:tps://cgwa-nocin.gov.in/lnternalUser/ForRestrictedUser/lndustrial/Renew/IndustriaIRenewViewApp.aspx 6/8
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{1 Annexure 6 RWH Scheme for BFCL-Ferro

© | Alloys Unit | Unit.pdf :
H : i
12 Submission of Compliance report to the Region i\ SrNe. Attachment Name File Name {Download File|  View File
[ { ! 1 Annexure 7 FA-CGWA i Annexure 7 FA-CGWA jpdf i Download View
: 13 | Water conservation measures ; .
: Sr.No.: Attachment Name File Name Download File \4
1 ! Annexure 6 RWH Scheme for BFCL-Ferro Annexure 6 RWH Scheme for BECL-Ferro Alloys | Download View
! Alloys Unit Unit.pdf

14 Water Security Plan of villages

Download

Attachment Name File Name View File

File

: No Records Exist,

Y H

15 Well monitored around the plant premises St.No. Attachment

Name File Name Download File View File
1 { Annexure 3 Piezometer FA Annexure 3 Piszometer FA pdf Download View

16 Well;;'i‘tte/d W|th w;ter metér ;nd its Reé;;d Sr.No. Anachmér;t ﬁame File Name Download File |  View
: ; f i_ 1 Annexure 8 Digital Water Flowmeter FA Annexure 8 Digital Water Flowmeter FA.pdf Downioad View
i 8). Compliance Report - Other : (Refer: 4(b}) No Attachment Found t
| 9). Bhara; Kosh Reciept (l;r::;:es;;;g I;;e;: NoAn;ch;n’ent Found | o ) f:
: 10). Application with Si and Seal:

Sr.No. Attachment Name File Name Download File View File
i1 NOC Renewal declaration NOC Renewal declaration.pdf Download View

; 11). Affidavit of Compliance of NOC Condition:

;i SrNo, |« Attachment Name File Name Download File : View File

1 Affidavit for withdraw Ground water upto 100 KLD Affidavit for withdraw Ground water upto 100 KLD.pdf Download View

¢ © 12). Water Audit Report:
Sr.No. Attachment Name File Name Download File : View File
L Water Audit Report-BFCL-Ferro Alloys unit Water Audit Report-BFCL_-Ferro Alloys unit,pdf Download View
- | | 13). Source Water Non-availability Certificate:
Sr.No. Attachment Name File Name Download File View Fil

1 Water Availability/Non-availability Certificate, Affidavit for Water Availaibility or non Availaibility certificate.pdf Download
: | 14). MSME certificate in case of MSME: No Attachment Found !
: | 15), Bharatkos} iept/Copy of D 1 Draft (Abstraction Charges) No Attachment Found !

+ 16)). Penaity : No Attachment Found |

! V). Additional Documents : No Attachment Found !

No Records Exist in Official Document.

Application Created On:

Application Submitted On:

Application Modified By PP On:

ltps://cgwa-nocin.gov.in/InternalUser/ForRestrictedUser/lndustriaI/RenewllndustrialRenewViewApp.aspx 7/8
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. i Associated User:

. bfel001

:tps://cgwa-nocin.gov.in/lnternaIUser/ForRestrictedUser/lndustrial/Renew/lndustrialRenewViewApp.aspx 8/8
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Annexure 6

Bihar Foundry & Castings Limited - Ferro Alloys Unit
Green Belt Development - Existing and Proposed Plan

Exising Greenbelt Development

S. No.

Year

No. of trees

Area covered, acre

1

Upto 2022-23

1300

1.3

Proposed Greenbelt Devel

opment Plan

S.No Year No. of trees Cumulative tree  |Cumulative Area to be covered,
plantation acre
1 2023-24 500 1800 1.80
2 2024-25 310 2110 2.11
. 3 2025-26 250 2360 2.36
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Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

Project Name:

Bfcl- Gautam Ferro Alloys

NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION.

Project Address: Plot1405 (p), Marar Industrial Area, Ps Ramgarh

Town: Mandu (ct) Block: Mandu )
District: Ramgarh State: Jharkhand:, *.
Pin Code: -

Communication Address:

Managing Director, M/s Bihar Foundry And Castings FI:td, Main Road, Ranchi- -
834001, Namkum, Ranchi, Jharkhand - 834001 %, -

Address of CGWB Regional Office :

Central Ground Water Board Mid Eastern Region, 6th &amp;amp; 7th Floor, Lok

Nayak Jai Prakash Bhawan, Frazer Road.Dak Banglow, Patna, Bihar - 800011

1. \NOC No.: CGWA/NOC/IND/ORIG/2021/10628 -
2. \Application No.: 21-4/590/JH/IND/2019 < Cétegory: Semi Critical
. -+ (GWRE 2017)
4. Project Status: Existing Project 5..NOC Type: New
6. Valid from: 02/01/2021 " :7.:Valid up to: 01/01/2024
8. :Ground Water Abstraction Permitted: Bt
Fresh Water Saline Water. . - Dewatering Total
m?/day m3/year m¥day | mlyear m%day m?/year m¥day | m3year
. 35.00 12775.00 e o
9. Details of ground water abstraction /QeWéfferinQ structures
' Total Existing No.:2 Total Proposed No.:1
DW= DCB BW TW: MP  MPu  DW  DCB Bw : TW @ MP MPu_
Abstraction Structure* | 0:%.. 0 2 0. 0 o0 0 0 1 0 0 0
*DW- Dug Well; DCB-Dug-cum-Bo[;eWeil-;g; BW-Bore Well; TW-Tube Well; MP-Miné Pit;MPu-Mine Pumps
10. Ground Water Abstractiog/Restoration Charges paid (Rs.): % 76650.00

11.

Number of Piezo‘me\ters(observation wells) to be
constructed/ m“onj‘tored & Monitoring mechanism.

No. of Piezometers

Monitoring Mechanism

Manual

DWLR** :DWLR With Telemetry

**DWLR - Digital Water Level Recorder

1

1 0 0

(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

18/11, TR §134, AFRIE A, 75 fawelt - 110011 7 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743

Website: cgwa-noc.gov.in

it 9913 - Sles qura

SAVE WATER - SAVE LIFE




Validity of this NOC shall be subject to compliance of the following conditions: '
Mandatory conditions:

1) Installation of digital water flow meter (conforming to BIS/ IS standards) having telemetry system in the abstraction structure(s) shall be mandatory for all users seeking
No Objection Certificate and intimation regarding their installation shall be communicated to the CGWA within 30 days of grant of No Objection Certificate through the web-
portal.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year:

3) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandatory as per Section 14 of Guidelines . Water level data
shall be made available to CGWA through web portal. Detailed guidelines for construction of piezometers are given in Annexure-lI.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore wells/ tube wells / dug wells shall be
collected during April/May every year and analysed in NABL accredited laboratories for basic parameters (cations and anions), heavy metals, pesticides/ organic
compounds etc. Water quality data shall be made available to CGWA through the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level monitoring four (4) times a
year (January, May, August and November) in core as well as buffer zones of the mine.

6) In case of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.

7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of this:'NOC.

8) The firm shall submit the water audit report in case of water requirement is in excess of 100 m3/day through certified auditors within three mo’ﬁths S’f gonﬁ1pletion of the
same to CGWA, oy .

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NO
legal action as per provisions of Environment (Protection) Act, 1986.

all be illegal & liable for

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to construction of tuQe‘well/jrqynd water abstraction structure /
recharge or conservation structure/discharge of effluents or any such matter as applicable. oy

General conditions: ey

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without p é’p“proval of the Central Ground Water Authqrity

(CGWA).
12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater al;st?écfio&(fnbre than that permitted in NOC for specific period).
13) Proponents shall install roof top rain water harvesting in the premise as per the existing building byéA laws in;tf;e premise.

14) The project proponent shall take all necessary measures to prevent contamination of ground waiter in the premises failing which the firm shall be responsible for any
consequences arising thereupon. P

15) In case of industries that are likely to contaminate the ground water, no recharge measures:shall be taken up by the firm inside the plant premises. The runoff
generated from the rooftop shall be stored and put to beneficial use by the firm. . .

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be me,f"fro‘[n recycled / treated waste water.
17) Wherever the NOC is for abstraction of saline water and the existing wells (s) isare yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline
water zone shall be constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, "wany,:shall‘ be reported to the concerned Regional Director, Central Ground Water Board.

19) In case of violation of any NOC conditions, the applicant sh,a)lf ; éble to pay the penalties as per Section 16 of Guidelines.
20) This NOC does not absolve the proponents of their obl_ig;t\ibon /'fequirement to obtain other statutory and administrative clearances from appropriate authorities.

21) The issue of this NOC does not imply that other statutor;/’fad'ministrative clearances shall be granted to the project by the concerned authorities. Such authorities
would consider the project on merits and take decisions independently of the NOC.

22} In case of change of ownership, new owner of.thé industry will have to apply for incorporation of necessary changes in the No Objection Certificate with documentary
proof within 60 days of taking over possession of thé premises.

23) This NOC is being issued without gh)‘/'p vv:_jl;ldl’(;e to the directions of the Hon'ble NGT/court orders in cases related to ground water or any other related matters.

(Non-compliance of the conditions.mentioned above is likely to result in the cancellation of NOC and legal action against the proponent.)




o
~
e
”%ﬁ;
iy

D CASTING LTD.,
(FERRO ALLOYS UNIT)
INDUSTRIAL AREA, (PLOT NO.-1405),
MARAR - 829117, RAMGARH, JHARKHAND,

Prepared by:

CENTER FOR ENVIRONMENTAL MANAGEMENT
AND PLANNING

Head Off: Branch O ’ E-Mail -

M-§, Harmu By Pass Road, 27, Rain Basera, Manjhi Tola, - cemp2010@yahoo.com
Opp: - SBL, Harmu, Ranchi ~ Adityapur, Jamshedpur, shiv_ranl23@yahoo.com
834002, Jharkhand. Thatkhand - 831013 - Contacts: - 9939109596,
9905399785




M/s BIHAR FOUNDRY AND CASTING LTD,, (F ERRO ALLOYS UNIT)
INDUSTRIAL AREA, (PLOT NO.-1405),
MARAR - 829117, RAMGARH, JHARKHAND.

TITLE PAGE NO.
CONCEPT OF RAIN WATER HARVESTING
OBJECTIVES OF RAIN WATER HARVESTING
NATURE OF INDUSTRY
DRAINAGE
LOCATION
HYDROMETEROLOGY
RAIN FALL
CLIMATE
GEOMORPHOLOGY AND SOIL TYPES
GEOMORPHOLOGY |
SOIL
GROUND WATER SCENARIO
HYDROLOGY
DEPTH TO WATER LEVEL
WATER LEVEL TREND
AREA AVILABLE FOR RAIN WATER HARVESTING
POTENTIAL OF RAIN WATER HARVESTING FOR GROUND
WATER RECHARGE
DESIGN CONSIDERATIONS FOR DESIGNING RAIN WATER
HARVESTING STRUCTURES
METHODS OF GROUND WATER RECHARGE
EXISTING RAIN WATER HARVESTING STRUTURES

IMPROVEMENT TO EXISTING RAIN WATER HARVESTING
STRUTURES

PROPOSED ADITIONAL RAIN WATER ilARVEf% TING

WUV UdGUVIUUddddd i

STRUTURES

RAIN WATER HARVESTING AND POLLUTION ABATEMENT
THROUGH GREEN BELT

ADVANTAGES OF RAIN WATER HARVESTING

¥ U UU U YUU U U YUY



WATER REQUIRMENT

SOURCES OF WATER SUPPLY

MONITORING OF GROUND WATER LEVEL THROUGH
PIEZOMETER

WATER MANAGEMENT PLAN

List of Maps

CONTENTS

THE WATER CYCLE

PAGE NO.
12

THE CONFINED AND UNCONFINED AQUIFERS

13

DRAINAGE MAP OF RAMGARH DISTRIC

14

GOOGLE MAP OF M/s BIHAR FOUNDRY AND CASTING LTD.
(FERRO ALLOYS UNIT)

15

HYDROGEOLOGY MAP OF RAMGARH DISTRICT

16

PRE MONSOON DEPTH TO WATER LEVEL MAP OF RAMGARH
DISTRICT .

17

POST MONSCON DEPTH TO WATER LEVEL MAP OF
RAMGARH DISTRICT

18

RECHSRGE PIT WITH SETTLING CHEMBER

RECHSRGE PIT WITH SETTLING CHEMBER AND INLET
CHAMBER

PLAN AND SECTIONAL ELEVATION OF RECHARGE TRENCH

FACTORY LAYOUT PLAN SHOWING PROPOSED RAIN WATER
HARVESTING RECHSRGE PITS AND RECHARGE TRENCHES

List of Annexure

ANNEXURES

PAGE NO.

NO OBJECTION CERTIFICATE FOR GEOUND WATER
ABSTRACTION

23-24

ALLOCATION OF RAW WATER FROM RIVER DAMODAR

PIEZOMETER CALIBIRATION CERTIFICATE

h@:
-
-
- o
-
-
L
w
»
o
[
»




618 e

CONCEPT OF RAIN WATER HARVESTING

The only permanent source of water that is available to human kind today is
conservation. The days of wasteful flow of water are over, Now is the time to reduce, -
recycle and reuse. Rain Water Harvesting is a simple, economical and eco — friendly
technique of preserving every drop of water by guiding the rain water for its storage for
further use. Use of rain water, resource of water supply, is probably the only source that
will gain more and more importance in the coming years. Rain Water Harvesting is
neither a costly process nor a cumbersome constructional scheme. It is neither energy
intensive not labour intensive. It can be cost — effective and alternative to other water
aceruing methods, such as desalination of sea water and diversion of rivers. Rain Water
Harvesting builds inland water tables. Rain Water Harvesting will also increase the soil
moisture content which will make the soil fertile and hence, conducive for agriculture,
water availability, controls human concentration and growth of industrialization. At the
same time excessive withdrawals of ground water result in environmental imbalance.
The conjunctive use of surface water, ground water and rain water is the need of hour.
As huge quantity of rain water finds its way ultimately to sea through canals and rivers,
the only alternative and conserve this precious gift of nature by implementing Rain
Water Harvesting Schemes. '
Eminent meteorologist, Shri P.R.Pisharoty point out that in most parts of the country, |
there is a precipitation during not more than 50 days. Even on days when rainfall does
oceur, it does not fall over the entire period of four howrs. Heavy showers of short
duration are common. Most of the places of the country therefore receive rainfall for
Just 100 hours in a year. The remaining 8660 hours ina vear, there is no rain, Therefore,
it the rain is not harvested in those 100 hours, in a year when it fall in these few hours,
when the river and streams swell up, then there is little water to gapture 1o mest human
need.

Every time in rainy season only about 5 — 20% of the total rain is recharged into the
ground depending upon the terrain, top soil condition, subsurface formation, rainfal]
pattern eic. '

The top soil ¢can hold only a fraction of water that falls on it and the rest gradually
percolates down, depending on the type of soil and joins the aquifers. In such case
looking to rocky terrain - steep slopes and undulating topography - of Jharkhand -
maximum 5 to 10% total rain is recharged in to the ground. When the rain is failing at
very slow rate without impact, mostly all waier is infiltrated in ground, In case of heavy
rains by impacet less quantity percolates in ground and more water goes as run ~ off to
the streams. Infiltration directly depends on the porosity. of the soil. If the soil is more
porous and has more percentage of sand more will be infiltration. On the other hand if
the soil is of clayey nature with the fine particles, less will be infiltration. It should be
noted that porosity in percent is.not as important as the size of pore.

The nature water cycle can be seen in Map No. - 01 and, the concept of the confined
and unconfined Aquifers can be seen in Map No. - (2,
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2. OBJECTIVES OF RAIN WATER HARVESTING

Ferro alloys unit of M/s Bihar Foundry and Casting Ltd. on very environmental concuss
unit in the state. This unit is already having Rain Water Harvesting system in the factory
premises. However = this need important as per guidelines of Central Ground Water
Authority. Management has decided to conserve every drop of water which falls inside
the factory premises for the purpose to uilize or to conserve it for further use. The main
objective of Rain Water Harvesting to recharge underground water-as far as possible and
also utilize Rain Water for sprinkling on road for dust suppréssion and green beli
development during Rainy season.

3. NATURE OF INDUSTRY

The unit comes in the category of Primary ferrous Metallurgical processing industries,
Ferro Alloys-with different base elements can be manufactured by adopting alternate
technologies, which vary primarily with respect to types of furnace used, The generally
used furnace types of different Ferro Alloys are:-

I Submerged electric arc furnace (SAF)
I, Exothermit (metallothermic) reaction furnace
. Blectrolytic cell

As per industry best practices it is noted that SAF is the most suitable route for
production of High Carbon Ferro Manganese and Silicon Mangariese. The project
proponent has selected this route for this project as it is relatively more economical as
compared to the other processes.

4. DRAINAGE

Damodar is the Main River of the district and it also forms a major river basin,
Comprising a number of tributaries. Important amongst them are: Naikari, Bhervi or
Bhera and Bekaro river. Smatl Rivers are Hurhuri, CGomti, Barki, K’aru_m, Kochi,
Sherbhuki, Dhobdhab ete. Subarnarckha River flow south eastern part of district. The
drainage map of Ramgarh district is shown in Map no, - (3.

th
»

LOCATION

The unit is located in industrial Area, Marar (Plor no.- 1405) industrial area, by the side
of main unit of M/s Bihar Foundry and Casting Ltd. and having separate boundary. The

unit is nearly 60 ki away from Ranchi city and 1.5 km from NH -20. This unitcan be-
easily seen Goggle Earth Map no. - 04. :
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HYDROMETEROLOGY
RAINFALL

The average annual rainfall of the district is 1251.2 mm More than 80% of the

precipitation is received during the monsoon months.

CLIMATE

The area lies in the sub-humid region of Chotanagpur Plateau and enjoys semi-extreme
type of climate. The day temperature rises around 40°C during the summers and drops
down to around 10°C during the winter.

GEOMORPHOLOGY AND SOIL TYPES

GEOMORPHOLOGY
The district is a part of Chotanagpur plateau. Important physiographic regions of the

district is Damodar Valley. Major area of the district come under Damodar Valley.
Damodar Valley is bounded by Hazaribag Plateau in notth and Ranchi Plateau in south,
Ranchi and Hazdribag piateau is separated by East-West running Damodar valley.
Barka Pahar (Marang Buru) 1049 meters high above sea level located along the
Ramgarh - Ranchi border is probably the highest Peak and it also separate both district,

SOIL

Mainly two type of soil found -Red Seil and Sandy foam. Three soil orders namely
Entisols, Inceptisols and Alfisols were observed in the district.

GROUND WATER SCENARIO

 HYDROGEOLOGY

The district is having varied hydrogeological characteristics due to which ground water

potential differs from one region to another. It is underlain by Chotanagpur granite

gneiss of pre-Cambrian age in three-fourth of the distriot,

Aquifer systems - Two types of aquifers are found. Weathered aquifer and fractured

aguifers. Thickness of weathered aquifers varies from 10 - 20 m in granite terrain and
30 - 60 m-in lateritic terrain, In weathered aquifer ground water occurs in unconfined
condition while in fractured aquifer ground water occurs in semi confined to confined
condition. The Hydrogeology of Ramgarh district can be easily seen in Map no.-05.
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DEPTH TQ WATER LEVEL

During pre-monsoon season the minimum and maximum water level were observed as
2.25 mbgl at Barwatola and 11.19 mbgl at Bhurkunda respectivély. The water level
during the post-monsoon scason of the district ranges from 1.6 10 5.9 mbgl. The pre-
monsoon and post-monsoon depth to water level has been presented. This unit can be
easily seen in Map no.- 06 and 07,

WATER LEVEL TREND

Water level depends upon the storage of ground water development and variation in
rainfall over-a long period, The long term water level trend is showing declining trend
between 0.120 - 0.361, 0.017 ~ 0.966 and 0.105- 0.236 m/ year for pre monsoon, post
monsoon and all period respectively,

AREA AVAILABLE FOR RAIN WATER HARVESTING

The areas available for Rain Water Harvesting inside the factory campus are as
follows:-

L Total area of factory campus = 31403.61 i.c. 31404 sq mt.
Il - Total built up area including Factory shed =23682.09 i.e. 23682 sqmt.
. Area covered in paved roads inside factory premises = 257.10 i.e. 257 sq mt.
V. Open space inside factory cam pus = 5411 sqmt.

POTENTIAL OF RAIN WATER HARVESTING FOR GROUND
WATTER RECHARGE -

To workout Rain Water Hatvesting syster inside the fzx‘eim"y premises of Ferro Alloys
unit of M/s Bihar Foundry & Casting Ltd., the average Rainfall in the area has been
considered as 1251,2 mm for rain water potential calculation; it is considered as 1250
mm, ’

I Total built up area including factory shed = 23682 sg mt.
Av. Annual Rainfall = 1250 mum
Considering runoff coefficient = 0.8
Rain water potential = 0.80 x 23682 x 1.25 = 23682 m°

IL Arcacovered in paved road =257 $¢ mt,
Av. Annual Rainfall = [250 mm
Considering runoff coefficient = 0,50
Rain Water potential = 0.50 x 257 x 1.25 = 160.625 i.e. 161 m?
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Hi.  Open space inside factory campus = 35411 sq mt.
Av. Annual Rainfall = 1250 min
Considering runoff coefficient = 0.20
Rain water potential = 0.20 x 5411 x 1.25 = 1352.75 i.e. 1353 o’

Therefore total Rain water potential of factory premises. will be 23682+161+1353 =
25,196 m”.

DESIGN CONSIDERATIONS FOR DESIGNING RAIN WATER
gARVISTKNﬁ-STRUCTURE

Design Considerations

Three most important components, which need to be evaluated for designing the rain
water harvesting structure, are:-

1. Hydrogeology of the area including nature and extent of aquifer, soil cover,
topography, depth to water levels and chemical quality of ground water,

Area contributing for runoff i.e. how much area and land use pattern, whether
industrial, residential or green belts and general built up pattern of the area.

2

intensity of rainfall,

Design Criteria of Recharge Structures

Recharge structures-should be designed based on avaﬁlabiiizy of space, availability of
runoff, depth 1o water table & lithology of the area.

Assessment of Runoff

The runoff should be assessed accurately for designing the rechiarge structure and may
be assessed by following formula.

Runoff = Catchment area’ Runoff Coefficient * Rainfall

Rupolf Coeflicients.

Runoff coefficient plays an important role in assessing the runoff availability and it
depenids upon catchment of the area to be considered for designing Recharge structure,
Some rainfall will be lost from the catchment by evaporation and retention on the
surface itself. '
General values are tabulated below which may be utilized for assessing the runoff
availability,
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TYPE OF CATCHMENT RUNOFF COEFFICIENT
‘Roof Catchments
Tiles 0.8-0.9
Corrugated Metal Sheets 0.7-0.9
Ground Surface Coverings
Concrete : 0.6 -0.8
Brick pavement 0.5-0.6
Untreated Ground Catchments
‘Soil on slopes less than 10 percent. 0.0-0.3
‘Rocky natural catchments 0.2-0.5
Cireen area 0.05 - 0.10

In addition to above — Rain water Harvesting System for Industrial unit — also depends
on following factors:-

7

> Nature of Industry, .
“w Quality of water required for Industrial process and other purposes.
» Wateér requirement.
» Sources of water supply,
» Potential of Rain water — covering Roof area + open space inside the
factory campus.
» Sub ~ soil water level in the surrounding areas.
» Types of soil and its porosity. and other characteristics of soil.
» Abandoned source of water supply inside the factory Campus ~ such as
Bore wells — Open wells — ponds etc.
» Rainfall in the area.
» Surrounding water resources elg.

Water Management plan for the factory considering recyeling of waste water -
Reduction in water consumption, Recharging ground water — and also Harvesting Rain
water for its future use.

12. METHODS OF GROUND WATER RECHAREGE

1. Storage tank -~

For harvesting the roof top rain water, the storage tank may be used. These tanks may
be constructed on the surface as well as underground by utilizing local material, The
size of tank depends upon availability of runoff and water demand. After proper
chlorination, the stored water may be-used for drinking purpose,
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Recharge pits

Recharge pits are constructed for recharging the shallow aquifers. These are
constructed 1 to 2 m, wide and 2m to 3m deep which are back filled with boulders,
gravels & coarse sand.

Trenches —

These are constructed when the permeable strata is available at shallow depths,
Trench may be 0.5 to I wide, | to 1.5m deep and 10 t0.20m long depending upon
availability of water. These are back filled with filter materials. In case of clay layer
encountered.at shallow depth, the number of auger holes may be constructed and back
filled with fine gravels,

Abandoned Dug wells

Existing abandoned dug wells may be utilized as recharge structure after cleaning and
desilting the same. For removing the silt contents, the runoff water should either pass
through a desilting chamber or filter chamber,

Abandoned Hand pumps —

The existing abandoned hand pumps may be used for recharge the shallow / deep
aquifers, if the availability of water is limited. Water should pass through filter media
before diverting it into hand pumps.

/ bandened tube well -

Abandened tube well may be used for recharging the shallow / deep aquifers. These

tube wells should be redeveloped before use as recharge structure. Water should pass

~ through filter media before diverting it into recharge tube well.

Recharge wells
Recharge wells of 100 to 300mm diameter are generally constructed for recharging
the deeper aquifers and roof top rain water is diverted 1o recharge well for recharge to
ground water. The runoff water may be passed through filter media to avoid choking
of recharge wells.

Vertical Recharge shafts

For recharging the shallow aquifers which are located below clayey surface at a depth
of about 10 to:15m, recharge shafts of 0.5 to 3m diameter and 10 to 15m deep are
constructed depending upon availability of runoff. These are back filled with
boulders, gravels and coarse sand.
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9, Shaft with recharge well

If the aquifer is available atigreatér depth say 20 or 30m, in that case a shallow shaft
of 2 to 3 m diameter and 5 10 6m deep may be constructed depending upon -
availability of runoff. Inside the shaft, a recharge well of 100 to 300mm diameter is -
conistructed for recharging the available water to deeper aquifer. At the bottom of the
shaft, a filter media is provided to avoid choking of the recharge well.

10. Lateral trenchi-with bore wells -

For recharge the upper a-swell a deeper aquifers, lateral trench of 1.5 to 3m wide and
10 to 30m long depending upon availability of water with one or more bore wells may
be constructed. The lateral trench is back filled with houlders, gravels and coarse
sand,

13. EXISTING RAIN WATER HARVESTING STRUTURES

‘There are 3 nos of Rain Water Harvesting Recharge pits exist in the factory premises of
Ferro Alloys unit. Out of 3 pits 2 pits are abandoned and one is operational - which
needs improvement as per guidelines of Center Ground Water Authority,

14. IMPROVEMENT TO EXISTING RAIN WATER HARVESTING
STRUTURES

The Rain Water recharge pit which is operational needs inipravement. This recharge pit
s intwo parts. 1% part is Settling Chamber and 2™ part is Recharge pit. The rain water
coies. through covered drain - which collects rain water surface runoff’ of factory
premises. The size of Recharge pit.and Settling Chamber combined i 4m x 3m x3 m.
This recharge pit is located in the comerof Pactory premises and in front of work shop.
The overflow of this recharge pit goes to out side of factory premises in the open drain.
Provision. is to be made to collect rain water from roof top of office building also. This
Recharge pit can be seen in Map no.- 08. '

15. PROPOSED _ ADITIONAL RAIN WATER HARVESTING

I No. Rain water recharge pit with Settling Chamber and rain water intake chamber is
proposed near main gate and cooling tower. The constriction details of this Recharge pit
can be seen in Map no.- 09.

) 2 Nos. of Recharge Trenches have been proposed along boundary wall of Factory
premises. These Recharge Trenches can be seen in Map no.- 10.
The location of Recharge pit and Recharge Trenches can be.also seen on Factory layout
Plan Map no.- 11,
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16. RAIN WATER HARVESTING AND POLLUTION ABATMENT
THROUGH GREEN BELT

Trees or Green Belt play a'very important role in Rain Water Harvesting as well as for
abetment of pollution. It is observed that one hectare of vegetation transpires 17,000 lits
water on a sunny day. This quantity of water must be harvested through rain for the
ground water recharge. Rain water harvesting must be combined with waste water
recycling. Roots of trees make the soil porous — which helps in percolation of rain -
water to recharge ground waier,

POLLUTION MITGATION THROUGH TREES

———

, # Trees canarrest dust circulation and deposition by slowing wind speed.

> Plant tissues absorb Gaseous pollutants primarily within leaves, and are adsorbed at

leaf surfices.

» The particles suspended per liter of air in areas without tree cover are 4 times that of

tree covered areas,

Trees can funnel air out to protect from eyclonic winds, ,

> Trees also remove heavy metals from air, such as cadmium, chromium, Nickel and

lead.

» Houses insulated with green cover can have rooms with temperature 10°C lower
than outside. ' '

# Light'intensity under trees with dense canopy can be reduced by 75%.

» Houses insulated with green cover can have rooms with temperature 10°C lower

than outside.

Trees canopy can guide the wind up wards decreasing the speed and lowering the

temperature, this minimizing the loss of moisture from the soil through evaperation,

Noise Pollution - Comfortable, natural and acceptable sound level of 30 decibels is

exceeded 1o a level of 120 decibels near airport and to 80 decibels by noisy trucks

and motoreycles. Trees are endowed with the capability to mitigated and reduge this

noise level by theirleaf arca,

¥

v

The following species aré suitable for abetment of pollution and Environmental
improvement -~ Considering the Climaté Pattern, Soil Suitability and also aesthetic point

of view:-,
. Azadirachtaindica 7. Peltophorumferrugineu
2, Albizialebbeck ‘ 8. Pungamiapinnata
3. Fieusebengalensis 9. Samaneasaman
4. Ficusbengalensis 10, - Terminaligarjuna
. 5. Hibiscus tiliaceus I, Meliaazedaractita
' 6.  Lanneacoromandalica

VIV VI ddII I dddddddd T
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ADVANTAGES OF RAIN WATER HARVESTING

L. Te meet the ever increasing demand for water, Water- harvesting to recharge the
ground water enhances the availability of groundwater at specific place and thus
assures.a continuous and reliable aceess to ground water.

2. Toreduce the runoff which chokes storm drains and to avoid flooding of roads.

3. To reduce ground water pollution and to improve the quality of ground water
through dilution when recharged o ground water thereby providing the quality of
ground water through dilution when recharged to ground water thereby providing
high quality water, soft and low in minerals. |

4. Provides self - sufficiency to water supply and to supplement domestic water
requirement during summer and drought conditions.

It reduces the rate of power consumption for pumping of ground water. For every

1 m rise in water level, there isa saving of 0.4 KWH of electricity,

6. Reduces soil erosion in urban argas

€
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7. The roofiop rain water harvesting is less expensive, €asy to-construct, operate and
maintain,

8. In saline or coastal areas, rain water provides good quality water and when
recharge to ground water, it réduces salinity and helps in mainmin_ing balance
between the fresh ~ saline water interfaces.

9. In islands, due to limited extent of fresh water aquifers, rain water harvesting is
the most preferred source of water for domestic use,

10. I desert, where rainfall is low, rain water harvesting has been providing relief to
people.

18. WATER REQUIRMENT

This unit is going for expansion. The water requirement considering expansion of unit
is as follows:- ‘

Sr, Unit Existing plant Proposed Total after

No. expansion expansion
1| Ferro Alloy Plant 30KLD 40 KLD 70 KLD
2. CLU - 80 KLD 80 KLD
3. Domestic - 5 KLD 28KLD 33KLD
Total 35 KLD 148 KLD 183 KLD

The unit is-having No Objection Certificate (NOC) for abstraction of ground water i.e.
35 m*/day from Central Ground Water Autherity. The same is furnished in Annexure - 01.
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SOURCE OF WATER SUPPLY

The main sources of water supply for its Is domestic and Industrial uses in Ferro Alloys
unit is Bore wells. The details of Bore wells are as follows:-

1 no. of Bore well 130 mm dia and 160 mt deep,

I no. of Bore well 150 mm dia and 160 mt deep,

For expansion project surface water of River Damodar. Intake of water will be from up
stream of Tenughat Reservoir. The water allotment letter is furnished in Annexure — 02.

MONITORING OF GROUND WATER LEVEL THROUGH

PIEZOMETER

The unit has installed Piezometer and flow meter. Plezometer is an instrument for
measuring - the pressure of liquid or some thing. related to- pressure (such as
compressibility of liquid). Piezometer is placed in bore hole to monitor the pressure or
depth of ground water level, This is Digital water level recorder. The model of
Piezometer is GRW - 01, Make E&E sections . The calibration certificate of Piezometer
in furnished in Annexure - 03,

WATER MANAGEMENT

The water requirement considering future expansion also in Ferro Alloys unit of M/s

Bihar Foundry and Casting Ltd., unit is 183 KLD. Considering 365 days working - the

total water requirement in the year will be 183 x 3635 = 66,795 KL or mfyear.
The Rain water potential of factory premises has been worked out as 25,196 m’/year.

Considering 60% effective recharge of 23,196 x 0.6 = 15117.6 m® -~ which is neatly -

22% of water requirement. _

Rain water will be mainly used in recharging the ground water aquifer. In the plant
water will be mainly used for the following purposes:-

I Industrial use

. Domestic use

1. For dust supersession on road inside the factory premises

IV.  Green belt Development
The bore well water will be used only for Industrial use and domestic- use. Treated
waste waler and surface water (in future) will be used for dust suppression on roads and
green belt development inside the factory premises. Rain Water Recharge pits and Rain
water recharge trenches will be used for recharging the ground vater aquifer.

il
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NAME OF UNIT - M/s BIHAR FOUNDRY AND CASTING LTD.,
(FERRO ALLOYS UNIT), INDUSTRIAL AREA, (Plot No.- 1405),
MARAR ~ 829117, RAMGARH, JHARKHAND.

T v
T s

LLLLL LT 77777777

L e S S

e

SO
AN

\ Recharge Trench

- i v " R \ Rainwater surfice
Exeess: Rain « Size~3mx L30m x 1.0m ranoil from fictory
Wi b0 ot ; premiges
sicleopen dram o P — [ S— b S— P — »

¢ :
' :;i § 10" thick Brick wall
L LT T TTT 77T 7T 7T
10" thick Brick wall
GL Gl
rY Pr 4 A
?/ :,*z’ ‘t/ {; .ig d
/ ; g / Q8rse dan
200m A Ve e
’%?000@0@0@”&@“@%5‘0@“@'&6@65 < 10" thick Brick wall
| - gggggggggggggggggggggﬂ |
1.OM 300m IO SO0 GOOE D S IS 0 CRD Gravel 20t 40 mm Size
o i e e o Lo Y T e o o U P O 1
*/ COOOOOOODOOOO0OCOCDOS /
A A&E ﬁﬁ%&@ﬁ‘ %ﬁ'é A
” ﬁm:ﬁ ‘A A A / Baoulders 78 mm Sive
Fem / ﬁﬁﬁ A &m ﬁ / :
. ig Am NN AA %

£ S0 m :f

PLAN AND SECTIONAL ELEVATION OF RECHARGE TRENCH,
Note:- '
I. - Recharge Trenches shall be provided by the sides of Boundary wall — as. shown in Layout Plan of
Factoty Premises, Such type of trenches will be also useful to recharge the ground water up 10 some
extent: These-are constructed at shallow depth for increasing the soil moisture also.
The filtering media in Rec%mrga trench shall be of standard specification.
Filtering media of Recharge trench shall be replaced at every alternate year before onset of monsoon.
Recharge trench shall be maintained throughout the vear.

Be” i b3

e
P

MAP NOT TO SCALE
MAP NO. - 10

N SEMENT AND PLANNING
M5, Harmu By Pass Road,
Ranchi - $34002,

vowuw s wwvwvdsdddddddd ddGT
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Annexure -01

LW
wgrgae, 1l Bere
3 i TaoT Rl
aestin M s writkeRe
Government of India
Ministry of Jal Shakti
Depatiment of Water Resources,
River Development & Ganga Rejuvanation
Central Ground Water Authority

(e Pyt 8 smrafy waror wm

NO QOBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTSON

S’m;aci Mameg:
Pm;ec:t Addresa
”{‘mwn

fl'!ssm ot

: Pm Cmde
: {‘:ommumcamn Address:

| édd}éssv of CGWB Regional Office :

:ch Gautam Ferro Alloys
 Plot1405 (p). Marar Industrial Area, Ps Ramgarh

§Mandu (ct} ‘Blosk: 5Mandu
”;Ramgarh . State: %dﬁarkhéhd- '

‘Managing Director, M/s Bihar Foundry And Castmgs Ltd, Main Road, Ranchi-
834001, Namkum, Ranchi, Jharkhand - 834001

Central Ground Water Board Mid Eastern Reggcn &h &amp,amp, 7th Floor, Lok
Nayak Jal Prakash Bhawan, Frazer Road Dak Banglow Patna, Bihar - 800011

1. ‘NOC No.: CGWAINOC/INDIORIGI2021/10628 ,
2. Application No:  21-4/590/JH/IND/2018 3. Category: Semi Critical
(GWRE 2017
4. Project Status:  Existing Project 5. NOG Type: ‘New
6. Valid from: 02/01/2021 7. Valid up.to: 01/01/2024

8 éroun‘d Water Absirastion Pemitted;

: Fresh Water Saline Water Dewatering Total 4
m%ay - m¥year m¥/day m¥year miday  mifyear m¥day m?-";‘yﬁeé{
3500 © 12775.00 S “

Q Eiesasls of gmund waier abstraction !Dewatermg struclures o
g Total Existing No.:2 v Total Pmposets &0“1 ‘ o
 DW DCB BW TW MP MPu DW DCB  BW  TW MP . MPu
Ak)stracnon 5tmctuz'e o ) 2 0 0 0 o o 1 0 e - {Qv
"DW mgms aus C}ugwm Bere Wﬂﬁ EiW Bote W’zﬂ TW«szbe Wﬁaif M- P Mm%m Pumnps :
10, ernd Water Abstractmnfﬁesmraﬂon Charges paté {Rs,) : _ 76650.00
11 Number of Pxezomaiers{@bsewatxan we&ls) to be Mo, of anzameters Mamtonng Mechamsm

constructed/ monitored & Mornitoring mechanism,

SEDWLR S Digited Water Level Recorder

Manual DWLR™ DWLR With Telemetry
‘ 1 1 0 o
{Compliance Conditions given overleaf) '

This s an suto gonerated document & neod o ey b signed.

1811, SR wTR, refie O, o Red - poonn 7 18, Jamnogar House, Mansingh Rond, New Delhi-110041

Phonet (011) 23383561 Fax: 23382051, 23386743
Websiter cgiva-dor.gov.in

T e—

SAVEWATER . SAVE LIPE
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Validity of this NOC shall Bé zubjsctto 1 of the fellowing sonditions:

2

Mandaiory congitions:

1} Installation of digitsl water flow mater {conlorming o BIS 1S standdols) Taving telemetry Systenin the abstaction »s(mctur_e{s)ﬂshéﬂ be man'daigry fos. all users seeking
Ko Objection Certifisate-and intimation pegaiding thés istaliation shall be communicated to the COWA within 30 dayvs of grant of Mo Olsjecton Cerlificale tiraugh the wib-
poyal,

& Pioponegnts shall mandaionly get witer low mefer coliteatad T an suthorized aency ohoe iy ayear

3 f;msirmmn'.w,pmpmbmx;mwaﬁm wels Bsezommtars) for ground water tevel monitoring shall te mndatp_gy as per Section 14 of Guidelines  Water fevet data
shall be osade available COWAtrough web portal, Detuiled Quidelines for constiuction of piesomelers afe G i Aryesung A, .

43 . Propbnents shalf monitar Quiatity of ground witer from the bstraction structurets) onte ina year, Walsr samples from bore wells/ tube-wells fduy wells shisit bie
suliended during ApaliMay every year and analysed in. HABL Jecrédited laboratories for basic paramelers {cationg. ad anfons), haavy metals, pesticklestorganic
fompounds el Wadergually daty shalf be made weaiable to COWA tiwough the web poriad. .

BF I tass of rinirg pigiects, additiondl key wells shaft b dstablistiod in consultiriion with the Regional Mrector, CRAWES Tor grénnict water level monitoring four @) fimes o
yiar Wy, My, August and Bvamine) i pork bs well 48 bulter zores of themine.

8y i case.of mining project t'be-ﬁrm shalf submitwater quality report of mine dissharge! seepage rom CGovl apivoved’ HABL tcdtedited {afs.
T} The e shial repont cornplianiog of the MO conditions drdiFve By e website (www SG-NOE G 1Y) withiry sing yeartsmthe gale wf s of S NOC.

B} The Sorcshat subesi the Water Uit rapart iy case of water FeLpiTeard i ivexcrss of 100 miday frough certified auitors: withiies ihrae maribs ol complefion of the
s3I e COWA

81 Application for feriwial van be Subimittest onting from $40 days biefore 1 ey of N Ground waber withérawil if any, stlel expry of NOCshall bedlegdl B Sabie for
el polioh by por provisionsof Environment (Protection) Act. 1985 B p . ’ ’ ER

$03 This MO i Sudfect 1o prevaliiy GontalSie Govarrment midsiawsininms & Court skt refated fo ConstruEnon GE0be wellground walss atstEeton Dechine ¢
rechargie o consenation snctreilischingd of effluetits o any such malier a5 appicable

General conditibng:

P4 Mo additional grosmd witler absiaction andie de-watenng stucuires sl be corstructed for Ui pUrpuse: without piiee approval of the Cantral Urdund Water Austhiority
EGWAS

123 Thi proponent shalf ssek Priar posmission fronr COWA for ANy GRdse I quatin of groundwaier ahatmﬁim:: {niare tham thal pemitted in NOG fox specitic pariod),
1 Peopanants shalf install rof ap oain water firvesting in e premise as per the exiating building bye faws in the pramise

143 The project proporent shall take ol RECESSAMY MSASULeS 1o e vent contamingtion of ground witer inthe prémises talling which the firm shall be tesponsible 160 any
Sensenuencas arsing hareupon ) o

183 In cast of industies that are fkely 1 consiminate e ground wate, 16 Fecharge meaniies. shall bavikan p By Ui e iigide thee plant prémises, The ranol
genemted fum e roofiop shall be stored andd put to beneficial use by he e

16} Wherever teasibie; requirerient of water for greanbel (horiculiure) shall be met from recycied / veated wosts watet.

17} Wheraver the HOC s for a&wmn- of saline water and the. axisting wells (81 is Tare yiekting fresh waler the same shall mmlﬁd and new tibtwelits? tapping safine.
water zong st be-constructed within 3 months of the tssuanos of KOG The fifm shatl gles ehsurg safe dsposal of saling fesklug; Hany: )

i Unespectbd variations. i inflow of ground water inte-the mite pit # Ay, shall bereported 1o e vencetned Regional Diedtor. Centrsl Grourd Water Board
93 Jncase ofvislation of any SONG Enritns, the apicans shall be iabie W gy e penallivs &5 por Hercon 15 of Guidelings
20} This HOC does notabsolve thi proponens of ther alhganets ) requsrament 16 slstam etfer sptutony and sdmimsrative slearannes froer appraprate aulfioatios

D The issue of thus TOC does 5ot gty W cther statutoey 7 atimsshalive clearances el be Brasvited 10 e et by tir concined Mithaites SBuch authonies
would consider the projaat on marlts and 1ake deusions wdependently of the MGG ’

22 inechse of thange of Gumerstiip, AEW S BETOt e iRlusiy. Wil have PO T I TpOatoN Bf nesEsAny charges i ihe 9o Olyacion Cadicate with docurseniany
gk withsin 80 days of taking vieer prssessin - of i premises,

&0 This JC s being fesund withoutahy preiidion © e disciions of e Mol HTA ot orders in Geses ehanéd 1o groundwarer o any olher reloted sroters.
{Non-complianck of the conditionsmeAtoned above Is fikely to result iy the cancellation of KOG and lagnt action against the propanent}
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\ 20 Annexure -3 -

orer st faurr
THEG =~ 1,/PMC /RS /058 /2020..0.smiccn /R, AP v
dye,
do Artyy fiys,
S AT T e §

Member Secretary,
DVRRC,
Central Water Commiission,
Maithon, Dhanbad, Jharkhand.
Ry - Allocation of 0.598 MCM (0.36MGD) of Raw Water from River Damodar to
MUS Bihar Foundry and casting Limited (BFCL), Ramgarh Industrial Area,

o P.O- Morar, Ramgarh- 829117, . B
BT o i} DVRRU &1 uale MD/DVRRC/W-6/(BFCLY2019/1758-63, R=iw-27.09.
2021

(ii} Water Allocation Committee &Y wrdard), B=iiw-27.11.2020
HqHEY,
M/S Bihar Foundry & Casting Limited, Ramgarh Industries Area @Y Tmraw o (U8 of
Tenughat Reservoir, Lat-23" 38°31"° N @ Long -58° 30°19"E) 9§ 0.598 MCM (0.36MGD)
SremHed &y oI WY Wt &)
| WA 9% AR R (g 0 o1 s w2

¢/ ¢/

dsvovsoddddddddddddd

Bo/—
(i s
THiG 1~ 1/ PMc/ R /988 /2020... 7. /30, e, Q9.6 3009,
sfafaf- M/$ Bihar Foundry & Casting Limited, Ramgarh Industrial Area, £.Q Morar, Ramgarh,

Iharkhand - 829117 @Y Yamef e | B
' ot i

* (A5
(e )
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Annexure -03

PSS EN A A0, Qo Sir Syl Bhysar, Al - 20200209

Wshy \mw vnw«nw(z:m( dnnl s xw'mzusmstm;‘rna}! ({im

2w, ENGINEERING AND ENVIRONMENT &L SOLUTIONS

" &&ffmz’m&z é’mz‘%’mﬁ&
Page tic i ofl
- Sustomer Nams & Address Cerifizate No, EES/AVILRTI57 j
Ashish kataris e ol issye 26.10.2021
by fonddey B castun g Bt of gailbeation 125402028
Fedustenad Srau it Calitwation Vel Upie b ik

Rammgaris 839417 Servicw roguest no . B date

ferstrument Datal

Mo Sraund Water Lovel Recorder [Least Coung o
Make E&E Solutiong Accuracy/Aasceptacne s
Rudut GWR - 0% Viswal rspection Or
151, fp 2108001101971 2ero-Lreoe Hot Found
DNy GWROL3IEE : {tacation o Lab
|RanposSize ' v DUC Location -
Standard lnstrunients used Tor Collration
5t fastrument-tame Calibraed By i Calibration cért;ﬁcate"ﬂq Calibration Validivy
1 IPressure Transmittor Jupiter Electronics DL 221 /014465 82&33432-}@ ,
v ' Environmentul Condition
~Tempgrature { °C ) {2533 o | unudity (%RH) |35 10 70
Calibration Result
SHin Agphiod Presse BUC Reading Standatd Reading
iy {HAR] {er} {m)
1 9.50 4.0 500
7 1.30 12.31 14,00
3 270 26,12 20

Beavianet 1R AT BERakes thubto e dto mesitianied
M- bt gt s E e S £8P e B « SAATRTIEA e 2N AN e Rotigt 6 RerE il e e SRakest Frkitieie

P Aoy

e ek bt s s

R N (= e "u,int g EeR s fean B

st il o i g R g Y E R e B AR R R LR
o etk R P EGTE SE Res it o 3«)@.“‘5‘ S8 2 e At g O S R PRI  mE e L, e %ead s ke e

f
2 “"H“‘éatlrp o ddrkgnk inhi et

{ o

W fusd

Qaliﬁr&(tffj by l{x Q/K?{ ﬂf:j.t lqri by

Ao

{ Appraved Ly
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Digital Water Flometer 2 with Telemetry ( Near Coal Crusher)
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Receipt of On! ine Payment of Stamp luty

NON IUZ)ICIAL

Receipt Nnmher
RLCQlPt: Date

Amount In Words

District Name

Stamp Duty Paid By
Purpose of stamp duty paid
First Party Name

Second Party Name

GRN Nu‘mber_r

Receipt Amount :

Document Type :

x

- BIHAR FOENDRY 1»'&1\3}3) CAST}TNGS LTB

fS’clOb%OOQeBScc?aGé
08-Aug-2023 10:52:49 an
100/-

One Hundred Rnpees Only
Affidavit

Ranchi

AFFIDAVIT : o
BIHAR FOUNDRY AND C:ASTIN,GS LTD
s

2318655187

K.:‘..«~«.~~

B e e

This Recelpt Is 1o be used as proof of payment of gtamp duty only for one decument The use of the o
same receipt as proof of payment of stamp duty in another document through repnnt photo copy or|

other meansis penal offence under section-62 of Indian Stamp-Act, 1899

T TR T mrrww U AT SET YT Rt m&gwmwwmg‘@aﬁmmm g e

Wamar HIET BT AT HWN{Q&TWWWWWWW%W@WW
.@ﬁfﬁ% r«rr\fT(ﬂ I ZUET AT & |

o Y  For BIHAR FOUNDRY & CASTINGS 17D,

OnaniRing %2-&"*) R
: PERECTOR .
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BEFORE THE CENTRAL GROUND WATER AUTHORITY, NEW DELH|

(TO BE PRODUCED ON NOTARIZED AFFIDAY!T ON STAMP PAPER OF RS.100) .

oiwr?

{Applicable for Proponents withdrawing groundwater upto 100KLD) -

AFFIDAVIT

I Gaurav Budhia, Son of Sri Harl Krishna Budhia, aged about 35 years working as Director
{Designation} in M/s Bihar Foundry & Castings Ltd. - Ferro Alloys unit (previously BECL-Gautam Ferro

Alloys). Plot No. 1405, Ramgarh Industrial Area, Village & PO ~ Marar, Dist. Ramgarh, Iharkhand~
829117, Registered office at Main Road, Ranchi- 834001 (tharkhand) (address of

company/Project/Firm) hereby solemnly affirm and declare ac under that firm is complying with the

conditions mentioned in the NOC issued by CGWA vide No- COWA/NOC/IND/ORIG/2021/10628 dated

02/01/2021 as under:

in the NOC) for the period from 02/01/2021 10 01/01/2024 (NOC validity period)

1 The firm has mf‘absﬁmcted more fhan_ ZZ??S maé‘f'aar{{zaanfuré of gr%:smﬂwate% mentian:e:,&_' : :'

g

vZY, ~The firm has constructed 02 (Nos.) ground water abstraction struét&mé{éawéte:iné strucfﬁrefs o

as per NOC). The firm has not tonstructed any additional g#‘am_div;fater:ja.bstractidnf
deWatering’strucmre/ structure(s) for this purpose as per the NOC condition, -

3. The firm has installed digital water flow meters in all the groundwater abstraction structore/

structurs(s) as mentioned in the NOC. All the flow meter /meter(s) are functional

N

4. The firm ?:ta_s'cmstmctecigg: (Na'x of piezometer as per NGC}_én,d insia!.é_d digiga!w&mr level .

Rl

recorder 01 (No. of piezometer as per NOC} and telemetry system on 01 (No, of piezometer |

 asperNOC),

5. The firm has implemented rain water harvesting/ recharge measures within the premises and

outside plant premises and submitted photographs as per the condition mentioned in the .

5 2.

NOC. The firm also carries out periodic maintenance of recharge st u,;.i;:{a[;_st‘rucmré{s}{

6. The firm has carried out water level mnhitcring and water quality mbnim%ing_:?é per the &QC .

condition.

7. The fitm has submitted groundwatér a,?a:st%actioﬁ data, water !ev,éi dataand w,’atef qqéﬁty_,;féta .

periodically as per the NOC condition.

8. The firm has gsiéig!ishsﬁi additional Key wells in core and buffer zone area, in case of mining
project as per the NOC condition. ' ' ,

3. In case of saline groundwater abstraction, the firm has sealed existirig; tube-well yielding
- freshwater and new well has been constructed tapping saline water zone as per NOC
condition. ' o

0. The firm has installed ETP/STP to treat waste water and reyse and recycle the treated water
after adequate treatment, E = : .

all preventive measures to prevent contamination of groundwater within
Y ! . :




12, The firm pa

647 o

nas submitted the self compliance report online thmug‘hN{}CAﬁ péfﬁé!l’fﬁ‘guiaﬂy'aé_:j';
pe;-tﬁemi}cmrxdiﬁam . s o L -

- "3" i;eijé_by undertake thar all thé infarmat;’o}n fufnished above s true to the bestof my
" knowledge and belief. fémfgﬂy awafg’t‘f;a_t if any fnfmrrnations&bmitted by me is found to be

- Place:Ranchi

ForBHARFOUNORY 8 CASTIGS 10,

(Slgnature with Date, place ang Seal)




WATER AUDIT REPORT

As per the guidelines of CGWA, Ministry of JAL SHAKTI
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This report is an attempt to provide an overview of the dewatering of ground water system and water
usage at Bihar Foundry & Castings Ltd.- Ferro Alloys Unit, Ramgarh. The report also highlights the
major water sources, consumption area, wastewater treatment facilities and available water saving .
opportunities in the facility. A set of recommendations which will assist in improving water efficiency
has also been highlighted in this report. This report has emerged after a detailed water audit
conducted in Plant from June, 2023.

Project Title:

Water Audit at Bihar Foundry & Castings Ltd.,
Ferro Alloys Unit , Plot No.- 1405, Ramgarh
Industrial Area, P.O- Marar, Dist- Ramgarh-
829117, Jharkhand

Client:

M/s. Bihar Foundry & Castings Ltd., Ferro Alloys Unit

Contact Person:

Mr. B.K. Gupta (GM-Environment)

Date of Audit: Source of Water:

23/06/2023 to 25/06/2023 , Ground Water & Water Tanker
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EXECUTIVE SUMMARY

Bihar Foundry & Castings Ltd has been granted NOC/permission to withdraw 35 m3/day (not
exceeding 12775 m3/year) of groundwater through 2 no. of Existing Borewells from CGWA vide
Letter No.- CGWA/NOC/IND/ORIG/2021/10628 Dated 02.01.2021 which is valid upto 01/01/2024. Thus, plant
is in under compliance for yearly & daily water withdrawal as per CGWA.

During Audit, Team noticed Fresh water intake to plant for process and domestic activities are about
1 m3/day. Out of total freshwater intake, about 35 m3 is meet through Bore well water,

As per CGWA NOC, M/s Bihar Foundry & Castings Ltd, has to install Tamper proof digital water
flow meter (DWFM) on all abstraction structure(s) with Telemetry system. It was noticed during the
~ audit that the plant has installed digital water flow meters with telemetry system on 2 Nos. of
borewells on discharge line of Pump. It was also noticed plant has maintained ground water
abstracted data on daily & monthly basis in a logbook.

BFCL Management has to calibrate the digital water flow meter of all abstraction structures once in a
_year from NABL/Govt. Approved Laboratory. In view of above, plant has done the calibration of flow

meters and record of same has been maintained. (Calibration certificate of DWFM are attached
 separately in annexure in Chapter 11)

As per CGWA NOC, M/s Bihar Foundry & Castings Ltd — Ferro Alloys Unit has to monitor quality
of ground water from the abstraction structure(s) once in a year during April/May through NABL
accredited laboratories. In view of above, Audit team has checked and verified the water quality test
reports of Bore well 1 (Near time office) & Bore well 2 (Near Coal Crusher) having sampling date on
11/04/2023.Al1 of the reports related to ground water sample found in accordance to the
environmental factors related to water uses. (The ground water test reports are attached separately in
annexure in chapter 11). Thus, the plant is under compliance for monitoring the quality of ground
- water. However, Team recommends monitoring of ground water has to be done during Aprll/May
month through NABL accredited laboratories as per CGWA guidelines.

As per CGWA NOC, M/s Bihar Foundry & Castings Ltd — Ferro Alloys Unit, has installed one (1)
No. of observation well (piezometer) near Office building for ground water level monitoring in project
area along with digital water level recorder (DWLR) and Water level data is available to CGWA
“through web portal. As per suggestion, the piezometer is installed as per guidelines of CGWA NOC).
-In addition, Plant has also done calibration of Piezometer. (Piezometer Calibration Certificate is
attached in annexure chapter 11)

As per CGWA NOC, M/s Bihar Foundry & Castings Ltd — Ferro Alloys Unit has installed Rooftop

Rain water harvesting structures in the premises. The runoff generated from the rooftop is stored and

put to beneficial use by the plant; for the industries which are likely to pollute the ground water e.g.

Tanning, Slaughter House, Dye, Chemical/Petrochemical, coal washeries, pharmaceuticals, other

hazardous units etc. In the Ferro Alloys Unit 2 Nos. of RWH structures are located within plant
premises
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There is one pond in the main Unit of this group i.e., DRI plant at plot No.-1364 adjacent to this Ferro
“Alloys plant having capacity of 54600m3 (70m x60m x13m) having intake from Plant and Other areas.
Maintenance of Recharge structure has been constructed.

M/s Bihar Foundry & Castings Ltd — Ferro Alloys Unit, has been granted Consent to Operate (CTO)
issued by Jharkhand State Pollution Control Board vide Letter No. JSPCB/HO/RNC/CTO
4412165/2020/1819 dated 10/11/2020 with validity up to 31.12.2025 for Industrial use (Ferro Alloys
Silico/ Manganese - 96 TPD)

As per conditions stipulated in CTO, Plant has made water sprinkling arrangement in areas around
Coal Crusher, Raw material feeding bunkers heavy vehicle movement areas, roads and waste dump -
sites etc. Sprinkling system has been arranged at specific location to maintain air and water pollution

" and improve thehousekeeping in these areas.

" Given the above scenario of prevailing resource challenge, accelerating over time Progressive
management of M/s. Bihar Foundry & Castings Ltd — Ferro Alloys unit is very keen to do water audit
of premises for getting benefit of water saving.

The Audit is focused on improving water usage efficiency and identifying water Conservation
opportunities This report discusses the water balance and various water saving options derived on the
basis of observation made, data collected and their analysis. Here the the general conditions of NOC.
Summary of general NOC is reviewed & Water Audit findings are presented below.

STORAGE CAPACITY OF RAW WATER STORAGE & SOFT WATERTANK INSTALLED AT
FERRO ALLOYS PLANT

_ Presently, Ferro Alloys plant is having raw water intake from Borewell 1, Borewell 2 & Water Tanker
to Raw Water Storage Tank. Further raw water is being treated through Media Filter. Thus, treated
water (Soft water) is being stored in 3 Nos. of CT as makeup water and in storage tank.
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1st & 2nd Cooling tower
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1. UNMETERED USE WITHOUT KNOWING PER CAPITA CONSUMPTION AS A RESULT
OF WHXH EXCEEDING THE LIMIT OF CONSUMPTION

Present scenario, Plant management has installed digital water flowmeter at discharge line of 2 Nos.
of Borewell to know the quantum of abstracted water. Team recommends to Plant management to
install Flow meters at some distribution end to know the quantum of fresh/treated water
withdrawal/consumed.

e CT makeup for Ferro Alloys Plant.
Backwash & RO reject line
Water used for dust suppression, Metal Cooling & Slag Cooling.
Intake from RWH line

. Water used in Jigging Plant & Bunker hopper.

2. EFFECTIVE UTILIZATION OF RWH POTENTIAL & CLEANING OF STORM WATER LINE

In order to effectively utilize road/paved RWH potential, it is recommended that storm water line has
to be cleaned regularly before pre-monsoon season and collected sludges shall be disposed properly.
Also, provide pre settling tank/filter before RWH Reservoir to avoid contamination of ground water
during transportation and from RWH reservoir. In view of above, Plant drains have been Cleaned &
Settling Pit is under construction.

Team also noticed Rooftop RWH utilizing structure available for plant. However, tank capacity to
utilize the RWH potential not adequate will result in loss of Rooftop water as a runoff through storm
water line. Thus, RWH system renovation is under Progress.

RWH system renovation is under Progress.
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Total Runoff available for the Plant is shown below:;

o . 5 (2*3*4)
1 Roof top area. | 14,468 1.251 0.85 15384.57

(60% of the total
Built-up area & ’:_ .
Storage Area) L
2 Internalroads | 2,024 1.251 0.65 1645.41
3 Greenbelt | 6131 0.15 1150.52
4 Parkingaread& | 607 1.251 0.20 151.88
Misc. Area:
5 WaterReservoir | 0 1.251 1.00 0.00
e i - Total
Total (sqm) 23,230 Quantum of 18332.39
1 ' available
runoff
(cum/y)

3. REGULARLY CALIBRATE & MAINTAIN EXISTING WATER FLOWMETER

The Plant Management has installed water meters at borewells and input line dedicated to Ferro
plant process manufacturing from Borewell 1 & Borewell 2. Plant management has done calibration
of both Borewells and maintain record of same.

4. TRAINING AND AWARENESS PROGRAMS WOULD BE DONE REGULARLY AT ALL
LEVELS LE., FROM MANAGEMENT TO OPERATOR LEVEL. POSTERS/SLOGANS
SHOULD BE PASTED WHEREVER POSSIBLE

The plant has a workforce of around 750 includes (employees + contractual staff) and major water
Lisage in domestic, washing & cleaning activities. It is suggested that the plant employees at all levels
should be made aware and trained on ‘Water Saving & Conservation’ and ‘Good Housekeeping
Practices’. Therefore, it is recommended to periodically organize Awareness Programs for office
employees including shop floor workers on Water Conservation. It is also suggested that prominent
water saving labels/posters should be placed/located in the plant at noticeable locations like process
area; near hand washing taps; washrooms, reception office etc. This will create awareness & sense of
responsibility among staff/femployees/visitors.

5. MAINTAIN LOGBOOK OF DAILY FRESH WATER INTAKE TO PLANT.

The Plant Management has maintained the record of Ground Water Abstraction on daily basis.
However, Team also recommends for maintenance of Total Fresh Water intake to Plant including
Ground water abstraction through individual borewells, Water Tanker & reuse from RWH reservoir.
Also-'suggested to maintain the data of distribution system.
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6. OPTIMIZATION OF FLOW RATE OF TAPS

The Average flowrate of the wash basin (Hand wash) Taps was observed to be around 6-8LPM. About
750 ef‘nployees (Semiskilled & Un-skilled) including contractual staff is available in plant. It is
. suggested to install Nozzle system with Sensor based in washbasin Taps in the plant area to save
domestic water consumption. About 54% domestic water consumption will be reduced through wash

basin by installing and maintaining suggested fixtures from handwash taps.

 Measured flow rate of manual operation wash basin tap LPM 6.5
Average No. of employees including contractual staff No. 750
Avg. hand wash duration by employees in a day _ min/day 1
Avg. water consumed through wash basin tap m3/day 5.1
Recommended water flow rate of sensor-based washbasin tap with Nozzle system | LPM 3
Estimated freshwater saving % 54%
Average fresh water savings by optimizing the flow rate of the taps m3/day 2.7
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CHAPTER 1
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1. INTRODUCTION

Human activities consume and pollute lot of water. At a global scale, most of the water use occurs in
agricultural production, but there are also substantial water volumes consumed and polluted in the
industrial and domestic sectors (WWAP, 2009).

Global changes like population growth, climate variability, ever-expanding industrialization and
urbanization — often combined with pollution — severely affect water availability and lead to
chronic water shortages in a growing number of regions. India has been successful in the past to
meet such water requirements for different usages with a phenomenal development of water
resources. However, preserving the quality and availability of fresh water resources has now
become a pressing environment challenge.

Water is an essential precondition for life, and according to the UN it is a human right to have access
to clean water. However, in India millions of people are living without direct access to safe water
and based on the rapid population growth coupled with the fact that the water reserve is finite, it
will be a very valuable and scarce resource within only a few years. In this light, there is an urgent
need for decision makers to act in order to improve the conditions for effective use and supply of
water to the Indian people now and in the future.

Under the Indian Constitution and in our federal democratic set up drinking water comes within the
domain of the State Governments (Provincial Governments). In fact, the 73rd Constitutional
Amendment has gone a step forward. It mandates that responsibility for drinking water and
sanitation services should be with Local Governments. Various States in India are at different stages
of giving effect to this Constitutional mandate.

The Ministry of Urban Development has formulated Service Level Benchmarks (SLBs) in 2008 and
circulated the same to the States for adoption. The SLBs include water conservation and
management practices such as continuous water supply, 100% metering of water supply, sustainable
tariffs and reduction in leakages to a level of 15% to 20%.

The National Water Policy — 2012 focuses on the need for publishing water accounts and water audit
reports indicating leakages and pilferages. The policy recommends systems to evolve benchmarks
for water uses for different purposes, i.e., water footprints, and water auditing to ensure efficient use
of water.

National Water Mission (NWM) has been established by the Government of India with the objective
of “conservation of water, minimizing wastage and ensuring its more equitable distribution both
across and within States through integrated water resources development and management”.

The Government of India has also launched a Centrally Sponsored Scheme for Repair, Renovation
and Restoration (RRR) of water bodies, which has multiple objectives like comprehensive |
improvement and restoration of water bodies thereby increasing tank storage capacity, improved
water use efficiency and increased availability of drinking water.
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With its continuously declining per capita water availability (from about 5,177 m3 in 1951 to 1,654
m3 in 2007), India stands water stressed and is close to being categorized ‘water scarce’. Water
demand in India is expected to grow annually by 2.8 per cent to reach 1,500 bem (by 2030) while the
current supply is only about half (viz., 744 bcm). The Government of India, in its Intended
Nationally Determined Contribution (INDC) submitted to UN Framework Convention on Climate o
Change (UNFCCC) in October, 2015, has committed to improve the water use efficiency by 20%,
through regulatory mechanisms with differential entitlements and pricing. It further emphasizes the
need to focus on integrated water resource management through water conservation, wastewater

. 3 - -
minimization, etc.

The notification dated 24/09/2020 from CGWA All industries abstracting ground water in excess of
100 m3/day shall be required to undertake annual water audit through CII/FICCI/NPC/AUDIT
TEAM certified auditors and submit water audit reports within three months of completion of the
same to CGWA. But in this Ferro Alloys unit abstracting ground water is only 35 m3/day.

Water audit is an effective management tool for minimizing losses, optimizing various uses and thus
enabling considerable conservation of water.

This report discusses the existing dewatering and domestic water scenario at BFCL, Ferro Alloys
Unit and its potential water savings and how the basic water audit approach has been applied to
water conservation in line with the guidelines of CGWA.

RATIONALE FOR WATER AUDIT

Water audit determines the amount of water lost from the water network/distribution system due to
seepage, evaporation/leakage and other reasons such as theft, unauthorized or illegal withdrawals
from the systems. Water audit improves the knowledge and documentation of the distribution
system, and better understanding of what is happening to the water after it leaves the source point.
Comprehensive water audit gives a detailed prbfile of the distribution system and water users, .
thereby facilitating easier and effective management of the resources with improved reliability. It
helps in correct diagnosis of the problems faced in order to suggest optimum solutions. This leads to
reduced water losses; improved financial performance; improved reliability of supply system;
enhanced knowledge of the distribution; efficient use of existing supplies; better safeguard to public
health and property; improved public relations; reduced legal liability and reduced disruption etc.
thereby improving level of service to customers. It is thus an effective tool for realistic
understanding and assessment of the present performance level and efficiency of the service and the

adaptability of the system for future expansion & rectification of faults during modernization.
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STEPS OF WATER AUDIT

Water Audit includes water supply and usage study, process study, system audit, discharge analy.sis
and preparation of water audit report.

Water Supply and Usage Study

Water audit comprises preparation of layout of water sources, distribution network, and - -
service/delivery points to water users and return flow of waste or excess water. The layout should
contain locations and capacities of flow measurement devices installed at key points, sizes of
different channels, and fittings in the water supply system, locations and particulars of flow control
devices and history sheets of all measuring and control devices including pipes and fittings etc.

Audit team has carried out the water supply and usage study at BFCL, Ferro Alloys Unit. to
understand the present dewatering water utilization & domestic water consumption pattern and
projecting future requirement. Audit team also carried out a review of sustainable sources of water
through rainwater harvesting and possible wastewater recycling at BFCL-Ferro Alloys Unit.

Process Study

Flow measurement device is installed at bore well to calculate the water consumption at BFCL-
Ferro Alloys Unit in various activities such as supply to the process, utility, WTP etc.

Water quality of the distribution system needs to be monitored regularly at strategic points to find
out the level and nature of contaminants present in the supplied water. The BFCL- Ferro Alloys Unit
has conducted the water quality test reports for raw water. Audit team reviewed all test reports and
found acceptable as the results are in compliance to various standards as required by SPCB.

Audit Team has carried out flow, pressure and power measurement of borewell, WTP plants,
cooling towers to calculate the total water supplied to the different areas of the plant to understand
the quantity of water received from ground and feed to the plant area. Accordingly, dlscharge from

various manufacturing units, buildings and estimation of losses was also assessed.

System Audit

The current water usages and systems for water use under vatious sectors such as Process &
domestic water supply need to be studied to check their operational efficiency and level of
maintenance. The scope for any modification or up-gradation will depend on the status of existing
systems Measurement methodology from the intake point of the system through various sub-
systems to the ultimate user points needs to be verified periodically for its suitability, efficiency and:
accuracy. Metering should be done at various locations like water supplied to Ferro Alloys unit and
domestic use. The domestic wastewater return need to be studied for conformity to environment
standards, possibility of recovery of valuable by-products and the opportunity for recycling of waste

water.
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Audit team has carried out physical inspection of water distribution network/system of pump
house, supply to various areas like process, makeup to CT, sprinkling system etc. to get their per day
drinking and sanitary water consumption to arrive at per capita water consumption in BFCL- Ferro
Alloys Unit. '

Water Audit Report

A water audit can be accomplished on the basis of water allotted for a service and water actually
utilized for that service. After assessing the loss of water and the efficiency of the system, steps

needed for utilization of recoverable water loss and reuse may be listed.

An effective water audit report may be purposeful in detection of water losses and improve
efficiency of the system. Water audit of the system should be undertaken at regular intervals, at least

on an annual basis.

Audit team water audit report explains the losses of water in system and various management
approaches for BFCL -Ferro Alloys Unit

Brief Description about the plant:

Bihar Foundry & Casting Limited -Ferro Alloys Unit is incorporated in the year 1971-72 having unit
at Ramgarh Cantt (Approximately 48 km from Ranchi) in Ramgarh Industrial Area, Ramgarh.

Figure 1. Plant Process Flow Chart of Ferro Alloys Plant
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2. SCOPE OF WORK

The main objective of the study was to identify the dewatering of ground water, its distribution and
domestic water consumption & water saving opportunities and to demonstrate water conservation
at Bihar Foundry & Castings Ltd.- Ferro Alloys unit. Scope of work of the study includes the
following;:

T

Water system analysis

Quantification of baseline water map

Monitoring and measurements using pressure and flow meters and various other devices
Quantification of inefficiencies and leaks

Quantification of water quality loads and discharges

Quantification of variability in flows and quality parameters

Strategies for water treatment and reuse or direct use

Water balance of the whole System

Mapping of Water quality requirement at various user areas

The detailed water audit report contains the following:

Water consumption and wastewater generation pattern

Specific water use and conservation

Complete water balance of the facility

Water saving opportunities

Method of implementing the proposals

Full description and figures

Investment required

Assessment of existing water sources and actual water consumption of the Plant.

Identify the loss of water if any during transit and water distribution network and provide
suggestion to eliminate these water losses.

Identify the opportunities to reduce the water consumption by various activities and to
establish specific water consumption in the premises.

To study the performance of existing water circulating pumps/motors and

recommends energy and water fixtures.

Assessment of adequacy and efficacy of existing treatment system and recommend feasible
technological option for treatment of water and waste water.

Identify the loss of water if any during transit and to provide suggestions to eliminate the
losses.

To analyze areas of water conservation, waste water generation and recycle.

Preparation of detailed water balance schematic diagram. '

Evolve techno-economic feasible solutions for recommended measure for implementation
along with annual financial savings/payback periods.

Audit team has been entrusted to conduct internal Water Audit. In determining the water audit
scope, Audit team has considered the extent and boundaries of the Installations. This report aims at * °
portraying the water audit details and the outcome along with recommendations for the Company.
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3. METHODOLOGY OF THE STUDY

The following step by step methodology and approach were adopted while carrying out the Water
Audit at BECL- Ferro Alloys Unit. Team visited Plant on from 23/06/2023 to 25/06/2023 for the field
measurement and conducting the audit. The broad methodology adopted for the Water Audit at
BFCL-Ferro Alloys Unit is furnished below.

= Preliminary discussions with Plant personnel and observations in all water consuming areas.
» Data collection through discussions, past records, specifications.
» Field studies in each of the areas involving:
- Performance trials. ‘
- Measurement of flow parameters, pressure, power wherever possible using portable
instruments such as ultrasonic flow meter, pressure gauge and power analyser.
= Identification of water conservation options on short, medium & long terms.
» Identification of Investment grade projects in the plant for detailed analysis towards
implementation
» Preparation, discussion and submission of report to the management.

The study focused on improving water use efficiency and identifying water saving opportunities.
The analysis included simple payback calculations where investments are required to be made to
implement recommendations, to establish their economic viability.

The audit study made use of various portable instruments for carrying out various measurements
and analyses. Team has a wide array of latest, sophisticated, portable, diagnostic and measuring
instruments to support our energy audit investigations and analyses. The specialized instruments
that were used during the water audit include:

» Ultrasonic water flow meter
» Thermo couples & Indicators
» Pressure Gauge

* Load Manager

During the audit, there was continuous interaction between the audit team and facility personnel, to
ensure that the suggestions made are realistic, practical and implementable to allow for possible =
concurrent implementation.

The broad methodology adopted for the Water Audit at BFCL-Ferro Alloys Unit is furnished below.

Pre-Audit Information

*  Preliminary literature review of concepts and methodologies related to water audit for
' utility, facilities and households.
»  Walk through the entire mine, water receiving pump stations, building to understand the
nature of water uses and the systems installed in the building.
» Discussion with the administrative officers, pump operators, housekeeping and kitchen

employees on the various water uses during the day and the source of water.
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Establishing baseline and benchmarking

145

The water audit included both primary and secondary data collection for variousidentified water

uses. Primary data collection included the following components:

Development of questionnaire format for
individual water use, gardening etc.

Sample survey of Plant office staff to estimate
individual water consumption on sanitary and
drinking purposes based on questionnaire format.
Flow rate calculation from the taps flow rates and
number of all water using fixtures/ equipment
was also undertaken.

Secondary data collection included compilation of
number of staff along with their duration of stay.
Collecting records of water pumped to the
overhead and underground tanks and average
running hours of all pumps etc. to estimate actual

supply.

Conducting a water audit at the Plant/Mine Level

Pre Audit Information

Preliminary literature review, Walk

through, Regular discussions
iy

* The data collection and processing for personal water use including drinking, supply to the

Security guard area, staff colony, main view point area, etc. was done on the basis of actual

consumption.

The data for all the above uses was calculated for varying time period to calculate per capita

use.
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669

4. ASSESSMENT OF PRESENT WATER USAGE
PLANT GROUNDWATER WATER CONSUMPTION (LAST 3 YEARS)

43

Bihar Foundry & Castings Ltd.-Ferro Alloys Unit (Previously Gautam Ferro Alloys) has been

granted NOC/permission to withdraw 35 m3/day ( not exceeding 12775.00 m3/year) of groundwater
through 2No. of Existing Borewells from CGWA vide Letter No.CGWA/NOC/IND/ORIG/2021/10628
and it is valid up to 01/01/2024.

The,source of water to the plant is meet through Ground Water supplied from 2 Nos. of Existing
Borewell, Water Tanker & RWH Pond. Abstracted ground water from Borewell 1 and Borewell 2 is
stored in surface storage tank for further use in Ferro Alloys Plant process activities after treatment

and water from Borewell 2 is also supplied to Gardening, Admin Building & Dispensary and also

for domestic uses.

The water consumption to the plant is provided in below table:

Table 1: Water Withdrawal & Production details

April 22 13 215 250 3390.500
May 18 17 215 250 4401.00
June 20 15 205 240 4585500
]uly 20 15 205 240 ' 4711.000

\ ugust 19 16 205 240 4345.500
‘“Septtembe;r 20 15 205 - 240 3358.900
October 15 20 205 240 5301.500

} Novembg; 20 15 205 240 5740.275
‘Decve_rr‘vae(r' 17 18 205 240 5994.000
Ty 15 20 205 240 5955.475
February. 15 20 205 240 5368.000
March 20 15 205 240 5946.205
 Total } ' 221 199 2480 2900 59097.855
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215

250

'5910.500

April 18

May 18 17 215 250 5922.000
June 17 18 205 240 5722.180
July 18 17 205 240 5797.000
August 15 20 205 240 6010.000
September 18 17 205 240 5850.700
October 15 20 205 240 6033.950
November 22 13 205 240 6404.650
December 15 20 205 240 6458.500
January 14 21 195 230 7109.00

February 15 20 295 330 7994.900
March 19 16 295 330 9319.535
Total 204 216 2750 3170 78532.915

8659.940

April 12 23 295 330
May 18 17 295 330 7358.040
June 15 20 295 330 7206.660
July 15 20 295 330 8317.875
August 17 18 295 330 7432.730
- September 18 17 295 330 7241.220
October 17 18 295 330 7470.725
November 19 16 295 330 7571.845
December 16 19 295 330 7894.500
January : 15 20 295 330 7136.500
February 18 17 295 330 7493.500
March 16 19 295 330 8788.315
Total ﬂi 196 224 3540 3960 92571.850

April 15 20 305 340 8254.180
May 16 19 305 340 8472.130
- June 16 19 295 330 8433.500
July 15 20 295 330 8539.000
Total 62 78 1200 1340 33698.810
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[49

It is noticed from Historical data, Ground water withdrawal for FY 2020-21, 2021-22, 2022-23 & 2023-
24 (April-July) (sourced from plant official); is about 2900 m3/year (8m3/day), 3170 m3/year
(9m3/day), 3960 m3/year (11 m3/day) & 1340 m3/year (11 m3/day). Thus, plant is in under
compliance for yearly & daily water withdrawal as per CGWA.

Graphical representation of Ground water consumption pattern for last three financial years is

shown below: -

400
350
300
259
200
150
100

50

0

April

May

June

July

Aug

Sept

Oct

Feb March

¥ 2020-21
® 2021-22
#2022-23 -
W 2023-24

Figure 4 Ground Water Consumption (m3/year) Pattern for Last 3 FY

Plant has provided the Production & ground water abstraction data for last 3 FY. Thus, Audit team

calculated specific water consumption per MT of production.

Production (MT)

Ground Cohsumptxon (KL)

Specxﬁc Wafer Cbﬁéﬁmpﬁgn o

(KL/MT)

59097.855

78532.915

‘Table 2: Specific Water Consumption Pattern forlast 3 FY

92571.850

33698.810

2900

3170

3960

1340

0.05

0.04

0.043

0.04

*Water Tanker & RWH water intake not included for SWC
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Specific Water Consumption (KL/MT of Production

2023-24

2022-23

2021-22

2020-21

T i T H i ¥

(V] 0.01 0.02 0.03 0.04 0.05 0.06

} Figure 5. Specific Water Consumption

Page 26 of 70



673 | <)

Project Name: Water Audit at Bihar Foundry & Castings Ltd. — Ferro Alloys Unit

WATER SOURCES

The main source of process & domestic activities in plant is meet through ground water supplied
from 2 Nos. of existing borewell, Water Tanker & RWH Pond. Abstracted ground water through
Borewell 1 & Borewell 2 is stored in underground water storage tank. Further It has been supplied to
various area sections of the plant for process & domestic use activities after treatment. The details of
pumps, their location is mentioned below:

Table 3: Details of Borewell

1 Borewell 1 Near Time Office Working Submersible 552 1.50 HP
Pump o

2 Borewell 2 Near Coal Crusher Working Submersible 4.71 1.50 HP
Pump

+ Figure 6. Photos of Borewells with Electromagnetic flowmeter with telemetry system

AP G

Ay

Borewell 2 (Near Coal Crusher)
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WATER SUPPLY & DISTRIBUTION DETAILS

- Awater network diagram provides a schematic (simplified) representation of
facility’s water distribution system from the water or point of entry (to the facility) to points of

- water consumption. In Bihar Foundry & Castings Ltd, the source of water to the plant is meet
through Ground Water supplied from 2 Nos. of Existing Borewell, Water Tanker & RWH Pond.
The Water Network diagram of BFCL is illustrated below:
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Ey%

The assessment team has reviewed the dewatering water supply and domestic consumption in
~ the water distribution network at plant. The water balance diagram of the plant based on the
site visit measurements is given below:

10KLD

Water Balance Diagram

Alloys & Matal Quenching 10KLD
{S+10=35KLb}

Pond in 2 Unit {30 KLD}

* 10KLD

1GKLE

. 23 Water
Raw ™ ko [ Softner ; ool
. plant urnace Cooling
Water ' l oKD 5+10={15 KD}
intake \
Regeneration &
(Make Backwash Water {3 KLD}
Up |—l""" Briguetting
{2 KLD}
Green Belt {3 KLD}
35KLD ]
under Dust Suppression
{5K:D}
Ground)
E—— :

y

Surface Runoft during rainy
52350

h 4

Rain Water Harvesting Pit

ETP {1 KID)

Water Balance
intake m3/day Utilization m3/day
Ground Water 35 Cooling tower evaporation losses 30
Regeneration & Backwash Water 3 Other evaporation josses 18
Rain water coliection pit & Pond in 2™ Plant 30 Greenbelt & dust suppression 18
Domastic & Other applications 2
Total 68 68

Figure 8: Water Balance Diagram BFCL

WATER METERING & MONITORING SYSTEM ,
Monitoring is the most important prerequisite for efficient water management. Thus, in the
water supply network, it is necessary to have a robust system of monitoring. During the audit,

the available flow meters were identified, and their working conditions were checked.

Table 4: Measurement at source through Ultrasonic Flowmeter

’ Near Digital Water
’ B,o_re.wep 1 Time Flow Meter
Office
igital Wat .
Borewell 2 Near Coal Yes Digital Water 1.50 HP 4.71 4 20
e . Flow Meter
5 ... . Crusher ,
Water Tanker (Ferro Alloys) 144
RWHPond =~ = : No - 7.5HP 30 3.2 97
Total GroundWater 276

*Running hrs. as per information sourced from plant official
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Total Fresh water intake to plant is about 276 m3/day, below figure represents sources of fresh
waterintake to plant.

Borewell

1(Near Fresh water intake to plant (KL)
Ti %
Otifr::;z) Near Coal
{6%) Crusher
Y {Borewell 2)
(7%)

Figure 9: Source of Fresh Water intake to Plant

From above it is observed that the total Fresh Water Abstraction is of 35 KL/Day which
~ complieswith the total daily limit of 35 KL/Day as per CGWA notifications.

The break up for water consumption in different area is provided in below tables and pie chart:

Table 5: Area Wise Water Consumption in the plant

Industrial Activity

Re‘s'ident"ial yDbinestic -

Greenbelt Dé{{elopment_ /Environment Maintenance

Othef Use

Total
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Area Wise Water Consumption in the plant

& Iindustrial Activity

0%

w Residential /Domestic

& Greenbelt Development
ZEnvironment :
Maintenance

m Other Use

Figure 10. Area Wise Water Consumption in the Ferro Alloys Plant

Further Sub section Wise Water Consumption in the plant of Ferro Alloys Plant is shown below tables
and pie chart:

Table 6: Sub section Wise Water Consumption in the plant

Intake

GroundWater, .« = n 35 26%
Regeneration & Backwash Water = 3 2%

- Rain water collection pit & Pond in 2nd Plant 30 22%

Utilization

Cooling tower evaporation losses 30 22%
Otherevaporationlosses 18 13%

1.6 Greenbelt & dust suppression 18 13%
Domestic & Other applications 2 2%

*Note- The Sub- Section wise water consumption in the plant is collected from water balance diagram of
BFCL- Ferro Alloys Unit.

Page 32 of 70



679

Praject Name: Water Audit at Bihar Foundry & Castings Ltd. — Ferro Alloys Unit

2%

Sub section Wise Water Consumptionin the plant

m Intake Ground Water

W Intake Regeneration & Backwash

Water

@ Intake Rain water collection pit &
Pond in 2nd Plant

& Utilization Cooling tower
evaporation losses

@ Utilization Other evaporation losses

= Utilization Greenbelt & dust

suppression

# Utilization Domestic & Other

applications

WATER COSTING:

Data pertaining for evaluation of per KL cost of Raw water is awaited from plant end like

expenses towards energy consumption at borewell, Manpower cost, and maintenance cost; are

to be considered for calculating Fresh water cost. Thus, Team recommends to maintain the
records for evaluation of Per KL cost of Ground Water & WTP Plant.

RECOMMENDATIONS:

» Avoid and arrest leakages from the line.
. Calibrate each flow meter with Sr. No. at each location every year.

PUMP MEASUREMENT SHEET:

As per site condition, Borewell Pump has been measured and calculated values are

below table.

Table 7: Pump measurement details

Borewell 1- Near Time Office

150 HP

) 412

0381

21

shown

in

2 Borewell 2- Near Coal
Crusher

1.50 HP

409

6.1

0.78

34

4.71

*Pump has been provided with Digital water flowmeter on discharge side of the borewell
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CALIBRATION CERTIFICATES:

The Bihar Foundry & Castings Ltd. has installed digital water meters on borewell in line with
CGWA NOC. The audit team has found that water flowmeter is in working conditions and
verify the meter reading of water meters with portable ultrasonic meter readings during |
measurement. It was noticed that Plant Management has also done calibration of Digital Water
Flowmeter (DWFM) of Borewells and Piezometer. Thus, it is suggested to maintain the system.

Table 8: Calibration Details of Flow Meter & Piezometer

Meter Sr No. Certificate Date of Due date of
Number Calibration Calibration
" Digital Water Flowmeter
2204500414 EES/EMF/376 29.08.2023 28.08.2024
2204500415 EES/EMF/377 29.08.2023 28.08.2024
: Piezometer :
2108001101971 EES/GWLR/357 25/10/2021 24/10/2022
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5 WATER TREATMENT PRACTICES

140

The main source of Process & domestic usage at BFCL-Ferro Alloys Unit is meet through 2 No.
of existing Borewell, Water tankers & RWH pond. Abstracted ground water from Borewell is

stored in ground water storage tank.

RAW/FRESH WATER TREATMENT:

BFCL- Ferro Alloys Unit is having Water Treatment Plant for treatment of ground water.
Ground water is being passedthrough Softener process further to RO. RO Permeate is stored in
RO permeate tank further used in process. RO reject & Backwash water has been collected in
Soak Pit & further used for dust suppression, metal cooling, slag cooling, Jigging plant.
The schematic of the Water Treatment Plant is shown below.

Pump House(Ist & 2nd) Water Storage tank

Water Tankers
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TN

3

SN

SRR
NN

R

Cooling tower (I1st & 2nd )

Figure 11. Photographs of WTP Plant
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WASTE WATER TREATMENT & DISPOSAL:

Recydling of process water, reuse of treated wastewater and rainwater harvesting are the
important measures of reducing/saving water and conservation on the premises. Team noticed
Soak pit for the domestic effluent. Further treated water used in sprinkling, dust suppression,
metal cooling, slag cooling, Jigging plant.

Figure 12. Photos of Soak Pit is shown below;

Soak Pit Near Cooling tower Soak Pit Near Metal handling yard
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6. RAIN WATER HARVESTIN G

The concept of rain water harvesting is an ancient one and has become popular in recent times
because of the vagaries of the monsoon, depleting water resources, its user friendliness, It has
become an important and eco-friendly tool to protect ground water, useful and cost-effective
method to boost water resources in any area. Rainwater harvesting is the technique of collection
and storage of rainwater at surface or in sub-surface aquifers, before it is lost as surface run-off.

ABOUT RAIN WATER HARVESTING
Today’s scenario, Water scarcity is a major concern. Thus, Rainwater harvesting is one of the
best methods practiced and also a sustainable process that helps in preserving water for future
needs. It requires a simple technique of collection and storage of rainwater at the surface or in
the subsurface aquifer before it is lost as surface runoff from rooftops, parks, roads, open
grounds, etc., for later use. There are two ways of Rainwater harvesting: '

a) Storage of rainwater in collection tank for direct use
b) Recharge ground water aquifers from Roof top runoff & run off from ground/open area.

Rainwater harvesting systems consists of the following components:

» Catchment- Used to collect and store the captured Rainwater.
» Conveyance system — It is used to transport the harvested water from the catchment

to therecharge zone.

¢ Filter - Used for filtering the collected Rainwater and remove pollutants.
* Tanks and the recharge structures: Used to store the filtered water which is ready to use.

The benefits of rainwater harvesting system are listed below.

. Helps in reducing the water bill.
* Decreases the demand for water.
* Improves the quality & Promotes adequacy of underground water.
* Improves groundwater table, thus saving energy (to lift water).
* Does notrequire a filtration system for landscape irrigation.
*  This technology is relatively simple, easy to install and operate.
* Itis an excellent source of water for landscape irrigation with no chemicals and
dissolvedsalts and free from all minerals.

. RAIN WATER HARVESTING AT BIHAR FOUNDRY & CASTINGS LTD. - FERRO ALLOYS UNIT
As per CGWA NOC, M/s Bihar Foundry & Castings Ltd, has to install Rooftop Rain water
harvesting structures in the premises. The runoff generated from the rooftop shall be stored and
put to beneficial use by the plant; for the industries which are likely to pollute the ground water
e.g. Tanning, Slaughter House, Dye, Chemical/Petrochemical, coal washeries, pharmaceuticals,
other hazardous units etc. There are 3 nos. of RWH recharge pits exist in the factory premises of
Ferro Alloys unit.Out of 3 pits 2 pits are abandoned and one is operational- which needs
improvement as per guidelines of CGWA. :
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Maintenance of Recharge structure was in progress during audit period. Thus, Audit team
recommends maintenance of existing recharge structure before pre-monsoon season for better
percolation to recharge to ground. '

Audit team also calculated the RWH potential of Plant as per information received from plant
officials. RWH potential of Plant is calculated below; ‘

Table 9: Rain Water Harvesting Potential

\ & = : sqb o I -
CUHATE e INAlL He oo AINOL

\ . .. 2 3 4 5 (2*3*4)
1 Rooftoparea | 14468 1.251 0.85 15384.57
(60% of the total
Bui}t-upiafég.& 0
. Storage Area)
2 Internalroads | 2,024 1.251 0.65 164541
3 Greenbelt | 6131 0.15 1150.52
4 Parkingarea& | 607 1.251 0.20 151.88
‘Misc. Area o ’
5 Water Reservoir 0 1.251 100 0.00
. Total
'Total (sqm) 23,230 Quantum of 18332.39
. available
runoff
(cum/y)

* Plant has provided the area like building/shed, road/paved area & green belt for evaluating the Total RWH potential in plant,
* Rooftop potential is calculated to be about 18332.39 m3/year.
* RWH water can be used in Filter Backwashing, flushing & cleaning activities of Plant.
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ENVIRONMENTAL COMPLIANCE (RELATED TO WATER)

= Bihar Foundry & Castings Ltd has been granted NOC/permission to withdraw
35m3/day (not exceeding 12775m3/year) of groundwater through 2No. of Existing
Borewells from CGWA vide Letter No.- CGWA/NOC/IND/ORIG/2021/10628 and it is
valid up to 01/01/2024. It is noticed from Historical data, Ground water withdrawal
for FY 2020-21, 2021-22, 2022-23 & 2023-24 (April- July) (sourced from plant official); is
about 2900 m3/year (8m3/day), 3170 m3/year (9m3/day), 3960 m3/year (11 m3/day) &
1340 m3/year (11 m3/day). Thus, plant is in under compliance for yearly & daily water
withdrawal as per CGWA.

* As per CGWA NOC, M/s Bihar Foundry & Castings Ltd, has to install Tamper proof
digital water flow meter (DWFM) on all abstraction structure(s) with Telemetry system.
It was noticed during the audit that the plant has installed digital water flow meters
with telemetry system on 2Nos. of Borewell on discharge line of Pump. It was also
noticed plant has maintained ground water abstracted data on daily & monthly basis in
alogbook. '

- * BFCL-Ferro Alloys Unit Management has to calibrate the digital water flowmeter of all
abstraction structures once in a year from NABL/Govt. Approved Laboratory. In view
of above, plant has done the calibration of flowmeters and record of same has been
maintained.

* As per CGWA NOC, M/s Bihar Foundry & Castings Ltd, has to monitor quality of
ground water from the abstraction structure(s) once in a year during April/May
through NABL accredited laboratories. In view of above, Audit team has checked and
verified the water quality test reports of Borewell 1 (Near Time Office) & Borewell 2
(Near Coal Crusher) having sampling date on 05/04/2023. All of the reports related to
ground water sample found in accordance to the environmental factors related to
water uses. (The ground water test reports are attached separately in annexure in
chapter 11). Thus, the plant is under compliance for monitoring the quality of ground
water. However, Team recommends monitoring of ground water has to be done
during April/May month through NABL accredited laboratories as per CGWA -
guidelines.

* As per CGWA NOC, M/s Bihar Foundry & Castings Ltd, Ferro Alloys Unit has to
install One (1) No. of observation well (piezometer) for ground water level monitoring
in project area along with digital water level recorder (DWLR) and Water level data
shall be made available to CGWA through web portal. Audit team noticed Plant has
installed with one (1) of piezometer along with DWLR on operating borewell 1 (Near
Office). In addition, Plant has also done calibration of Piezometer. (The ground water
level photo & Calibration Certificate are attached separately in annexure in chapter 11).

* As per CGWA NOC, M/s Bihar Foundry & Castings Ltd. - Ferro Alloys Unit has to
install Rooftop Rain water harvesting structures in the premises. The runoff generated
from the rooftop shall be stored and put to beneficial use by the plant; for the
industries which are likely to pollute the ground water e.g. Tanning, Slaughter
House, Dye, Chemical/ Petrochemical/coal washeries pharmaceuticals, other hazardous
units etc. In view of above, Team visited & noticed 1 No. of RWH(Pond) structures
located within plant premises having capacity of 54600m3 (70m x60m x13m) having
intake from Plant and Other areas. Maintenance of Recharge structure was in progress
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during audit period.

* M/s Bihar Foundry & Castings Ltd, has been granted Consent to Operate (CTO) issued
by Jharkhand State Pollution Control Board vide Letter No. JSPCB/HO/RNC/CTO
4412165/2020/1819 dated 10/11/2020 with validity up to 31.12.2025 amendment CTO
JSPCB/AUTO-RENEW/CTO/15367225/1341 dated 23.01.2023 for Industrial use (Ferro
Alloys Silico/Manganese - 96 TPD) for the period up to 31/12/2025; subject to fulfillment
of the terms & conditions mentioned in water & air consent letter. It is noticed from
Historical data of FY 2020-21, FY 2021-22 » FY 2022-23 & FY 2023-24(April to July)
(sourced from Plant data); the Ferro Alloys  Silico/Manganese production was
59097.855 MT, 78532.915 MT, 92571.850 MT & 33698.810 MT respectively, which is well
below the quantity notified in CTO. Thus, Plant is under compliance for yearly
production limit of Ferro Alloys.

* As per CTO, Plant shall make water sprinkling arrangement in areas around crushing
and screening units, raw material heaps at unloading points, heavy vehicle movement
areas, roads and waste dump sites etc, During Audit, Team noticed sprinkling system
has been arranged at specific location to maintain air and water pollution and improve
the housekeeping in these areas.
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7.DATA ANALYSIS & RESULTS

The source of Fresh Water for domestic use & other activities to the port area is meet through
ground water through 2 Nos. of borewells, Water Tanker & Recharge Pond. The water
consumption pattern for Four years has been maintained by the port. Thus, the water
consumption to the port is provided in below table;

Table 10: Seasonal Data of Plant

b«’ o ¥

FY 202021 2480 2900
FY2021-22 | 2750 3170
FY 2022-23 3540 3960
FY2023-24 78 1200 1340
(Apr-July)

Note: Information has been sourced from Plant officials

Table 11: Month wise data of

Y

(Source & Production) for last 3FY
T = e

: - Productior 0
AT &t N/
April 250 3390.500 250 5910.500 330 | 8659940 340 8254.180
May ] 250 4401.00 250 5922.000 330 7358.040 30 | 8472130
]une . pm 4585.500 240 5722.180 330 7206.660 330 | 8433.500
]uly | 200 4711.000 240 5797.000 330 8317675 | . 330 | 8539.000
August | 240 4345.500 240 6010.000 330 7432.730 -
'.Y:Se}‘)::témberb_s 240 3358.900 240 5850.700 330 7241220 - -
,‘ October 240 5301.500 240 6033.950 330 7470.725 - -
Noyé}nbé‘r_ 240 5740.275 240 6404.650 330 7571.845 - -
,_Decéin'ber[ ' 240 5994.00 240 6458.500 330 7894.500 - -
: ]anuary ¢ 240 5952.47 230 7109.00 330 7136.500 - -
, 5
February | 240 5368.000 330 7994.900 330 7493.500 - -
March | 240 5946.205 330 9319.535 330 §788.315 - -
T(‘)talll_'_ 1 2900 59097.85 3170 78532.915 3960 92571.85 1340 | 33698.81
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8. WATER CONSERVATION OPPORTUNITIES

BFCL, Ferro Alloys Unit Management has shown keen interest to implement various measures
to reduce water consumption. Plant management has adopted various water saving initiatives
in past as mentioned below;

* Reuse of Backwash water and RO Reject water in sprinkling system, dust suppression in
crusher area, Metal cooling etc.

* Recharge & Reuse of RWH water in Ferro Alloys Plant, dust suppression and
gardening. Metering system has been provided at source and various distribution areas.

Best management practices (BMPs) are a set of hands-on recommendations that help to
identify opportunities and implement programs to save water in the plant. BMPs are
developed for the various water-use categories in the office buildings and for monitoring
and operational procedures. They are grouped according to indoor water use, outdoor
water use, and monitoring and operational procedures. We can tailor water-saving
‘program by using part or all the BMPs depending on budget and environmental
requirements. Tips and information are provided onwater- saving amounts and cost
recovery to help in prioritizing measures and make the most knock for buck.

Table 12: Toilet Details of BECL, Ferro Alloys Unit

Based on the information collected and observations, the following can be recommended to

reduce water use and increase its efficiency.

FAUCETS

Water efficient faucets and fixtures are available in the market now days to reduce water
consumptions in wash basins by reducing flow without compromising comfort level of user.
Plant has installed with normal faucets. Thus, Audit team recommends to install water efficient
Faucets which can easily reduce water use without affecting the comfort of the water user by
using appropriate flow regulator technology for these fixtures. This will result in impressive
sgvings of around 50 percent over conventional tap. Flow regulators, especially the aerators are
inexpensive and are easy to install and maintain, This is why they are often considered as the
low hanging fruits of water saving programs.
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Figure 13. Water Efficient Faucets

TOILETS ,
Audit team recommend use of dual type flush cisterns with tank capacity of 3/6 liters per flush
instead of single flush cistern (10 Liters capacity/flush) results in savings in domestic water.

TOILET TANK BANK
With economical, maintenance free ‘Green Toilet Bank’ it is very easy to save water on toilet
flushing, it helps to save 3 liters water on every flushing, with no sacrifice on performance.
Toilet Bank filled with water is hanged inside the toilet flushing tank or reservoir. It will
displace an amount of water equivalent to 3 Liters in the tank, which means every flush we will
save water, thus saving you money. Less the water you use, the less you need to recycle.

Figure 14. Water Efficient Faucets

Saving Water through Monitoring and Operational Procedures
Identifying and Fixing Leaks

The hidden water leaks can cause loss of considerable water and energy without anyone being
aware of it. A small leak can amount to large volumes of water loss. Leaks become larger with
time, '
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and they can lead to other equipment failure. Fix that leaky pipe, toilet, faucet, or roof top tank
to save considerable amount of money and water. The establishment of a leak detection and
repair program would be a most cost-effective way to save money and water in the Plant
premises. Following are some best practices to identify and fixing leaks:

The Management must be committed for providing the staff and resources needed to maintain

plumbing fixtures and equipment on a regular basis and assuring prompt identification and

repair of leaks. :

% Repair staff is given the tools needed and is trained to make leak repair a priority
activity.

% Staffs are taught to report leaks and other water-using equipment malfunctions

promptly.
% Staffs are rewarded for success.

)

% Rooftop tank overflow or leakage water should flow to rainwater gutter system not to
sewage system to allow detection of rooftop water loss.
% Records of the type, location, number, and repair of leaks are kept in a central location,

Water Metering and Sub-metering

The metering and sub-metering of the Plant’s water use is essential to understand the water
consumption pattern inside the Plant. The accurate measurements enable management to
understand maximum and minimum consumption area in the Plant and improve water
efficiency in the Plant. Monitoring the water use allows management to know where and when
water is being used and where the best opportunities for water savings exist. The Plant had
installed meters inlet toraw water tank only, however it is recommended to install the digital
flow meter at the outlet of the Borewell pump before any tapping of line.

RAfN WATER HARVESTING STRUCTURES

Plant has a potential of utilizing Rain water harvesting by construction of adequate capacity of -
surface storage system at plant premises. The collected water can be used in meeting domestic
requirement after proper treatment. Therefore, this will result in saving in fresh/raw water
abstracted from the ground for domestic use.

* Filter chambers must have cleanliness, hygiene to help practice best management for
harvestingrainwater.

* Iron coverings must be replaced to avoid any kind of contamination even in future.

* Any Change of water meter and pump sets must be immediately informed with photo to CGWA.

¢ Permission must be sought from CGWA to construct new abstraction structures

Report CGWA if planning more harvesting structures in future outside the premises.
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9. IMPLEMENTATION PLAN

The audit team has conducted detail audit of Water Sources, Consumption Area and Discharge
side of the BFCL. The recommendation/implementation plan are provided below:

REGULARLY CALIBRATE & MAINTAIN EXISTING WATER FLOWMETER

The Plant Management has installed water meters at borewells and input line dedicated to
Ferro Alloys plant from Borewell 1 & Borewell 2. Plant management has done calibration of
Borewells & Digital Water Flow meter and maintain record of same.

suggested that prominent water saving labels/posters should be placed/located in the plant at
noticeable locations like process area; near hand washing taps; washrooms, reception office etc.
This will create awareness & sense of responsibility among staff/employees/visitors,

OPTIMIZATION OF FLOW RATE OF TAPS

The Average flowrate of the wash basin (Hand wash) Taps was observed to be around 6-8LPM.
About 750 employees including contractual staff is available in plant. It is suggested to install
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|36

Table 13: Water saving by optimizing the flow rate of the taps

Measured flow rate of manual operation wash basin tap

LPM 6.5
Average No. of employees including contractual staff No. 778
Avg. hand wash duration by employees in a day min/day 1
Avg water consumed through wash basin tap m3/day 5.1
Recommended water flow rate of sensor-based washbasin tap with Nozzle system | LPM 3
Estimated freshwater saving ' % 54%
Average fresh water savings by optimizing the flow rate of the taps m3/day 2.7
‘Annual Fresh Water saving by installing sensor based wash basin taps with nozzle 994
system m3/year
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10. ANNEXURES (MEASURED DATA)

Borewell 1- Near Time Office

1.50 HP

412

3.6

0.81

2.1

|+

5.52

2 Borewell 2- Near Coal Crusher

1.50 HP

409

6.1

0.78

34

4.71
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11. ANNEXURES (DATA PROVIDED BY PLANT)

'A. NOC for ground water withdrawal to Bihar Foundry & Castings Ltd
CGWA guidelines -

Government of India
Ministry of Jal ‘Shakti
Department of Water, Resources,
Riveér Development & Ganga Rejw]énaﬁbh
Central Ground Water Authority

(3rer
NO. OBJECTEON.CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name: Bfck Gautam Ferro Alloys: Ty
Project Address: Plot1405 (p), Marar Industrial Area, Ps Ramgarh -
’ Town:. . Mandu (ct) " Block: {Mandu
| District: Ramgarn e ‘State: ‘Jharkhand. "
Pin Code:
ot Reraes Managing Direstor Mg B o e

ihar Foundry And Cagt;ngs Ltd, g/faInRoéd Aﬁan
834001, Namkum, Ra”"”{ﬂhﬁf’fh@ﬂf’ - 8340071

| ‘Address of CEGWE Regional Office : | Central Ground Water Board Mid Eastern Region, 61 &amp;amp; 7th Fioor, Lok
Nayak Jai Prakash Bhawan, Frazer Road,Dak'Banglow, Patna, Bihar - 800011

S C‘éwmqgf!w@r%lsi/%.fz%m9@%.,’29_.,",,;_, N e ,
2. 21 -.4/590/JH/IND/2019 3. §Category: emi Critical.
’ i 6. ‘Valid fromi: {02/01/2021 . f.Vaiid up to: 01/01/2024

[Ground
Fres

T Abstraction Permitted: .
Saline Water

..Mlyear
12775.00 .
{Details of ground water abstraction /De watering structures

Totai Existing No.:2

Structure*

UG Well; 1g-cum-Bona Well; BW-Bore Well, TwoTy Well, /
round Water Abstrac’tia;glRestoraﬁon Charges paid (Rs.):
11: ‘Number of Piezometers(Observation welis) to be

;jconstructed/ m pitbréd & Monitoring mechanism.

i 76650.00
No, of Piezometers | Monitoring'Mechanism

Manual | DWLR* | DWLR With Telemetry:
(Compliance Conditions given overieaf)

[DWLR Digital Water Level Recgrder

This is an auto generated document & need ot to be signed.

1811, SR F199, ariie s, 1% Reeft - 110011 / 18/11, Jawmagar House,

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: €gwa-noc.gov.in

Mansingli Road, Nev Dethi-110011

BAVE WATER - SAVE LIFE

Page 55 of 70



702 | | %D'

Project Name: Water Audit at Bikar Foundry & Castings Ltd. — Ferro Alloys Unit

Validity of shis NOC shall be subject to compliance of the following conditions:
Mandatary conditions:

1) Installation of digital water flow meter (Conforming 1o BIS/ 18 standards) having telemetry system in the abstraction structure(s) shalt be mandatoty for alf users seeking
No Objection Certificate and intirmation regarding theif installation shall be communicated fo the. CGWA within 30 days of grant of No Objection Certificate thiough the web-
portal, :

2). Proponérits shall mandatarily qet water fiow meter calibrated from an authorized agency ofice in.a year.

3) Consfruction of purpose-builf obsetvation wefls {piezometers) for ground water level moniforing shalt be mandatory as per Section 14 of Guidelines Water level data
shall be made available ‘to CGWA through web portal: Detailed guidefines for construction of piszometers are given in Annexure-li.:

4) Proponients shall ’rm_)nitqr quality of g,round water from the abstraction'structure(s) once ina year, Water samples from: bore wells/ tube wells { dug wells shall be'
collected during April/May every year and analysed in NABL accredited laboratories for basic parameters {caions and anions), heavy metals, pesticides/ organic.
compounds efc. Water quality data shall be.made available fo CGWA tfirough the web portal. ’ ’ o ’

5} Incase of mining projects, ‘additiorial kel wells shall be established in consuitation with the Regional Director, CGWB for ground water level ‘monitofing four (4) timesa
year (January, May, Auguist and Noveémber). in core ds'welf as huffer zones of the mine. ’

6) Incaseof mining project the firm shall submit water quality report.of mine discharge/ seepage from Govt approved! NABL accredited fab, "
73 Thé firm shalk report compliance of the NOC conditions online in the website (www.cgwarioc.gov.in) within one year from the date of issue of this‘NCQ_, E

8. The fitr' shall sibmiit the water atdit report in case of witer requirement is in éxcess of 100 m3/day through certified duditofs withiri three months ¢ gdh"xp[etion of the
same fo COGWA. iy

8} Application Tor renewal can’bé submitted ontine from 50 days before the expiry of NOC. Ground water withdrawat, if ahy; aRtér expiry of NOCishall be illegal & liable for
legal action as per pravisions of Environment (Protection) Act, 1986, : S

recharge or conservation structure/discharge: of efflients of any such matter as applicable.

General conditions:

10) This NQC is subject to prevailing Gentral/State Governmient niles/iaws/norms or Court orders related to consiruction of tube wel I)ér,oun& Wwater abstraction striictire /

11) Mo additionat ground water absfraction.and/or de-watering structures shall be constructed for this purpose without ;;riof approval of the Central Grouné Water Authority
(COwWA). ! ; G : ; b J )

12) . The proponent shall seek prior permission from CGWA for any increase in quanturry of groundwater abstrag_tioﬁ (ﬁmore than that p_ermiﬁed‘in NOC for specific pe,,rio{i).
13) Prqponents:s_ha»lfins,ia}l! roof top rain water harvesting in the premise as per the existing building bye laws:in the premise.

14) - The project proponent shall take all necessary measures to prevent contamisiation of ground water, in_the premises failing which the firm shall be responsible for any
consequences arising thereupon.. R

15} In case of induStiies that are likely to contaminate the ground water, norecharge mieasures shal be taken up by the firm inside the plant premises. The runoff
generated from the rooftop shall be stored and put to beneficial use by the firm. gt

16)- Wherever feasible, requirement of water for. greenbeit {horticulture) shali be m@i from f‘ecycied 1 treated waste water.

17} Wherever the NOG s for abstraction.of Saline water and the existing wells (s} is1are yielding fresh water, the same shiallbe sealed. and fiew tubeweli(s) tapping saline
water zoné shall be construcled'within 3 months of the issuance of NOG. The firm shall also ensure safe disposal of saline residue, if any. :

18} Unexpected variations in inflow.of ground water info.the mine pit; if"aﬁy_“ shall be reported to the concerned Regianal Director, Central Ground Water Board:

19} Iiv-case of violation of any NOC conditions; the applicant shall be [ pay the penalties:as.per Section 16 of Guidelines.

20) This NOC does not absolve the proponents.of thelr obl[gahon/ requirement to obtain other statutory. and administrative clearances from approbriate authonties.

21} The issue of this MOG does. not imply that other stamto‘ryt"ad.rﬁnistraﬁve clearances shall be granted to the project by the-concemed authorities. Such authorities
wauld consider the project on merits-and take deci§_icn$ independently of the NOC ’ :

22} Ini case-of change of ownership, new ownerof thé: indust_ty will have to apply for incorporation of necessary changes in the-lo Ol?jé_diqn Certificate with ddmmer}tary
proof within 60 days of taking over possession of the premises.

23} This NOCis being issued without any p{?—ijug!née.tq the direclions of the Hon'ble NGT/court orders in cases related to ground water or. any other refated matteirs;

{Non-compliance of the conditio

méﬁthned above Is likely to result in. the cancellation of NOC and legal action aglainst the proponent.)
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B. Consent to Operate from JSPCB for Ferro Alloys Unit

SHARKHAND STATE POLLUTION CONTROL, BOARD
“«%%

" TOWNSHI? ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 065 1-2600850 (Fiax) 20085 1724008 5272401 BIT2400979/2400139

. 1]
R&f N, ISPCB/HORNCACTO-41 12 1657202001819 . Dated: 2020-81-40

Cansent ta operate (C'TO) nnder secHan 28 /26 91 the Wate# (Frevention & Contrat of Pallution) Ast, 1974 and
ander secton 21 of the. At (Prevention & Confrof ot Fotlutfon) Acs, 1981,

1 mx{icaritm (3] dad 2020-10:03 (EGAUTAM PERRO AVLOYS fUNIT OF BEC) ). Ogewpier Nane
SHARE KRISHNA BUDRIA. foc contseqt auder soction 25 LAXDY2S (1) ()26 o th aree {Prevention &
Contiol of Potlution) Act. 1574 wnder section 2101} of it Al (Provention & Control of Polutiony
AL1981,.

2 Dovuusents Relied Cpon;
) The coatent of Buvisowentol € carence (ECY vide sef N 1101 14342000-1A.IKT). Dated-
ALNO.2011 isshied by Minisy of Envirensment & Foxess, Gove, oft Ddine New Beihi,
) The comténr of Gonseni-do-Bsibiiah (CTE), vide Rei No,
(1) T-551, Dateds £4.02.2000 for 26 TID,
€1 2577 . Dared: 2062009 fay 30°TPD &
£ D-TR100%), Ditted: 21 05.20l4 for 40 18D,
) The confert of Consenttiperans {CTO) vids Ref, No. Bad 2 Dared. 06.04 28146,
) Tl consont of Taspdction Regon GRY vide Ref. Mo 936 Dated: 03.09.2020,

23 The comhent ot sekf ceni i 0L iat frotn valid sobnces.

3 Thewonsvud s prantelt vider soction 25 ¢ 36 af Qe Water (Preveation & Control of Polluton) Act, 1974
aind nawder sestion 21 of ke Al (Preveation & Controf of: Pollaiont set 198410 opeiate the profeet in
Mtz MARAR:. B8 RAMGARY | Disirict SRAMGARH .- a8 flows:

Frojoct Site-Aven hsw)amucm Product & Capcisy Beriod 0F TG
@
-Plot Nos. Agy ‘ll?nxa afissoe
v
Refiwe 405G 726 35 Crore Friro Alloys Siticos 22025
xpansion. Acte Manpamnes
s pecpreviaus QTOY
"

Ay Specific Conditions:

Concentrtioh in Albient Air
SN Titie Weightod i -‘ .
BN Polhiant ' Tadnseriol, Eeologloally
Avanige Residentiol, Rl | Semsie Arcn
and-Other Avea {notified by
Contral Govej
4] &) (&) ) [&]
I Sulphur Dioxide Aunual se 20
SO2Y, prard 24 hours R0 B
2 “Nifregen Dipside Al Al 30
NO23. i3 24 hours. &0 8
& Patsienlae Maner, Admal 6 #0
(aize less alinn 10 24 Ty 100 100
" poskor BMIG,
ems
4 Pacticulate Maver Adimust 40 40
{sine Jess than 25 24 Tunus 60 o
e or PMIS,
i3
5. O O3], 8 hibuss o Hio
. 3 3wt 180. 150
4 Lead {PH) pzimd Asininl 0.50" 0,50
24 hors fR Lo
1. Cusbon Monixige B hiows 02 174
(C0) wp/iind: Thotr 64 od
R, Ammona (NH3) . Amual o 390
[E50% Y 24 houss 406 A0
% | Benaens {C6HG} Aniuial 03 o5
Ty
14 Bewnxu} Aunuat [:3 ot
Parnculaty élmﬁ«:
oy naAR3
(3% Arseric (e} Axmusd 06 06
nans
12 Nickel (N) Aunusi 20 20
agimd
Nete : Sertul no. 1 ta4 = Mandstoy .
Serisl no. 3 12°As apphicable for specific s3pe of ndnstry.

1. Tht, the occupier shalk obain s matenials Fom. vidid sowee oly.

2. That, sthe decapier shall operate and maintain onting stick ehi ssion shonitoring system with
1o Sharklund State Pothition Confrot Bomd server.

3. AL, the wecupier shall doregdng eleaning avid welting of the gronnd sudshall siadstsin good
housekeeping:

4. Fhat, he oceupier sholl mstall and operale fixed type water sprinkiers at all dusty places inside e plant.
S. That, the oceupier shajt upginde. operale atid maintain aif pollution contrat device sich as fume extraction
syste and bag (fiexs,

6 That, the ocopior shalf whitize solid waste roperly.

7. That, the vccupier shail comply all the conditions of EC and €T and submit its <ix-monthly comphiance
report s the Boad alvngsvill Yeconn: analysis fepartsuccessively:

8. That, this CTO supersedes the CTO gronted vide refl 1o, Ba2; dated 06.01.2018;

9. That, thie oceupier shall submit applications for renewal of consent nnder section 25 £ 26 of the Water
(Prevention & Control of Polbstiony Act, 1974 aud under sectivi 21 of the Adr (Prevention & Conirol of

Fothution) Act; 198). again {20 days prior to the.date of exgiry oF s consdit wih dovimenis showing
conphance of afl of the above conditious,

om Generak Conlitions >

(] That, the ovcugrier shiall maintain the N Amblent Atr Quality givei below:

¢4 Thai, thie ecenpier shall saitiain the emission ity within ihe standard aud the quantity, axtollows:

SN ‘ Patitueter: Stindard
1 Particulate Maiter 150 mg/Nm3
3 That, the vecupier shall keep provess efffoent in close-sircnit and the quality of efftnet Rom uthier

Soure iR onforiity with ti siandard (3} and tid discharge SO @€ bels

N Parueier Swndad
1 Totat Suspended Solids 100 mgit,
2 BOD 30 moL.
¥ con 250 mgil,
4 Ol & Grease 10 meyL

) Thisv. ihe accupier ikl dispose of solld wuiros as Tollows:

sN Waste Type Mode of Disposal
1 Huzardous Carbonaceous Wastes | in co-processing in high
temperature furnaces or-kiins
2 Hazardous Non-Carbonaceous In TSDF
astes

a Non-Cartonaceous. Non. As a subslitute of Soil of Minaral
Hazardous sofid wastes! Mine |
Over Burden

(5 That, the vecapicr. skl keep 13 G Set(s) within sconstic enclogure i shath kecp the height(s) ot

exchinast pipe(i) s 1 Ceditral Polluion. Continl Bawd noin.

{® That, the.occupior shall install and msintaig Central Crocud Water Bogrd State Groud Water
Directomte ajproved system of rain water Narcesing-yuigronad water eoliarge and swkigit the
plistogaphic view of e stmwttres within it momnih.

™M That. he occupier stalf prow and maixini greeneyy of the project in the periphery and other available
spaces’and shall contibne wubancing its plant densily snd diadiversity.

it “That, the edcipior ahall submiit X i aning stoichiy
analyses rports, every year latest by 30t Sepneiber of tine iext Szl yeas,

£y That, the occupier shall subriit seporstsy daly monitored and issaed by an NABL accredited /IS0

L2008 nnd DHRSAS 1R00L2007 certifhuk lahoeatory i complinace sub-pan (2). B ) md (s} of
paragzaph 3 of this CT0O yeadly st requited periodicity.
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{16} Thint, this CTO i3 valid subjected 1o His Vatidi f mhiing Lease/Miing
PlanBeatiie il i renfal Climianes, if appli T £ase of ne renewat of Mini
Y.ease/Mining Pl this cnsens shall bé udated as sevoked Amonsticatly,

Bg

E63] That, this CTO & issnid fom the envinonineital angle only and does nol sbsolve the secvipler frone

athes statstory obligatious preserived vaider wiry: other I
and complete 1esponisibility 1o somply With fhess oritliticns Jaid dowan in afl orfer Liws:
being in force, vests with the inddusty? undt ocoupier.

T DY other ustrinient in force. The sole

for the tinge-

{12 ‘Pt shis ©TO shall not in any way, sdvers ely atfect or j
institmied e the past or that could be . instihited
Jrovistinag. nt; the Act oe thn Rules madé i noeder,

{3). Tt the ocenpivr sl congly with allapplicable provisions f the Water (Preveiion
Pollution] Act, 1974; the Water (Prevetition & Contiol of ‘Follution) Cess Act: 1977,
{Prevention & Contol of fonj At 1981 ; nod the i) {Protection} Act. {
madethere mnder,

4. Tha(, this CYO.shall ot absolve Hie occuplor from iaking complinnce of uther statut

pardize the legat din 2, ifany.
st you by she Stat Board for violation of the

& Cuntro] of

e Al

986 and Rules

ary preserilicd

under anny Iaw of diveciton of cosvls or suyothieriastrument Tok the iime. betng fn force.

S CThat, this (."(()15$elug Issued on the basis of fnf tonf dacy  sertificate

by the”

unik. 'This CYO. will be Yevoked if any of the

hy the occupier’ ts funnd. LalseAictitlous/forged lei m_tm;e.

€. The Ordes shiall be vahid subject tu 6 i OtHEE Tegs

1% given

to the miit.

7. The State Board veserve the right to revoke, withdraw or make any reasonable variation / change ¢

“slteration In:conditions of this consent

RAIEEY  Shmkisgeits

o EREDYLNONN
F P LOCHAR e
- This s issued wilh the app, of the € Y BAKSHI - (matvaio:
[Rajeev Lovhan Bakshi}
Member Secvetmy
Mt No, - ISPCHOR) Dted’: 2020:11-10

H21R572020:1819

- Copyter  Syi Hnxi Kyishoe Budlia D), M5 Ginitmn Ferrg Alleiys {Unitof BECL), At

PO~ Marar,

Ramgarh-Industrial Area, Dis- Romgash{Thadthandy Director of Industey, Govermment of Iharkhand,
Rauchif Cliief Tnspector of factories, Rimchif Deputy Commissioner; ‘Ramgarky RO, Ramgarly’ Regionat
afficer, Ro, Hazasibaghi foe inf ivn & ensuiiig Comypli of the abuve conditions: Regiongt Officer;

Hazaribagh is reqiested toexamine the status of compliance every year and shail submmit the réport .t the

RAJEEY | it

ey
LOCHAN “orxaisit g toev Tochan Bakshi]
MeinberSeceetary

BAKSHL i as

704
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~. Ground Water Test reports

YUGANTAR BHARATI :

ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY
) 4§ Accredited by: -
Lartified by:: »

Jharkhand State Poliution Gontrol Board (JSPGB)
iSO 90071:201S &150.45001:2018

TFeot Centificate

ULR inique Lab Report] No. lTiCE4I0!312|2l3IG1010'3010|0!3F7193F,
Discipline ! Chemical Group ] Water Sample Description Ground Water
Report Release Dats 10 April, 2023 Report iD YBAEEL-230306-121842-GW01
W. Order | JSPCB App.-No. 15747848 Work Order Date 06.03.2023
Type of Industry( any) Ferro Alloys Plant Job code/ Ref. no, YBAEELIWAILIC/Apr. 23101
Reportissue to M/s Bihar Foundry & Castings Limited {Ferro Alloys Unit)
AL+P.O, - Marar, Ramgarh Industrial Area,
Dist. - Ramgarh, Jharkhand - 820117
Sampling Date 05/04/2023 Mode of sample coliection By YBAEEL Team.
Sampling Protogot 15:03025 {Part-1) 1987, R-20603 Sample Code 230406-GW-W01
Sampling Location “Near Main Gate ) Sampling Source Ground Water
Sample pkg. Condition Sealed Pack in PP Bottle Sample Quantity 3000 mi
Meteorologicail Cond. of Fisld | W.C.— Clear RH %-28 Temp, - 33¢C
Sample receipt Date 06/04/2023  © Analysis Started on | 06/04/2023 | Analysis completed.on | 10/042023
" : t....",‘est Resum PAEEED
St | Parameter Test Method Units | MU% Results Limits
1. | pHvalue IS 3025 (P-11):2002 pH in 6,85 6,585
2. | Colour 15 3025 (P-04):1983 Hazen - 5 515
3. .| Conductivity 183025 (P-14):2013 ysicim 1.90 624.0 -
4. | Turbidity 18.3025 (P-10):2002 NTU 363 BOL (MDL.1.0) 1-5
5. | Total Atkalinity {as Cacos) 1S 3025 (P-23):2003 my/t 368 124.0 200-500
8. | Tetal Hardness (se caco;) 1S 3025 (P-21):2009 mghl 135 2180 200-500
7, | Total dissolved solids 1S:3025 (P<16):2006 mgt 285 3120 500-2000
8.._| Chioride {as Cl-) 1S 3025 (P-32):2003 mg/t 3.4t 38.0 2504000
9. | Fiuoride (as F3 APHA 4500 F-C 23 edition 2017 my/l 12.22 1.1 1015
0. | Calcium {ag:Ca?*} IS 3025 (P-40):. 2003 mg/l 443 66.2 75-200
11. | Magnesium {as Mg?4 APHA 3500 Mg B : 2017 mo#l 1.80 12.27 30106
12. | Sulphate (as S0:2} IS 30285 (P-24):2003 mo/t 542 740 .200-400°
13. | Sodium (as Na?) - APHA 3111 B 23 edifion 2017 mgll 1698 -24.0 n
14. | Potassium {as K+ APHA 3111 B 23 adition 2017 mgll 9.21 2.0 -
wxse*End of Reportseesss o -
Uimitls spacifiod as. 1510500 2021 . 2
Abbreviation MDL ; Minimum deteclion limit, BOL - Belgw detecton fint, ) :
Env. Condition of Lab Laboratory is maintaining. Temperatura 27 4 296 and Relative Humidily 65 = 5% in all to5hing areas o5 Ber 18:196:1966 {C).
Spaecific contractual notes Altvalues 2re expressed in as unit and resulls lsted refer only {o the fasfed sample and applicable parameter in Lab's Permanent Faclity.
This report, in full o in parl, shali riot b& used Yor-ardvertising or as evidence in any cours of oo,
This report cannot be reprodyced, extept when in full. without the writleny permission of the GEG, )
The satnpies collected shall he destoyed after 15 days from the date of Issue of Whe cortificals nless specified otherwise:
The fiability of the taboraiory is firrited to he invoiced amount.
All disputes are subjected to e Ranchi Jurisdiction.
Ramarks Saniple complies with prescribed limits,
Sample Drawn By - Apgad Munda ] Oniyp CQ&CEW} for
Tested By = Satyam Kumat (Lab Analyst} Jharkhang State Polutin Consbl Buarg 3
Applization No. ... LER:Li9:2
Alichied Date ., I S AX e W
Submission Date......  0r 04 22
Cﬁay Jo N % :
- Vertfied by - I&sued
Shivani Kurmari Singh Sanjeev-Kumar Singh
{Authorized Signatory) (Technical Manager}
Author : .
Cisey
J— Yugantar Bh alytical &
TR Environmental Engineering Lavoratory
= .Branch Office ;- [ Jamshedpur | Dhanbad | Hazarbag ot Pakur
| Main Office : Namkum Post Office, Sidroul; Ranchi - 834010, Jharkhand ,
vk tvan Ph-: 098351-97960, 098357-86677, Email - ybaeel@gmail.com, Web - https:/lybaeel.in R0 Joora01s
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Project Name: Water Audit at Bihar Foundry & Castings Lid. — Ferro Alloys Unit

YUGANTAR BHARATI

ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY

N Accredited by: -
Weraos¥ Certified by -

dharkhand State Poliution Contro! Board {yspPCB)
An IS0 9001:2018 & IS0 45001 12018

”’--"’.-w‘ "
\
Sate Pollution
Control doard

TFeot Centificate

Sample Description

Discipline | Chemical | Group | Water | Ground Water
Report Release Date 10 April, 2623 Report ID YBAEEL-230306-121842-GW01
W. Order [ JSPCE App:No. 15747848 Work Qrder Date 06.03.2023
Type of Industryyt any} Ferro Alloys Plant’ Job code/ Ref, no, | YBAEELMWAILICIApr -2310%
Report lssua to M/s Bihar Foundry & Castings Limited (Ferro Alioys Unit)

At+P.0. - Marar, Ramgarh Industrial Area,

Dist. - Ramgarh, Jharkhand - 829117 .
Sampling Date 05/04/2023 Mode of sample collection By YBAEEL Team
Sampling Protoco! 1S 3025 {Part-1) 1987, R-2003 Sample Code 230406-GW-wo1
Sampling Location Near Main Gate Sampling Source Ground Water
Samiple pkg. Condition Sealed Pack in PP Bottle Sample Quantity 3000 mi
Meteorological Cond. of Field | W.C.- Clear RH % - 28 Temp. - 3300 ,
Sample receipt Date 06/0412623 | Analysis Started on | 06/04/2023 | Analysis completed on | 1010412023

‘ttt“]"est Resuﬂs Py

SI | Parameter Test Method Units | MU % - Results Limits
1, | Odour 1S 3025 (P-05):2002 v - Agree. Agreeable’
2. | Taste 1718 3025 (P-07):2002 - Agree. Agreeable
3. | Phenols (CsHsOH) IS 3025 (P-43):1992 mg/l BDL {MDL 0.00% 0.001-0.002.
4. | Hexavalent Chromium (as CrYy | 18: 3025 (P-52):2008 mg/! BDL (MDL 0.03):. i

s$revspnd of RQPOR” (1111

Limit Is specified as

18:10500: 2021

Specific contractual notes

K]

All values are éxpressed i as u

Thisreport, in full or.in past, shall not be used for adverising or as evidence in an
This renort cannol be reprodaced, exceDt when i full, without the v
The samples-collected shafl be destroyed afer 15 g

nit and results fisted refer only o 1he tested samp

Abbreviation MDL ; Minimur detection limit. BUL. - Below Gelecion limit,
Env, Condition of Lab. Laboratory is maintaining, Temperature 07 G and Relalive Humidily B2 + 5% in all lesting aleas as per 1S 186:1966.(C).

fe and applicable parameter in Lab's Pamanent Fagility

v Court of law.

wilten permission of the CEQ.

Thedability of
All dispittes are

Remarks -

‘Sample com

s from the dete of issue of he cerli

y ficats unless specified otherwise.

he laboratary s finfited o the invoiced amouny.

Subjected to the Ranchi dursdicion.

ieg with pr

ibed limits.

SampleDrawnBy = Angad Minida

Tested 8y

= Satyam Kumar (Lab Analyst)

X

Jhzkhany St i

Applicaion No, . i‘%‘}&e\%
Alotied Dats S

W?ﬁ St
AL AL PY
Verified by ssledby” -
Shivani Kumar Singh Sanjeev Kumar Singh
{Authorized Siqnatory)‘ (Technical Manager).
Yuganias BharadiAl cal
Envitonmental Enginsering Laboratory
Branch Office : - | Jamshedpur | _Dhanbad |_Hazaribag | Pakur

504;500].’2018

Main Office : Namkum Post Office, Sidroul, Rénchi - 834010, Jharkhand
Ph : 098351-97960, 098357-86677, Email - ybaeel@gmail.com, Web - hitps:/fybaeel.in

"" Y
ey
15090012015
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Project Name: Water Audit at Bihar Foundry & Castings Ltd, — Ferro Alloys Unit

YUGANTAR BHARATI
ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY
Accredited by:.- dharkhand State Poflution Gontrol Board {JSPCB)
Centified by~ | 150'5001:2015 & 150 45001:2018
Fest Cextificate
*#-ULR (Unique Lab Report) No. |'T1C34]013|2f2§310|0!010!01053-13“be
Discipline ] Chemical ‘Group I Water Sample Description Residue & Contaminants:in Water
Report Release Date 10 April, 2023 Report ID YBAEEL-230306-121842-GWo1
W. Order [ JSPCB App. No. 16747848 Work Order Date 06,03.2023
Type of Industry(if any) Ferrg Alloys.Plant Job code/ Ref. no. YBAEEL/WA/LIRIApr.23/01
Report Issue to M/s. Bihar Foundry & Castings Limited (Ferro Alioys Unit)
AL+P.0. - Marar, Ramgarh Industrial Area,
Dist. - Ramgarh, Jharkhand - 828117
Sampling Date 05/04/2023 Mode of sample collection By YBAEEL Team'
Sampling Protocol 181 3025 (Part-1) 1987, R-2003 Sample Code 230406-GW-Wo1
Sampling Location Near Main Gate Sampling Source Ground Water
Sample pkg. Condition _Sealed Pack in PP Bottle Sampla Quantity 1000 ml
Meteorological Cond. of Fleld .| W.C.- Clear RH%-28 “Temp, - 33C-
Sample receipt Date 06/04/2023 | Analysis Started on | 06/04/2023 | Analysis completed on | 100042023
AEEE AT agh Resiilts vasves 4 :
S | Parameter Test Method Units | MU% Results Limits,
1. 1 Arsenic (as As) APHA 3114 € 234 edition 2017 may/l 034 | BOL {MDL 0.003) 0.01-No refaxation.
2. | Copper {as Cu} APHA 3111 B.23% edition 2017 mg/l 1141 BDL (MDL 0.01} 0.05-1.5
3. 1lron{asFe) - APHA 3111 B 23 edition 2017 mghl 23 0.20 . 1.0-No relaxation
4. | Lead (as Ph) APHA 3111 B 23¢9 adition 2017 mg/l 10.64 BDL (MDL 0.02} 0.01-Ng relaxation
5. | Selenium {as Se) APHA 3111 € 234 adition 2017 mg/l 5.08 BDL (MDL 0,01 0.01-No'relaxation
6. Zing (as Zn) APHA 3111 B 23%-sdition 2017 my/! 15.35 BOLMMDLO) | 515
7. | Cadmium{as Cd} APHA 3111 B'23# editioa 2017 mg/l &4 BOL (MDL 0.02) | "0.003.No relaxation
8. | Marcury (as Ho) APHA 3112 B 234 adition 2617 mag/l BA7 ‘BDL (MDL 0.003) 0.001-No relaxation:
8. | Chromium {as Cn) APHA 3111 B 234 sdjtion 2017 mgll 1253 BDL {MDL 0.02) 0.05-Norelaxation
10. | Cobait {Co) APHA 3111 B 234 sdition 2017 moll 2833 BDL (MDL 0.03) -
) "““"End of Repcrt_‘v'*‘*‘ g
Limit is spocified as S 10560: 2024
Abbreviation MOL . Miniiiurn detectionimit. BOL © Below delection imit,
Eny. Condition.of Lab ‘Laboratory is mainlaining. Temperatuie 27 + 20 and Refative Humidity 85 + 5% n aft tesling areas as per 1S 196:1966 {C).
Specific contractual notes. | All values dre exp din as unit and resells Fsted refer only te the tested sample and applicable parameler in Lab's P Faciity
) This repord, in full or in pan, $haf not b Used for adverbsing o asevidence in any court of law,
| This report cannot be regraduced, exceptwhen infull, without the written permission of the CEO. R )
The samples. collscted shailbe destroyed after 15 days from the date of Issue of (e cettificate unless specified otherwice
| _Theabillty oFthe lahoratry s vited I The fvoiced amotnt, - B
Al disputes are subjected 10 e Ranchi Junisaichion..
Remarks Sample complies with prescribed limits.
Sample Drawn By -~ Angad Muinda Only CONCERN Iy
Jharkhand S Contsol Snard
Apglicatio Ng, ., ‘,SQN;%L,{S’
Alotied Dale ...........060-02 23
Submizsion 08l d Rz 1222
y, o
ﬁ@(‘(\x b 7310
m <@3 7 7
! Tested by Veritied & Issued by
Shivani Kisma Singh Sanjeev. Kumar Singh
Lah Analyst) y [
{Lh Analyst ;_uq?ghnicﬁrz_&l_fgﬂ{ i aniany
Gh .
Yugantas i h
— Environmenta Engirearing Laboratory
TR -
Sose BrenchOffice - | Jamshedpur | Dhanbad | Hazaribag | Pakur
S“MY’M Main Office : Namkum Post Office, Sidroul, Ranchi - 834010, Jharkhand v
ContotBosnd Ph: 098351-97960, 098357-86677, Email - ybaeel@gmail.com, Web - https:/fybaeel.in s
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Project Name: Water Audit at Bihar Foundry & Castings Ltd. — Ferro Alloys Unit

T

YUGANTAR BHARATI
ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY

Accredited by -

Jharkhand State Pollution Control Board (JspeBy
Certified by;< | 1S0'9001:2015 & IS0 45001:2018

Feot Cextificate

ity i

ULR ttinigue Lab Repory No. [TTcTaToT3 222!3!0{0lnloiulo]s!ﬂuzp

Discipline | Biological . | Group | Water Sample Description Ground Water

Report Refease Date 08 April, 2023 Report ID YBAEEL-230402-113921.-GW01
W. Order ! JSPCB App. No 15747848 Work Order Date 06.03.2023

Type of Industrygs any) Eerro Alloys Plarit Job codef Ref. no. YBAEELAWAILIMIApr-23/01
Reportissueto =~ Mis Bihar Foundry & Castings Limited (Ferro Alloys Unit)

AL+P.0. - Marar, Ramgarh Industrial Area,
Dist. - Ranigarh, Jharkhand - 829117

Sampling Date 0510412023 Mode.of sample collection By YBAEEL Team
Sampling Protocol 1516221982, R - 2018 Sample Code | 230406-GW-W1
Sampling Location "} Near Main Gate Sampling Source Ground Water
Sample pkg. Conditian .| Sealed Pack in PP Boftle Sample Quantity 250 m
Meteorological Cond. of Field | W.C.~ Clear | RH%-28 [ Temp, - 33¢
Sample receipt Date 0610412023 f Analysis Started on, l 06/04/2023 [ Analysis completed on [ 08/04/2023
reeeTost Resufts #8aren '
8! | Parametar - Test Method Units .~ Results Limits-
1. | Total coliform APHA'9221 B, 23+ Edition 2017 MPN/100 ) - BOL(MDL1.1) Shall not to be Detectable
2. | Fecal coliform APHA 921 E, 23%Edition 2017 | wrwioom BOL(MDL1.1) | ‘inany100misample
L A2 2] "Eﬂd of Repanﬁﬂiqtt
| Limitls specified as 1510500, 2012
Abbreviation MOL.: Minimum defeclion Timit, BUL : Below delooion fimit;

<4.81< 1.1 MPNIDO ml denates that ihe 1esance probability of bacteris is absent in the tested sample.
Env. Condition of Lab, Latioratory is. mairlaining, Terperature &7 % 25C and Relalive Humidity 55 + §% in all testing ateas as per IS 1061955 {C}. .
Spetific contractuat notes | Allvalues are expressed in a5 unil and resull feled refer oty to the tested sample aad applicable parameter in Lab's Pemanent Eatiity.
: This report, in Rull o in past, shall notbe used for advertising o a5 eviderce in any caurl of law.
This report cannotbe reproduced, except when i {uk. withouthe wiillen penmissios of fhe. CEQ,
The samples coflected shall be destroved alter 7 days from the date of issue of the ceriificate unfoss specifisd otherwise
|_The liability of the ladoratory s limited te 1e woiced amount.

: N All dismites are subjected 1o e Ranchi Jursdicion.
_ Remarks. ] Sample complies with preseribed limit.

Sample DrawinBY . - Angad Munda

Caty CONCERM for
rgrkhand §1ate Pl Do Boug

Agplication No, ALY £
Allotied Dale ... S/ D¥—20072
Subrmission Date...fEr. 423

Medlut Sida, &40 M%%f .

Tested by Verified & Issued b
Madhuri Sinha ) - MukeshKumar
(Lab Anslyst) i {Authorized Signatory)
' Authorized Signatory

Microbiological Secgion’ R
Yugantar Bharati Analytical &

P Environmental Engineering Laboratory

w Branch Office :-_| Jamshedpur 1 Dharad [ Hazaribag [ Pakur

m!ﬁlm,'m Main Office : Namkum Post Office, Sidroul, Ranchi - 834010, Jharkhand v
Codtrot Board Ph'. 008351-97960, 098357-86677, Email - ybaeel@gmail.com, Web - htips:/iybaeel.in s
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Project Name: Water Audit at Bihar F. oundry & Castings Ltd. - Ferro Alloys Unit

YUGANTAR BHARATI
ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY
Acoredted BY: -1 narkhand State Pollution Gontrol Board (SPCE)
Certified by : - 150 9001:2015 & 150 45001:2018
Teot Cextificate
ULR (unique Lab Report) No. ]T!culo]slz;z}sloio[aIo]o;olslsvv;ulrz
Discipling ] Chemical Group l Water Sample Description Ground Water
. Report Release Date 10% April, 2023 Report ID YBAEEL-230306-121842:GWo02
W. Order1 JSPCB App. No. | 15747848 Work Order Date 06.03.2023 '
Type.of Industryfifany} Ferro Alloys Plant Job code/ Ref. no, YBAEEL/WA/LICIApr-23i01
Reportlssue to. Mis Bihar Foundry & Castings Limited {Ferro Alloys Unit)
AL+P.0. - Marar, Ramgarh Industrial Area,
Dist. - Ramgarh, Jhaikhand - 820417
_Sampling Date 05/04/2023 Mode of sample collection By YBAEEL Team
Sampling Profocol 183 3025 (Part-1) 1987, R-2003. Sampls Code : 230406-GW-W02
Sampling Location "Coal Yard Sampling Source Ground Water
Sample pky. Condition -1 Sealed Pack in PP Bottle Sample Quantity 3000 mi
Msteorological Cond. of Figld | W.C.— Clear RH Y% -28 Temp. - 33:C »
Sample receipt Date. 06/04i2023 | Analysis Started on 06/04/2023 l Analysis completed on { 10/04/2023
titttt?es! Resuxs ET 22 YT o
S | Parameter Test Method | Units | MU% Results Limits:
1:_{ pH value 18 3025 (P+11):2002 pH 1.77 6.86 68.583
2. | Colour IS 3025 (P.04):1983 Hazen o § 515
3. | Conductivity 18 3025 (P-14):2043. pslem 1,90 1928.0 -
4. | Turbidity 1S 3025 (P-10%:2002 NTU 3.63 BDL (MDL 1.0 15
5. | Total Alkalinity {ss.cuc0) 15:3025 (P-23):2003 mg/t 3.58 112.0 200-660
8. | Total Hardness {ds Cac0s) 1S 3025:(P-21);2009 mg/ 135 524.0 200-800
7. | Total dissolved solids IS 3025 (P-16):2006 mg/t 2485 866,0 $00-2000.
8. | Chioride fas Cl--) 1S 3025 (P-32):2003 mg/l 341 3000 250-1000
9. | Fluoride (as F+) APHA 4500 F-C: 23 edition 2077 mg/l 12.22 1.2 1.0<1.5
10. | Caleium (as: Ca2"} 18 3025 (P-40): 2003 mg/l 419 1724 75208
11. ) Magnesium (as Mga‘). ) APHA 3500 Mg B :-2017 mgdl 150 228 30168
12, | Sulphate {as SO} 1S 3025 (P-24): 2003 mao/l 542 113.0 200-400
13. | Sodium (as Na*) APHA 3111 B 237 adition 2617 molt 16.98 76.0 A
14, | Potassium (as KY) APHA 3111 B 23+ edition 2017 myll 8.2 3.0 -~
) . hd T | of Repcrt'“"‘
Limitis specified as -] 48 10500; 2021
Abbreviation MDA, : Minimum detection lirit. BDL : Below detection fint, T
Env. Condition of Lab Latioratoryls maintaining. Temperatife 77 & 2C and Relative Humidity 65 % 5% in aif fasting areas as per1S 19611566 1G),
Specific contractual notes | All values are expressed in as unit and resuls isted refer only to the lesled sample id epplicable parameler inLab's Permanent Faclity
This report, in-full or in part, shalf fiot ke sed for ativerfising or as svidence in any court of law.
This repertcannot be recroduced, exceptwher in full, without Ui wiitten pemiission of the GED,
L The samples coflected shalibe destroyed after 15 days from the date of issue of the certificate unless specified otfierwise
The Hiability of the Iaboraiory is imited o the Faiced mount,
All dispules are subjected to he Ranch) Jufisdiclion,
Remarks Sample complies with prescribed limits.
Cry CONCERN oy
SampleOrawn 8y = Angad Monda Jharkhand Stale Polisda Corizol Board
Testod By ~ Satyam Kumar {Lab Analyst) Application No. .. L SFMREY &
Allstted Dater ..., %
Submission Datg,.... L0
LS 93 g0
\ THROPUNRZR
Werified by issued by
Shiveni Kumaii Singh Saneev Kuniar Singh
b uthorized §j (yl\.‘.:.cr), {Techoical Manager}
Yugantar yical & ’
' Environmmenial Engingering Laboratory
S5 | BranchOffice - | Jamshedpur | Dhanbad |_Hazaribag | Pakur
\r Main Office : Namkum Post Office, Sidroul, Ranchi - 83401 0, Jharkhand
oo Ph: 098351.97960, 098357-86677, Email - ybaeel@grmail.com, Web - hitps:/iybaeelin Sosorats
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Project Name: Water Audit at Bihar Foundry & Castings Ltd. — Ferro Alloys Unit

. YUGANTAR BHARATI T
ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY M‘i‘!ﬁ'
3 Accredited by - | Jharkhand State Polittion Control Board (JSPCB) - i Stote Polution
etrs Cestifiedby:- {An 1S0 9001:2015 & 15045001 12018 Control Board
Discipline { Chemical Group [ Water Sample Description Ground Water . y
Report Release Date 0% April, 2023 Report ID YBAEEL-230306-121842-GW02
W. Qrder { JSPCB App. No. 15747848 Work Order Date 6.03.2023
Type of Industry(fany) " | Ferro Alioys Plant Job code/ Ref, no, YBAEELIWAILICIADL.23i01 . -
Reportissue to Mis Bihar Foundry & Castings Limited (Ferro Alloys Unit)
AL+P.0, » Marar, Ramgarh Industrial Area,
. Dist. - Ramgarh, Jharkhand - 829117
Sampling Date 05/0412023 Mode of sample collection By YBAEEL Team
Sampling Protocol IS 13025 {FPart-1) 1987, R-2003 Sample Code 230408-GW-Wa2
Sampling Location Coal Yard Sampling Source Ground Water
Sample pky. Condition |- Sealed Pack in PP Botle Sample Quantity : 3000 mi
Metearological Cond, of Field | W.C.- Clear RH%.-28 “Temp. ~339C
Sample.receipt Date 06/04/2023 ! Analysis Started on | 96/04/2023 } Analysis completed on l 10/04/12023
’ ' "“‘*Test Results Lid 211
Sl | Paramater e Test Method Units | MU% - Results Limits
1. | Odour . 18 3025 (P-05):2002- - - Agree. Agréeabls
2. | Taste 1 15:3025 (P-07):2002 ) - - g Agree, Agresable
3. _| Phenols (CsHsOH) 15 3025 (P.43):1992 my/t - 1 BDL (MDL 0.001) 0.001-0.002
4, | Hexavalent Chromium {as.Cr%) | 1S:3025 (P-52):2003 mg/t - BDL (MOL 0.03):. 4=
B .“U“End of Repon*“l..
Limit Is specified as 1510500: 2021
Abbreviation “MDL : Misimum detection imit, BOL: Balow, detection mit,
Env. Condition of Lak Laboratoty i maintaining, Temperature 27 + 2C and Ralstve Hunidity 65 + 5% in al fesling areas as per 1S 1961566 (C}.

Spacific contractual notes | Allvalues are expressed  as unit and resuds listed refar only o e tested Sample ang applicable parameter in Lab's Pemanent Faziity
“This feport. &1 full or in padt, shall nof be used for adverlising oras evidenze i any coun of law,
This'report cannot be reproduced, except when In fuf, witout the witten permission of the CEO.

The samples collected siall he destroyed after 15 days from the date of iasue of the certificate unless spegified oherwise -
The liability of the laboratery 15 zim%ze‘d to the invaiced ampunt. - s
Alldisputes are stbjecied © the Ranchi Jurisdiction, ‘ « - i

Remarks Sample complies with prascribed limits.

Sample Brawn By~ - Angad Munda -
Tested By- =~ Satyam Kumar: {Lab-Anialysty

Ory G0
Jhaskhang
Aopleation So. |
Allotted Dt ..

Subrissicn Dass,..,. |

Y

}ﬁ)%afb o % ; .

Verified by " {ssued by
Shivani Kumari Singh Sanjeey Kumar Sigh
(Aumo!‘r\ized(Signalory) Ty {Technical Manager)
Authar '

g%i}s ;*}’c;al & :
Yuganiar Bhassll Asayl
E’rivis‘_o%.mé;:;‘ta‘; Engingering Laboratory
Branch Ofica | Jamshedpur .| Dhanbad | Hazaribag | Pakur
; Main Office : Namkum Post Office, Sidroul, Ranchi - 83401 0, dharkhand
Soagmany Ph.: 098351-07960, 098357-86677, Email - ybaeel@gmail.com; Web - https:/iybaeel.in
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Prgject Name: Water Audit at Bihar Foundry & Castings Ltd. - Ferro Alloys Unit

YUGANTAR BHARATI
ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY

y j Accredited by: - dharkhand State Pollution Controj Board {JSPCE)
__ Certifiedby:- | 1509001:2015 2150 45001:2018

SR ‘ ' Jeost Cexntificate

BISFRTR (iniqus Lah Report No. ch}uo[312;2[3fo!otufofolu;sisiz]}:
Discipiine | Chemical Group l Water Sample Description Residue & Contaminants in Water
Report Release Date- .| 10%Aprif, 2023 Report ID YBAEEL-230306-121842.GW02
W. Order /JSPCB App. No. | 15747848 Work Order Date 06.03.2023
“Type of industry(tany) Ferro Alloys Plant: Job codel Ref. no. YBAEEL/WAILIR/Apr.23/01
Report Issue to ( Wis Bihar Foundry & Castings Limited (Ferro Alloys Unit)

At#P.0. - Marar, Ramgarh Industrial Area,
Dist. - Ramgarh, JharkHand - 829117 .
Sampling Date ‘| 0510412623 Mode of sample collection By YBAEEL Team
Sampling Protocol IS¢ 3025 (Part-1) 1887, R-2003 Sample Code _ 230406-GW-W02
Sampling Location Loal Yard ) Sampling Source Ground Water
Sample pkg. Condition | Sealed Pack in PP Bottie Sample Quantity 1000 mf
Meteorological Cond, of Field .| W.C.- Clear RH % - 28 Temp. ~ 33°C
Sample receipt Date 06/04/2023 | Analysis Started on | 06/04/2023 | Analysis completed on | 100412023
’ * PERERRT st Rusalty FEPARe .
Sl | Parameter Test Method “ Units | MU% Resuifs Limits
1. | Arsenic {as As) APHA 3114 C 23+ adition 2017 mait 10,34 BDL {(MDL, 0.003) 0.01-No relaxation
2. | Copper(as Cu) APHA 3111 B 234 edition 2017 mg/l 1144 BDL {MDL 0.01) 00515
3. | Jron'(as Fe) APHA 3111 B 234 edition 2017 mu/l 234 0.36 1 1.0-No relaxation
4. | Lead {as Pb) APHA 3111:B 234 edition 2017 mg/l 1064 BDL (MDL 0.02) 0.01-No refaxation
5. | Selenium (as Se) APHA 3111 C 23¢ adition 2017 mgil 5.08 BDL (MDL 0.01) 0,01-Ne rélaxation
6. | Zinc{asZn} APHA 3111 B 234 edition 2017 my/l 1535 BDL (MDL 0.1) 518
7._| Gadmium {as Cd) APHA 3111 B'23¢ edition 2017 | mghl 58 BOL (MDL 0.02)° |  0.003-No relaxalion
8. | Mersury (as Hg) APHA 3112 B 239 edition 2017 molf 847 BOL (MDL 0.003) 0.001-No relaxation
9. | Chromium {as Cr) APHA 3111 B 23+ edition 2017 mali 1233 0.10 0.05-Noralaxation
10- | Cobalt (Co) i APHA 3111 B.23% edition 2017 mgll 1 2833 BOL {MDL 0.03) | -
) ) waxispadof Report**ree
Limitis specified as 1S.10500: 2021
Abbreviation . MDL - Minimum detection smit, BDL - Below dolecion fimit, :
Env. Condition of Lab Laboratory is maintaining, T emperatire 27 < 2°C dind Relative Hurmidity 65 < 5% in g foetr areas as ger 1S 196:1965 {C).

Specific contractual notes | Allvalues are expressed 7 85 unit and results Yisted rafer only o e tesled sample and applicable parameies in Lab's Permanent Faciity
“This report, in full orin patt, shali not be Used for advertising of 35 evidence any court of la,:
“This repoit cannot be reproduced; except when in ful, without the writter permission of the:CEQ:
The samples collecled shall b destroyed alter 15 days from the date of issue of the certificate unless Spechied otherwise

The fiability of the Iaboratory is imiled fo the invoioed amourd, : j

Al disputes are subjected 1o the Ranchi Jaristiction,

Remarks Sample complies with prescribed fimits, except Chromium, ‘

SampleDrawnBy  ~ Angad Munda Only CONCERN for

Jhatkhand StalePodus ol Bogsd
Application No. ISEU2E U
Aloltzd Date ... H&=0L2 2
Submission Daie....... 4223

M
2.

Tesled by Verified & Jssued by

Shivani Kumasi Singh N Sanjeev Kumar Singh

{tab Analyst) : {Technical Manager)
Authg

© Che
Yugantar Bharsd
— Environmerntal Engife
5= .BeachOfice - [ Jamshedpur 1_Dhanbad {_Hazarbag | Pakur
oL Main Office : Namkum Post Office, Sidroul, Ranchi - 834010, Jharkhand
oot , Ph : 098351-97960, 098357-86677, Email - ybaeel@gmail.com, Web - https:/lybaeel.in ofrostiid
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Project Name: Water Audit at Bihar Foundry & Castings Ltd. - Ferro Alloys Unit

YUGANTAR BHARATI

£ ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY
§ Accredred by -

Jharkhand State Pollution Control Board {JSPCB)

150 '9001:2015 & 150 45001:2018

Certified by :~

Teot Centificate

ULR {Unique Laki Report) No.
Discipline. l Biological

[T]c[4]o]3 252i3|01v0I0|01030'i3ITHlF
Group | Water Sample Description Ground Water
Report Release Date . D8 April, 2023 Report ID .| YBAEEL-230402-113921-GW02
W. Order! JSPCB App. No. 15747848 Work Order Date 06.63.2023
Type of Industrygrany) Ferro Alloys Plant | Job code/ Ref. no, YBAEELIWAJLIM/Apr-23/01
Report Issue to Mis Bihar Foundry & Castings Limited {Ferro Alloys Unit)
AL+P.0, - Marar, Ramgarh Industrial Area,
| Dist. - Ramgarh, Jharkhand - 829117
Sampling Date 0510412023 Mode of sample collection By YBAEEL Team
Sampling Protocol 15.:1622:1982, R <2019 Sample Code | 230406-GW-W02
Sampling Location ‘Coal Yard Sampling Source Ground Water:
Sample pkg. Condition | Sealed Pack in PP Bottie Sample Quantity 250 m
Meteorological Cond, of Fleld | W.C.~ Clear [ RHY% -28 | Temp. —33°C ,
Sample recelpt Date 06/04/2023 | Analysls Started on | 06/04/2023 | Analysis completed on | 08ioarz023
) """'Test Resuitg svwars :
S1 |-Pdramater Test Method Units Results Limits
1 | Total coliform APHA 92218, 239Edition2017 | wewioom 'BDL (MDL 1.1) | Shall not to be Detectable
2. | Fecal coliform APHA 8221 . 23¢Edition 2017 |  wovioom BDL {MDL. 1.1) inany 100 ml sample
T “‘”‘..“Eﬂd of REPOR““” e :
Limit is spacified as 1S-16500: 2012
. MDL: Minimur defection Tindt, BOL - Below detachon fimit, .
Abbreviali_on 1.81<1.1 MPNMUO mi denotes that tha presence robahility of bacteria is absent it the tested sample,
Env. Condition of Lab Latoratory is maintaining. Temperaire 27 + 29 and Relative Humidily 65 = 5% in gl 125ing areas o8 P&{ 1S 19611966 {C). P
|- Specific contractual notes | All values are exnressed it 2 unlt and results Isiod refer 0ty 1o s tesied sanola and appleable parameserin Lab's Permanent Facility”
A This report, in full orin padt, shall not be used for advedising or as evidence any court of law. S
| This report cannot be reproduced. Sxcept when-in i, without the writien pemission of e CEG. N :

The samples collected shall be destroved afior 7 04 s from the dale of issue of the corificate wnisss cified otherwise

The kabiity of the laboratory i& imitod to fio invoicad amount. )

Alldisputes are subjected fo the Ranchi Jofsdiction.

1 Remarks Sample complies with prescribed imit.

Sample Drawn By - Angiad Munda

Only CONGERM fof
Jhatkhand Slate Pointion Contet Boad
Application No. ..
' . ] Alictted Dale ...,
Submission Datg,.

eaafl

-
onfied B [ssued by

Tested by
e Madhuri Sinha T akesh, Kumar
(e Anys) {Authorized Signalory)
Authorized Signatory
Microbiological Section - -

Yugantar Bhzrati Analytical &
Environmiental Engineering Laboratory

E===  _Branch Ofice -] Jamshedpur | Dhanbad {_Hazaribag 1 Pakur
W Main Office : Namkum Post Office, Sidroul, Ranchi - 834010, Jnarkhand
Goreotbowd Ph : 096351-97960, 096357-86677, Email - ybacel@gmail.com, Web - https:/iybaeek.in Someraons
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. Project Name: Water Audit at Bihar Foundry & Castings Ltd, - Ferro Alloys Unit

D. Calibration Certificate- Digital Water Flowmeter & Piezometer

ENGINEERING AND ENVIRONMENTAL SOLUTIONS

b &

Contact: 9.;40990415 /7042058885

" L Catlhation @

Add: 4/1308, New Sir Syed Nagar, Aligarh - - 202002, Up
Web: www.enggenv,com, E-miail; enggenvsolution@gmail.com

Page No;i ofi

Customer Name & Address Certificate No. EES/EMF/376
M/S Bihar Foundry & Castings Lid. Date of Issue 23.08.2023
Ferro Alloys Unit Plot No. 1405, Date of calibration 29.08.2023
Ramgarh industrial Area, PO: Marar, Calibration Valid Upto 28.08.2024
Dist: Ramgarh - 829117, Jharkhand, Service request no. & Date
: : - : - Instrument Detaif .
Namae Electromegnetic Flow Meter [size 50 mm
Make Sense India Flow Range 0t0.71 m*/h
Madel Nit Location Cutiet
St. No 2204500414 K-Factor 1.0444
L e PR “i . Environmental Condition
! Temperature { °C} [543 I Humidity (%RH [3st070

Calibration Result

SNo Actual Flow Rate Observed Flow Rate Actu'a’f%gtalizer
) (m/Hr) {m*/Hr.,) {m?)
1 227 2.34 0.365
2 6.88 6.87 b2
3 10:36 10.24 0.885
4 14.65 1473 0931
. 5 17.2% 17,22 1125
Rzl prodirted in this cakbyai it Fefates ondyfo.the fein
 Tie cxtibratio ot shiy edenifican v Valid oy shis shmesof sl mdun» amtd £onditioos.
i Uocertatnt Tor 3 Gonti babiisy notlesx than 95%; unkiss specitl
EE5 i€ 154 for any éhange mmmcso)' 3 otér :
This.Certifizate shall 6t b regroddued sxeppt in mswnroulwr T # £ il ntal Sofutions.
DUC Sty for Davice tndex Caibwatinn,
L
Calibrated by Report prepared by Approved by
! ~ Calibration Certificate- Digital Water Flowmeter 1

19}
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Water Audit at Bihar Foundry & Castings Ltd, — Ferrg Alloys Unit

|

o ENGINEERING AND ENVIRONMENTAL SOLUTIONS

Y g
b

Contact 9540990415 / 7042058885

s oo

Add: 4/1309, New Sir Syed Nagar, Aligarh - 202002, Up
Web: www, enggenv.com, E-mail: enggenvsolution@gmail.com

PQgé ‘No.i of 1

Customer Name & Address Certificate No. EES/EMF/377
M/s Bihar Foundry & Castings Ltd. Date of Issue 29.08.2023
Ferro. Alloys Unit Plot No. 14085, Date of calibration 29,08.2023
Ramgarh Industrial Area, PO: Marar, Calibration Valid Upto 28.08.2024
Dist: Ramgarh-- 829117, Jharkhand, Service request no. & Date
.. - __Instrument Detail L\
Name Electromegnetic Flow Meter Size S0 mm
Make Sense india Flow Range Oto 71 m¥h
Model Nil Location Outlet
Sr. No 2204500415 K-Factof 1.0444
s - Environmental Condition : L
Temperature {-°C ) [25£3 | Humidity ( %RH ) {35t0 70
: Calibration Result o T
$.No Actual Flow Rate Observed Flow Rate : Actodt &otahzer 28
{m*/Hr.) {m¥/Hr.) m’)
1 2.27 2:31 0.365
2 6:88 6.86 )
3 10.36 1023 " 0.885
4 14.65 14.72 0.931
5 1721 1724 1.125

Results presented in thiv calibration certificats relates oily t6 the jters mentioned

The calibtation results repartediin this cemf’vcate arevalid at the time of and under the stated conditions.
The i for wconfidh y ot less than 5%, unfess spécified otherwise

£ES is hot re;pqnavb’e for dny :ange I results of instrument after enlibration

HUC Stands for Devick Undar Calibration,

This centifients shall nor be reproduned exdept in fislls without written permission of Engineering and Enviconmental Solitions,

Calibrated by Report prepared by

CRIR ¥

Approved by

Calibration Certificate- Digital Water Flowmeter 2
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Praject Name: Water Audit at Bihar F. oundry & Castings Ltd. — Ferro Alloys Unit

19

) M% . ENGINEERING AND ENVIRONMERTSL SOLUTIONS
‘:%XM 4{{%': 5 A4/ 1303, Mew Sir Syed Hagor, Aligarh - 233002, 1w

Welr www coppeny, oo, aonit engpensoiutiongromail.cone
Contact: BRACH9NLS / 7042058880

S T Dttt s

Page o3 of 3
Lustomes Mump & Addvass Cargticste Mo, SES/aw R Iy
Ashish kataria fixte of dosun BADWAN
Bibar foundry & gastings g Bate of vatilwation 25,40, 2021
Issduistesal srea marar Calibstation Vol tipte 28,10.2022
famgartt - R2913 8 Servive raquest no. & Date
y Insrrusent Detait
Mo Ground Wister Line! Becordor 1imast Lonint
ke R&E Sohutions A atyiAcin st cte e
fhodnt GWR =) iyl lnspastion OK
Sr. Mo LI0BOOI101971 2ero Ereor Mot Foung
HEND SWRINL 366 Locaiion e Lol
BangsiSne DLIC L sratian o
Standord Instruments used far Calipration
5 Instrumart Name Calibrated By Calibration Certificats No Calibration Validity
1 jPrussure Tratsemittar Sugiter Sletteonics LN AV R TR QIOIGLR.
Enrdranmental Conditivn i
Semparators (0] [32a L amidity | SR § o 70
Calibration Result
o Applied Fresupre DU Reading Standard Reading™
) {BaR) {m} g
4 3 050 402 %00
Py 136 1221 "13.00
3 2,70 2602 b geid
Hrsoln e E £ 82 ,z?) Fedat 84 g B ¥
S camion soauas yeoriedd in 25 onrtBinats arvetd af e i ol ang e e ststod sapaiions
@ 33k 5wt fesy 3 4 B3y ons Lk, ey s
EE$ & nae e fir weey phange m gl sy &
e vertitfe sl entive 2 i e ok s Fogiering oo fav 2 L
S Hacdh da findte Sl Catbrnn PO
R Ets . £ [
%f&i&?j’” Y, C
Eafifraled by R;}{?}r (@gg by Approvid by

Calibration Certificate- Piezometer
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Project Name: Water Audit at Bihar F. oundry & Castings Ltd. — Ferro Alloys Unit

E. Flowmeter & Piezometer

RELES Ztbwiogrns

ong 86508549

G808 0

Digital Water Flowmeter 2 with Telemetry { Ne
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Project .'Name.' Water Audit at Bihar Foundry & Castings Ltd. - Ferro Alloys Unit

Piezometer

c;;'zn mﬁu o 0 m@am; . . Ground Water Level

4255

b EA"\
A

CE

Last Updsted o1 2023:08-05 150423

5 : -
R R R i
e G0} 302 H
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D Y o Wit

Government of India

Ministry of Jal Shakti
Department of Water Resources,

River Development & Ganga Rejuvenation

Central Ground Water Authority

(e Frerdt 8g sFmaf wETor wm)

RTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name:

M/s Bihar Foundry And Castings Limited Ferro Alloys Unit

Project Address: Plot1405 (p), Marar Industrial Area, Ps Ramgarh 5
Town: Mandu (ct) Block: Mandu
District: Ramgarh State: Jharkhand:.

Pin Code:

Communication Address:

Managing Director, M/s Bihar Foundry And Castmgs Ltd, Main Road, Ranchi-
834001, Namkum, Ranchi, Jharkhand - 834001

. Address of CGWB Regional Office :

Central Ground Water Board Mid Eastern Reglon 6th &amp;amp; 7th Floor, Lok

Nayak Jai Prakash Bhawan, Frazer Road Dak Banglow, Patna, Bihar - 800011

1. NOC No.: CGWA/NOC/IND/REN/1/2023/8413 20 Date of Issuence :18/10/2023
3. Application No.:  121-4/590/JH/IND/2019 " 4. Category: Safe
(GWRE 2022)
5. Project Status: Existing Ground Water 6. :NOC Type: Renewal
7. Valid from: 02/01/2024 :8. Valid up to: 01/01/2027
9. Ground Water Abstraction Permitted:
Fresh Water Saline Water 5 Dewatering Total
m?3/day m?year m¥day . m3/year m:‘/day m3/year mé/day | m¥year
35.00 12775.00 e "
10. ertails of ground water abstraction /Dé’wa’iering structures -
Total EXlStlng No.:2 Total Proposed Nd::1
* DW ‘DCB | BW : TW | MP : MPu DW DCB BW  TW MP MPu
Abstraction Structure* .=+ 0™ 0 2 0 0 0 0 0 1 0 0 0
*DW- Dug Well; DCB-Dug- cum-Bore ‘Well; BW-Bore Well; TW-Tube Well; MP-Mlne Pit;MPu-Mine Pumps
11.: Ground Water Abstractlon/ResLoratlon Charges paid (Rs.): 38325.00
12. Environmeng.Cd"r_hpehsation (if applicable) paid (Rs.): 0.00
13. Number of Piézoineters(Observation wells) to be No. of Piezometers Meonitoring Mechanism

constructed/ monitored & Monitoring mechanism.

Manual

DWLR**

DWLR With Telemetry

**DWLR - Digital Water Level Recorder

1 1

0 0

(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed.

18/11, VAR §134, ARG A, 75 fAwet - 110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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Validity of this NOC shall be subject to compliance of the followlng conditions:
Mandatory conditions:

1), Installation of tamper proof digital water flow meter with telemetry on all the abstraction structure(s} shall be mandatory for all users seeking No Objection Certificate and intimation regarding their
instailation shall be communicated to the CGWA within 30 days of grant of No Objection Certificate.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once ina year.

3) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandatory as per Section 14 of Guidelines. Water level data shall be made available to
CGWA through web portal. Detailed guidelines for construction of piezometers are given in Annexure-l| of the guidelines.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore wells/ tube wells / dug wells shall be collected during ApriVMay every year
and analysed in NABL accredited laboratories for basic parameters (cations and anions), heavy metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA through
the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level monitoring four (4) times a year (January, May, August
and November) in core as well as buffer zones of the mine.

6} In case of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.
7} The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of this NOC.

8) Industries abetractmg ground water in excess of 100 m 3 /d shall undertake annual water audit through certified auditors and submit audit reports within three months of oomplehon 'of the same to
CGWA. All such industries shall be required to reduce their ground water use by at least 20% over the next three years through appropriate means.

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NOC shall be illegal & liable for Iegal actnon as per provisions
of Environment (Protection) Act, 1986. . o

10) This NOC is subject to prevailing Central/State Government rulesflaws/norms or Court orders related to construction of tube well/ground water abstraction structure / recharge or conservation
structure/discharge of effluents or any such matter as applicable.

General conditions:

11} No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the Central Grqurid;Wa'ter'Authority (CGWA).

125 The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in NOC fok: §peciﬁc period).

13} Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project proponent shail take all necessary measures to prevent contamination of ground water in the premises failing which the ﬁrr;l

be‘responsible for any consequences arising
thereupon.

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm ln5|de the plant premises. The runoff generated from the rooftop shall be
stored and put to beneficial use by the firm. . :

18) Wherever feasible, requirement of water for greenbelt (horticulture) shail be met from recycled / treated waste water, .

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be
constructed within 3 months of the issuance of NOC. The firm shali also ensure safe disposal of saline residue, if any.

18} Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the cancerned Regional Director, Central Ground Water Board.
19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.
20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from appropriate authorities.

21) Theissue of this NOC does not imply that other statutory / administrative clearances shall be granted fo the project by the concerned authorities. Such authorities would consider the project on
merits and take decisions independently of the NOC.

22) In case of change of ownershlp, new owner of the industry will have to apply for mcorporatlon of necessary changes in the No Objection Certificate with documentary proof within 60 days of taking
over possession of the premises.

23) This NOC is being issued without any prejudice to the directions of the Hon’ ) NGTlcourt orders in cases related to ground water or any other related matters.

24) Proponents, who have installed/constructed artificial recharge structurés i in, compliance of the NOC granted to them previously and have availed rebate of upto 50% (fifty percent) in the ground
water abstraction charges/ground water restoration charges, shall contmue to regularly maintain artificial recharge structures.

25) Industries which are likely to cause ground water pollution e.g. Tanmng Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, pharmaceutical, other hazardous units etc. (as per
CPCB list) need to undertake necessary well head protection measures to.ensure prevention of ground water pollution as per Annexure Il of the guidelines.

26) In case of new infrastructure projects having ground water abstraction of more than 20 m3/day, the firm/entity shall ensure implementation of dual water supply system in the projects.
27) In case of infrastructure projects, pavedlparklng area' us’( be covered with interlocking/perforated tiles or other suitable measures to ensure groundwater infiltration/harvesting.

28) In case of coal and other base metal mmlng projects. tpe project proponent shall use the advance dewatering technology (by construction of series of dewatering abstraction structures) to avoid
contamination of surface water. By

29) The NOC issued is conditional subject to the condmons mentioned in the Public notice dated 27.01.2021 failing which penaity/EC/cancellation of NOC shall be imposed as the case may be.

30) This NOC is issued subject to the clearance of Expert Appraisal Committee (EAC) (if applicable).

31) In the self-compliance report, the RP shall submit details of DnIIlng Agency/ Agencies, which has/ have constructed BW(s)/ TW(s) along with undertaking to the effect that all necessary measures
have been taken as per directions:of Hon'ble Supreme Court provided in Annexure-VII of guidelines dated 24.09.2020 in respect of abandoned/ failed BW(s) TW(s)/Piezometer(s), if any. The PP is
advised to engage registered drilling agency/ agencies. In the event of any mishap/ unfortunate incident due to negligence in taking measures for prevention of accident due to falling in Bore Well, both
PP and concerned driliing agency shall jolntly be held responsible and penal action as per extant Government rules shall be taken.

(Non-compliance of the condlllons mentioned above is likely to resuit in the cancellation of NOC and legal action against the proponent.}

CENTRAL GROUND WATER AUTHORITY

Department of Water Resources, River Development and Ganga Rejuvenation
Ministry of Jal Shakti, Govt. of India

18/11, WHNR §ISH, AN WS, 71§ f&l - 110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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